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Re : Natural Calamities in the Country
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*SHRI RUPCHAND MURMU : At the outset I thank you for giving me the opportunity to initiate a
discussion on natural calamities under rule 193. Almost every year we talk about drought and flood
in this august House. In 1999, there was an oceanic storm in Orissa and in 2001, Gujarat’s Bhuj was
struck by an earthquake. Due to these natural calamities, there was large scale devastation in those
areas. But Sir, what I would like to mention is that on 26.12.2004, there was a tsunami — which has
utterly devastated various parts of the world. More than 2 lakh people have died, many have gone
untraced. Sir Lanka, Indonesia, Thailand have been worst hit. Five States of India viz. Tamil Nadu,
Pondicherry, Andhra Pradesh, Kerala, Andaman & Nicobar islands have suffered tremendous loss.
According to the official figures, in these 5 States 10,273 persons have died, 5,823 persons are
missing, more than 530 children have become orphans, crops spanning about 22 acres of land have
been damaged, more than 36,000 animals have died. Besides ports, jetties, schools, colleges have
collapsed along with the entire communication system. Sir, the relief measures have been
undertaken by the Central Government on a war footing. Hon. Prime Minister had visited the
devastated areas. UPA Chairperson and other hon. Ministers had gone there as well. From West
Bengal, our Ministers like Shri Kanti Ganguly, Shri Gautam Deb have also been there. Military and
para military forces have been deployed. Even the NGOs had done a great job. Actually the Central
Government, State Governments have done a commendable job and I would like to congratulate
*Speech was

originally delivered in Bengali.
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the Government for this. We have already suffered a huge loss. Now, in any type of natural
calamity, three aspects are there — rescue, relief and rehabilitation. Relief measures are yet to reach
certain areas. But rehabilitation is most important. To combat the crisis situation, enough funds have
been raised. The Government has announced a package of Rs 2731 crore. But this is a measly sum.
West Bengal Government has limited resources. Still it has raised Rs 9 2 crore for the PM’s relief
fund. We, the members of CPI(M) party had asked our cadres to go to each and every house to
collect aid — donations, foodstuffs, clothings. We, on behalf of our party have sent relief items and
cash worth Rs 2 crore to Andaman Nicobar and Tamil Nadu. Some of our hon. MPs like Shri
Ramchandra, Shri Shamik Lahiri, Shri Sujan Chakravarty had gone there with relief materials. The
thing 1s that, the people who have suffered huge loss have to be adequately compensated. Women
and children are worst hit by any natural disaster. In Indonesia, Thailand, children have been
kidnapped, raped. However in our country, no such incidents have been reported. But there are
complaints regarding distribution of relief materials. Government should be more vigilant in this
regard.

I would like mention about the fishermen. They have lost everything they had. They should be
given proper compensation. The agricultural tracts have been utterly damaged. They are filled with
either sand or salt water. Government should take immediate steps to make the land cultivable once
more, by using fertiliser, removing the sand and water or by whatever means it can. Sir, people who
have survived the disaster are still sceptic, they are frightened of another plausible misfortune as
earthquakes are occuring in some place intermittently. So I would urge upon the Government to
appoint experts who would be able to predict the future of Andaman Nicobar islands. The
educational institutions, hospital buildings which were destroyed should be built up once again.

We know that prevention is better than cure. But our country does not have proper mechanism to
predict the possible disaster. Otherwise so many lives could have been saved.

15.00 hrs.

It is seen that natural calamities are increasing in number due to a great imbalance in the
environment. We have to protect our environment. Sir, some countries of the Pacific belt have
evolved tsunami warning system. In this region in 100 years, 700 tsunamis have occurred. But they
have been detected earlier by the tsunami warning system. I would say that such warning system
must be installed in our country also. We have so many learned and expert scientists and
researchers. We are fortunate to have an internationally acclaimed scientist as our President. He can
contribute to a great extent in setting up such a tsunami warning system.

Sir, in 2002, 400 districts of 18 States had faced drought. The then Government did not announce it
as a national disaster. When there were floods in some States, the Government did not send
adequate relief materials. In States like West Bengal, Assam there are frequent floods. Recently, due
to heavy snowfall in Jammu & Kashmir, people faced a lot of problems. I request the Government
to take cognisance of the situation and try to help out the people who suffer losses.

With these words I would like to end my speech.
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SHRI MANVENDRA SINGH (BARMER): Thank you, Mr. Deputy-Speaker, Sir. My more learned
Bolshevik colleague talked about the relief aspects of disasters and calamities. I will limit my talk to
the management aspects of it.

I would like to first thank the hon. Minister of Home for committing the Government and making a
commitment and a declaration in the House that India will finally see a National Disaster
Management Authority. It is a commendable step. It is long overdue. India is unique in many
aspects, but is also unique in this unfortunate fact of life that India has suffered more natural
disasters of a larger variety than any other country in the world. So, this is a welcome step. I wish
the hon. Minister of Home that these measures are expedited, that the House gets to discuss the
creation of this authority, the House gets to discuss it at greater length. As I said, I will limit myself
today just to the management aspects of it.

I would like to remind the House as well as the Minister that when India as well as other countries

on the Bay of Bengal rim were struck by the terrible tsunami on the 26" December, the first
Disaster Management Teams that were mobilised within India were from the State of Gujarat. That
was because after having suffered the devastating earthquake in Gujarat, the Government of Gujarat
had created their own State-level Disaster Management Teams. So, this as a body already exists in
the country, albeit in a State. It would be useful to draw upon the lessons of how this body has
functioned, in order to draw a national blueprint.

After all, the aim of any Disaster Management Authority is to minimise the damage (that is already
happening), save lives, save livelihoods by helping those that are affected, protect their cattle, their
animals or the other aspects of their livelihood. So, it requires that this proposed NDMA be as
responsible and as responsive in terms of speed to the disaster zones as it is humanly possible. For
any Authority to be responsive, to have the fastest possible response, that Authority must have the
most decentralised functioning.

Then, it is possible. Decentralised authority in terms of decision-making and in terms of despatching
the response team is required. It also requires that there should be decentralised monitoring agencies
because India, being a vast country, is affected by various climatic zones or weather patterns in
different parts of the country on the same day. The country will be affected by various weather
phenomena which are completely contrasted with other parts of the country. So, that requires that
this monitoring authority be decentralised in its functioning.

MR. DEPUTY-SPEAKER. Hon. Members, please keep silence.

SHRI MANVENDRA SINGH : On 26 December, 2004, when there was an earthquake on the
Coast of Sumatra, it does not take much more than a - if I remember correctly - 11" Standard
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Geography lesson to tell one that when there is a coastal earthquake or a sub-sea earthquake, it
certainly has to be followed by Tsunami. However, because our monitoring system in the country is
overly centralised, the measurement of data takes time and because the measurement of data takes
time, the dissemination of information takes time and that time is invaluable in those few hours or
minutes. When information is not shared to those who are likely to be affected, precious lives are
lost, livelihood is affected, animal wealth and humanly-created wealth and all that had been created
is lost.

So, to make decision-making responsive, it has to be decentralised. Response teams have to be
decentralised. Monitoring agencies should be decentralised. That is one of my suggestions to the
hon. Home Minister.

During the tenure of the former Deputy Prime Minister, and now the Leader of the Opposition, the
subject of disaster management was quite rightly taken away from the Agriculture Ministry and
placed in the Home Ministry. Quite rightly so, as it was long overdue. The Home Ministry 1s far
more responsible in the sense that it covers more aspects of India's governance and has more
linkages with India's administrative structure than the Agriculture Ministry. So, I am happy to note
that that step was taken.

15.14 hrs. (Shri Ajay Maken in the Chair)

I would like to suggest that this process be taken further and response mechanism of India's disaster
management authority be not just limited to the Ministry of Home Affairs but also include the
Ministry of Defence. It 1s ultimately the first to respond to any disaster in India. That rests on the
ability of the military and on the Armed Forces - to react, to respond, and to bring relief supplies to
the affected zone. It would be pertinent to point out at this juncture that India's response, the
military response, the military moblisation after the devastating earthquake in Kutch, airlift of
troops by the Indian Air force is a case study. That is a studied by various professional militaries
around the world. The scale and the scope of that airlift into the disaster zone of Kutch is a case
study in itself. So, obviously we have the capability, we have the experience. What is required is
that we have put the structures around it so that the country respond as frequently as is required at a
faster pace.

People who are affected should get their relief supplies, get their relief material much faster in order
to save their lives. Ultimately, the most important point is to save lives. To use the military
terminology, the KRA or the ‘Key Result Area’ of this Disaster Management Authority has to be to
save human lives.

In this, I would like to add another point. In the process of creating this Disaster Management
Authority, in the process of creating this structure and for it to function, I have already elaborated, I
think, extensively on having a decentralized response mechanism, a decentralized monitoring
mechanism and to take it further. I would suggest and recommend that in the functioning between
the Ministry of Home Affairs and the Ministry of Defence, this responsibility, this creation of a
response team mechanism be brought down to the lowest possible formation levels of the armed
forces because the military formations live together, they train together, they practise together. Our
disaster management team or disaster response team could be an aspect of this formation in their
functioning. It could be at the brigade level or it could even be at the unit level in conjunction with
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the local Air Force stations, local Naval Stations so that the formation practices and its drills on
disaster management, are in order.

Their training cycles include response to disaster; it includes lifting of supplies carried by air or by
land, carrying relief material to disaster zones. We have seen the disaster after the Tsunami which
was the first of its kind in recorded Indian history. Now, we see the highest snowfall in the Valley of
Kashmir in the last 30 to 35 years. We have an Avalanche situation which we have not heard of in
many years. So, the response mechanism, the response team has to cater to the obvious disasters in
those areas. For example, the formation in the Valley would cater to train for response to disasters
which are created by excessive snowfall. The team on the coastal regions could cater to a response
to Tsunami kind of a situation or those within land could cater to situation like flood. About flood, I
would like to point out that in our normal discourse about planning on disaster, we look at cyclones,
we look at earthquakes and now, after the December Tsunami, Tsunami features very high on our
agenda. But the disaster which happens almost annually, the disaster which affects the maximum
number of Indians annually which affects the livelihood, which affects animal wealth, which affects
assets, 1s the drought. It covers more parts of India. It covers more Indians annually than any other
disaster. In our planning, I would request the Minister of Home Affairs to also keep in mind the
monitoring mechanism as well as the response mechanism to drought. This is not just a parochial
point because it affects my State or my constituency but it affects the neighbouring States, it affects
more States than any other aspect of disaster and calamities.

Connected to this, there has been a talk for almost about five decades now, on the long-pending
project.

One of the pet themes of the hon. President of India, since the time he was a senior scientist in the
Ministry of Defence, is the inter-linking of rivers. The Government has made a commitment before
the Supreme Court that the inter-linking project has not been shelved. It is a welcome commitment.
I wish, the Government would go further on it, and I also wish that this House would have a debate
on this issue of inter-linking of rivers because while one part of the country is reeling under
droughts, another part of the country, at the same time, is suffering from floods. There cannot be a
more contrasting situation in the country than what I have just elaborated on. So, the inter-linking of
rivers could also be a project taken up or a study taken up by this authority.

As a last point, Sir, I would like to commend the hon. Home Minister again for his commitment.
But at the same time, I would like to remind him that in the recently tabled Budget, under the head
‘Disaster Management’, there has been a serious cut back. But I hope, the hon. Minister uses his
clout, his seniority and his conviction to restore that imbalance in the Budget.

Thank you for giving me the time.

SHRI MANORANJAN BHAKTA (ANDAMAN & NICOBAR ISLANDS): Mr. Chairman, Sir, I
rise to participate in the debate regarding Natural Calamities in the country initiated by my good
friend, Shri Rupchand Murmu. I am grateful to him because he has specifically mentioned some of
the good work for the relief and rehabilitation. He has also pointed out some of the points, which he
thought fit for further better activities for the rehabilitation of the tsunami victims.
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We have seen many calamities in our country, viz., droughts, floods and even the avalanches killing
many people. But about tsunami, this is a new area which we have not experienced in the past. We
have found that this is more powerful than any other such disasters, because more than 10,000
people, in a few islands, have either died or gone missing. Those who are missing, are not actually
missing, they have gone forever.

Now, the main question is: what the Administration could do and what the Administration has done.
Immediately, the whole Administration was deployed for the relief and rescue operations.
Thereafter, the question of rehabilitation comes. For the relief and rescue operations, it took a long
time, because the Andaman and Nicobar Islands are scattered islands with very small pockets,
where it is difficult to land. Due to this disaster, many of the jetties got broken. There was no
communication system. So, the helicopter was the only way by which one could reach the victims
and provide them the relief materials. This took some time.

Sir, I also feel that nobody has had any experience to face such an alarming situation. But to some
extent, there was a lack of planning also. But even then, what the Central Government has done is
unique and commendable. On the very second day, the Defence Minister and the UPA Chairpeson,
Shrimati Sonia Gandhiji visited Car Nicobar and other areas, and all proper instructions were given
to the defence personnel for help. So, the defence personnel, civilians and officials of the
Administration, all put together, tried to face the situation to save and rescue those who were
blocked in certain areas including Campbell Bay.

Then, the question came of providing accommodation, as to how to resettle the victims, because
their houses had been washed way in the tsunami waves.

So, it was necessary to construct temporary houses. That work is now going on. Perhaps the Home
Ministry has taken it as a challenge. A number of officers have been deployed; relief material is

reaching. They have targeted that, by the 15" April they should be able to complete the construction
of temporary houses. Thereafter, construction of permanent houses will start.

Sir, [ would like to say and place it on record in this House that the way the whole country stood by
us during this time — irrespective of caste, creed, religion and language — is not equal to anything.
Immediately, the Central Ministers — Home Minister, Agriculture Minister and Minister for Tribal
Affairs — Ministers of State — Shri Jaiswalji, Regupathyji, Dr. Shakeel Ahamedji — and many other
dignitaries visited the Islands. They tried to monitor the situation and, wherever the help was
needed, they tried to provide that. I also acknowledge the way the Prime Minister reached there and
immediately declared a relief of Rs. 200 crore. That is also commendable. Members of Parliament,
including Members of this House — at the instance of the hon. Speaker — had volunteered Rs. 10
lakh from their MPLADS fund for the rescue and rehabilitation of the people, who were hit by the
Tsunami. That is why, I would like to mention that we - the people of the Andaman and Nicobar
Islands and being their representative - cannot forget the way our countrymen stood by us. We feel
that, whatever may be our differences in party politics and in other matters, India is one. This has
been proved once again. So, I would like to thank all the hon. Members of Parliament for their best
wishes.

Sir, when this situation has come, two or three points come to our mind. First is whether there is any
system or mechanism available by which an early warning may be available so that the same may
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be percolated down to the people and they may take their position in safe places. But, I think, even
in the past, there was some discussion on disaster management in the Andaman and Nicobar
Islands. I think some report was also prepared but nobody read it. We could not use the
recommendations made in that report. However, now, the time has come when the fate of the
Islands has to be thought of. It is necessary that the Ministry of Home Affairs, being the nodal
Ministry, takes the initiative for scientific study of the Islands and, thereafter, makes a disaster
management plan so that we may face any eventuality in future. Otherwise, it will be very difficult
for us to face them as we live in the Islands, which fall in seismic zone. If we do not follow the
system, which can provide information regarding earthquakes and Tsunami, there will always be
problems. That will be in the interests of the Islands.

Sir, I would like to say that there is the rehabilitation package, which is before us, and the work is
going on. There are some discrepancies; there are some lacunae. A good package also can have
some lacunae. So, as and when they are detected, it will be the responsibility of the Government to
rectify them. After all, what is the purpose of having it? What is the purpose of providing such relief
and rehabilitation? We want that our people should be resettled in a much better way than they were
in the past.

So, when we want to do that, we should see the ground reality or the ground situation. The ground
reality is that the entire Andaman and Nicobar Islands was affected because of the earthquake and
the following Tsunami. When the entire Andaman and Nicobar Islands was affected, there was a
difference in degree of damage. In the Andaman district, agricultural land was affected and there
was damage to concrete houses. In the Nicobar district, coconut trees got completely washed away
and almost all the deaths reported from that district.

So, we will have to see all this while providing assistance. What is the assistance? The tribal
Nicobaris live on coconuts. It is their only livelihood, and there is no other livelihood for them. If
they are paid Rs.20 per tree as the compensation, it will be a very laughing situation because Rs.20
comes to the cost of two coconuts. When the Defence acquired the lands, they paid them Rs.5,000
per tree. When the Andaman and Nicobar Administration acquired the lands, they paid Rs.1,000 per
tree. Now, they are proposing to pay Rs.20, which is very much less. At least, the minimum amount
should be provided as compensation.

In Andaman, there is no big landowner and they are only small and marginal farmers. They have
only 5-10 acres or 1-2 hectares of land. Their entire land is flooded with salt water. There was not
only flooding of lands by salt water, but also their standing crops were lost. When this is the
position, payment of Rs.2,000 per hectare as compensation for standing crops is not fair and it is
absolutely impossible for them to live. When we want to re-settle them, we should purposefully do
it, and it should be better than the past. That is my request.

I have some suggestions to make, through you, Sir. As regards fisheries, there has to be a payment
of Rs.1 lakh in cash to the affected fisherman whose dongies and boats were fully damaged or lost.
Immediate cash payment must be made for the repair of boats and dongies. Three months have
passed since Tsunami struck and yet, they could not repair their dongies and boats. Replacement
must be made of fishing equipments of those fishermen who lost their fishing equipment. They
should issue permit for collection of logs to those fishermen who intend to purchase or make bonga
dongies. They should allow selection of site for settlement of fishermen who lost their residential
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buildings. Compensation should be made to fishermen, self-help groups, unemployed youths,
cooperative societies, vendors and fishermen. Immediate sanction must be made of soft loan under
Rajiv Gandhi Financial Assistance to Tsunami affected fishermen. They should issue ration for six
months. Even if their houses are repaired, they will have no income. So, how will they live?
Sustenance is necessary for them at this stage. They should get the damaged cold storage repaired.

As regards agriculture, they should immediately announce a package of assistance to farmers whose
crop and plantations are affected due to Tsunami. They should allot alternate hilly land whose lands
are affected due to inundation of sea water. They should issue ration to all affected farmers for a
minimum period of one year or till the land is reclaimed.

The Government should provide employment to at least one member from the affected
families.

Payment of compensation of Rs.30,000 per hectare of paddy and vegetable.

Payment of compensation of at least Rs.8.25 lakh per hectare for coconut tree to the
tribals.

Payment of compensation of Rs.50,000 to affected Government servants. Many
Government servants are also affected by this calamity. Some Government servants who
are still working, have seen their wives and children being taken away by the tsunami.
Since they are the Government servants, they should not be discriminated.

Payment of compensation to affected shopkeepers and sanction of soft loan.
Compensation of Rs.1 lakh to fully damaged building. Payment of compensation to
partially and minor damaged building.

Sanction of soft loan for vehicle owner who lost their vehicles for replacement.

Due to tsunami, economic conditions of most of the families were affected. Therefore, a
fresh BPL survey may be conducted to re-determine their economic status.

Immediate arrangement for payment of national security amounts to orphans and
widows.

Repairs of damaged infrastructure on priority basis under time bound programme. This
work 1s going on but some more speed is necessary because rain is coming very fast.

To provide employment to affected families under Food for Work or Employment
Guarantee Scheme. I understand that the Andaman and Nicobar districts, having remote
and backward territory, were not included in the 100 Days Employment Scheme. |
request that these two districts should be included immediately so that they can benefit
under the Food for Work or the Employment Guarantee Scheme.

Marketing of agricultural produce like arecanut and coconut should be immediately
undertaken and growers helped.
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Stay legal action for recovery of outstanding loan of affected families.

Waiving of interest on loan up to Rs.2.5 lakh including PMRY and other loan sanctioned
under Rural Development Programme.

Development of allotted grazing land under Rural Development Scheme from PRI Fund
Scheme considering the acute shortage of grazing land due to tsunami.

Issue of fodder and cattle feed on subsidised rate till the allotted grazing land are
developed.

Permission to affected families for collection of logs from standing trees on their allotted
land for construction of building and proper development of plantation crop

Repair of sea wall on emergent basis, as there is inundation of seawater into the paddy
field. Therefore, a re-survey be conducted to include all those affected for reclamation
besides providing sluice gates at vulnerable points. Automatic sluice gates drain out
accommodated water during low tide and gate closed during high tide.

All the vacant posts under plan and non-plan should be filled in immediately. The
Government of India was kind enough to withdraw the ban on recruitment in public
service for Andaman and Nicobar. Moreover, the Andaman and Nicobar Administration
may be advised to take into confidence the Panchayati Raj Institutions for better
implementation of Government policies and programmes.

These are some of the requests that I have made to the hon. Home Minister and the Government of
India. I would like to mention categorically that the amount of Rs.821.88 crore which has been
sanctioned for the relief and rehabilitation work is really unique. I would like to thank very much to
the country, the Parliament and the Government for this. I thank once again for giving me this
opportunity to speak.

MR. CHAIRMAN : We have a list of 40 speakers. Therefore, I would like to request to all the
speakers to be as precise as possible.

DR. SUJAN CHAKRABORTY (JADAVPUR): Mr. Chairman, Sir, I thank you for giving me this
opportunity. At the very outset, I would like to thank Mr. Rupchand Murmu for initiating this
discussion. The issue has really been very important for the entire nation. The issue of natural
calamity has come up again due to the two unprecedented happenings — one is Tsunami and its
effects and the other is avalanches and snowfall in Jammu and Kashmir and other States.

In our country, obviously natural calamity is manifested mostly in flood and drought. Basically, it is
an annual happening in the country. There are a very few countries which are having natural
calamity every year and every time. In fact, our country is facing natural calamity twice or thrice a
year. It is facing different sorts of calamities which is very unfortunate for our country.

I would like to concentrate on Tsunami and its effects. There is no doubt that the country 1s shocked.
More than three lakh people have died world over. In our country also, the figure is huge. More
importantly around 10,000 people have died and more than 50 lakh people have been affected. The
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official figure of the death toll may be more than 10,000, but according to the unofficial sources the
death toll is much more. The detailed report has not been gathered by the officials at the very start

of the incident. What I would like to say is that when on 26" December, the incident broke up, the
entire country saw a total unpreparedness. I must congratulate the Government of India. There is no
doubt that the Government has tried very sincerely. It is a fact. The Prime Minister himself rushed
to the affected areas be it Andamans, be it Tamil Nadu be it Kashmir and the Government has tried
to gear up the entire activities. But still because of unpreparedness, it could not be reflected in the
total action. It also applies to different organisations, State Governments and NGOs. I come from
West Bengal. The State Government of West Bengal tried to help people in Andamans. The
Ministers and Members of Parliament stationed themselves at Andamans consecutively for one
month. The involvement of people and different NGOs has been major. Since it is a calamity, this is
a right type of action that we could have taken.

Mr. Chairman, Sir, I personally believe that the stand taken by the Government at the outset was
very correct. Rather than begging for foreign aid to overcome the after effects of this disaster, the
way our Government extended our support to the victims of this calamity in other countries was
truly commendable. It was in keeping with the true traditions of India. While we ourselves were at
distress, we were amongst the first few nations to rush in aid to countries like Sri Lanka and
Indonesia to support them in their distress. My friends have already said about this. From all over
the country people have contributed generously to the Prime Minister’s Relief Fund for this cause.
The Government of West Bengal, different organisations and groups have collected money and
contributed to the Relief Fund. People took the initiatives themselves to collect money in the streets
in order to be able to effectively contribute to the Funds of the Prime Minister and of the Chief
Minister. The local people, be it in Andaman or at Tamil Nadu had taken the initiative to help in
whatever manner possible to help the victims of this natural calamity.

Sir, I would be failing in my duty if I do not refer to an incident that took place in Tamil Nadu.
Today, in the country, most unfortunately on different occasions we try to divide this country on
lines of religion and community. But the incident in Tamil Nadu has a positive aspect. In a village
called Parangapetti in Cuddalore district in Tamil Nadu, which is basically a Muslim dominated
village, the people who were affected, particularly the fishermen, mostly belonged to the Hindu and
Christian community. The Muslims of that village had a Mosque Committee and at the time of the
disaster, they took the initiative to evacuate the people from the area, took them to safety places and
gave them shelter. Around 7,000 people, mostly belonging to the Hindu and Christian communities,
were given shelter by them.

MR. CHAIRMAN : Please conclude now.

DR. SUJAN CHAKRABORTY : Sir, being the first speaker from my Party, I was told that I would
be allowed 15 minutes time and I have prepared in that way.

MR. CHAIRMAN: The total time allotted to your Party is ten minutes. You have already taken
eight minutes. Now, tell me, what should I do?

DR. SUJAN CHAKRABORTY : Sir, I would then stop here.
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MR. CHAIRMAN: I have already told you that there are 40 speakers to speak on this subject. So,
please be as brief as possible.

DR. SUJAN CHAKRABORTY : These 7,000 people were given food and shelter by them. Even a
marriage of the Muslim community was cancelled and the food meant for the guests were served to
the victims of this disaster. I believe, we should welcome such incidents and we, the politicians
should take a lesson from this incident and try to purify ourselves and imbibe such spirit of
fraternity.

Sir, now the question is, why did such a devastating incident take place? We know the scientific
reasons for it, but [ do not wish to go into those details. Many mysteries of the earth are yet to be
uncovered. The movement of the tectonic plates resulted in the release of huge energy, to the extent
of 2.0 exa-joules which is equivalent to 150 litres of water boiling for the entire people of the world.
It is huge energy. Oscillation of the earth has also been to the tune of 20 to 30 cm. The topography
of the seabed has also changed. This may be the fourth biggest natural disaster since 1900 and the
biggest natural disaster after Alaska in 1964. So, the gravity of this disaster could well be estimated.
My question is, could it not have been predicted?

Science has developed to an extent that if we gear up ourselves, things can be managed. We are a
natural calamity prone area and these areas are within seismic zones. So, could we not prepare
ourselves? In fact, we did not join the organisation of 26 countries of the Pacific Ocean zone. But in
this case also, I am sorry to say that the United States National Ocean and Atmospheric
Administration called the NOAA had the information and they had predicted it. And they had
passed the information to the military base of Diego Garcia and they prepared themselves as to what
to do. But that information has not been passed to other countries and to our country as well. Even a
radio message could have been given. It is very unfortunate and shameful on the part of very big
country and it cannot be accepted. The initial response was that they had proposed to give 35
million dollars as support which is their breakfast expenditure in Iraq. In fact, they did not take it up
properly. It is very much insulting that even the International Monetary Fund have announced
adjustment of repayment of Indonesia which is due in February, 2005 but not waiving. So, the
international community, a majority of them, have been taking it very seriously. But all of then have
not responded properly. We should also keep it in mind.

I would like to place three other points here. One is the natural calamity. Causation is natural. But is
the effect natural? No. Effects are not natural. We see that the effects of such incidents are more on
the poor people and more on the less prepared countries. We will just take the example of parts of
USA and Europe which are earthquake prone areas. But you will hardly find that much casualties
more than 10,000 there. We had the casualty as 2000 in Uttarkashi in 1991. Latur had a casualty of
9000 in 1993. It was more than 10,000 in Orissa’s supercyclone and 13,000 plus in Gujarat
earthquake in 2001 and more than 10,000 in the Tsunami of 2005. Such is the devastation!
Hurricanes are happening more often in Japan and East coast of America but no such devastation
happens there. Why? The average annual natural disaster kills in Japan is 63 and it is 2900 in Peru.
Why is it so? The earthquake in California took place almost at the time of Latur earthquake but
they had much less casualty.. .... (Interruptions)

MR. CHAIRMAN: Please conclude. You have already taken 15 minutes whereas only ten minutes
was allotted for your Party. Please conclude now.
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DR. SUJAN CHAKRABORTY : Sir, practically, the question of disaster management is the most
important thing. I would suggest only two points. One is, the first casualty was disaster management
itself which I was liking to speak. It is total lack of coordination from the civil administration and
the military administration. We have our National Civil Defence College and the National Fire
Training Institute of Nagpur but we could not gear them up. Disaster Management Authority is
going to be formed and things should be looked into very categorically on the basis of rescue,
communication, transport, people’s involvement, etc.

I would request you to consider Dr. Swaminathan Research Foundation and other organisations
because much rehabilitation works are to be done on a scientific basis. Particularly, animals could
understand it more. So, scientific research should be made in a proper manner that the forecasting
and understanding of the whole issue can be done properly.

3t Yot PR (TAA) : AEAT WHETRT TR, 3T HS 3N wude T 8N U 193 & d8d Wdiad MUl
W B drell @i | HET o BT il [, s fofg # arueht omurdl g1 oY 39 Wihiad ATET Hu, Pavd bl
HE He I TP P da%, U & a1 &l AU ¥ § SURER JorH, fdsiel, sengfe, ag, g, qawm a1 §\r
& DT FEAN MM B, T IW BF 4T MUST & B B

FHT 9gd W WHIT WEl | I D AR A AU qd DEl, WIDR FSHF-TDIER &b §AR TG Fad Al
RO o N 9gd AR O I ard El 81 o9 f wig § Sarerd) arar €, a1 98 A @) o & B
A BT S Jgar =1ifia fhar war @ REH THE AR |, W d G, UASiieiS, 91 6 el fa,
T TR B fAue I gt 99e 9eRl 7 39H dg-ded] Jeral of ® 941 amuer # ifsa ol @
GIHR I8 AR WY HI 98 SIxd el 2l

[aTIfT #eled, U OeAl Jfamd gl 8, ¥ SI-ATe 1 SI%! JHA el 8l I8 el TRidl IR SATET AR
21 95 St ™9 AT B, I8 & AN TS F SEN Y N YT BT T HT 8, Wi 98 W warar fifd
BT gl 26 AR @ 800 fhaliiier @t R | ST AR 3, 98 T TaveRd dex of, R 10 g9R B
HAG AN AR | g 7 7,921, BIA H 107, 37 YW W 105, fSAM-HER #F 900 iR wifedrd # 579
AN @ I TR PR @1 SR 1 31 e § Wl S U ARd 65 B9R d Bud Al AR | gSHRR #
ST HeX FIA G o1, Hifh a8l A JAH Yo g M| A & DR 3T <A H 5,322 BIS DU Bl
IHAT 3T TAT 7 BIR BRI DU b1 FART DI T garll

# e & g 6 9 97 9gd WER & U dohia IEd & Y UE o dfed oSt € 98 gree
UIRGPTHE | Aldigel 20 JaT SUel o+ o daftd gl

15.59 hrs. (Shri Varkala Radhakrishnan in the Chair)

SUD dEd el W 3 UHR DI BIg MU A, T8 TellbieR I T8 STETl B SARGR, qud Adrgel Adl Saw,
I 9 NfeT T Y Sa-gr% BT U= fhar ST Thdal gl TRR I8 aidl & fb oid ot H&l I 9T 3T 2
a1 fifsa @Rl o1 a8l @ fdraer gad oe fawnfid &xe a1 sudrd of S BIel @9Y ol g, s
PR 3D AR B I F B OF Tl Ol 8, 9 Hd @ PR 8 O &1 A% el & & dw TWeR & I
S AT WRT WqT dF W ¥ dfdd Ut 8, I wfiedr § arfe O nusrell & 9wy W S9! Jdr o
5 |
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@l @ Al & YA B 910 8 THM JET HHIe AR 9 R AEE a9 S| S A @ difsa
ST 8, 9 31 W Sl H US 8Y §, TERER 2l 9 forg e AdRTe gR1 Wil R g9 SR a@ifd 3%
U& R e 9 |

16.00 hrs.

R, TG e 3R GG § A1 9 961 a7 IFB HH TE S AR 39h fu § AU ARBR SR by WHR
P! TS o1 AR fF ST ISl & Aeg 7 odx afed M <o # S <t MUeT oS, SUH WEd Ud g9 &
forg S o 991 @Y SRa TSt S BIs B TRl B @ | 9 1 wE wguan 8, ffsd i ae T uga, a8
g9 Wit & T B ARyl 3@ HH-FH STEEART H g Bl e € 5 srveAe # 4@ @ wed o W) B
STy a8l ST AT & IT1 &Y 3fR WIE o B SeRd © 3R 9d $A9 Usal W AT H g a1 Iorg W off
1 et a1 {6 wE A | GG Al &1 gHard fhAr Syl S A @EY g1 SReRd Wcl, HUST 3R FH
P B, WHHY Seit d HAM-TE dlell I Ol {5 RSFIR B U € S0 o AR I AawRiT 8-l el I8
AR DG APR DI H! FIeT AR 4T 6 Bg WRpR 7 f wer & 6 af 2007 I IaE- a3 &1 fae™
o SQ s 918 Q@™ & A1 Y& 8 A1 HIs fl HER MY, & IS YaAH 8 G dlfs & SHAEE Bl
TehTel BCThR GRIAT AT TR of Ol W HR I SI-HIS bl &l Dl o b |

T 9 I © 6 gAHl @ gwifaa sl § S ged qER §U &, Il THM AN TS of W@ & 3N faed ®
M o W B A drdl & S ARy i U@ gedl @t ff wert fid wa ok S siara da d @
qH | A9 daifrer Rae JRF ot 7 e R 8 oik voRft e v areft f6 e 9@ fohaen
IHAM N 7, fha amaeaandr 8, fhas @l &1 qAaifid fear mam 8, 3 a9m ard @R e iR | simaer §
Tae WIfeRuT @1 WA @ S Aifey e 8w fifed ol @1 |E) A # 18d iR giagr Sucte w1 b |

MR. CHAIRMAN ): Please conclude.

#ff A= PR : AEey, § FHOEIE Urdl | bl a1l @ § gaferg 3 diem ol 1 | e Syl

®e STEl IR HH-HH A8 YA ¥ 3Mal © & af & HRul fasrelt fRT @) geag Bt €1 398 W IR yew i
9 @l H 27 AR @ S AT §l 98 H U 9gd 991 §HR § e fofy g6 Iurg e Aifey aTe 98 arsd
Tl oy o ol fafes™ &1 faorell AR & g & fow ome 9a 8, a1 fR @is 3R Su 81, S a9
TS A7 YT & A1 & Pt AT B WY Iq1fp faorett R A 819 arell #iAl B ADT S 9D | 7Sy, ufd
f 44,000 T TR & € 100 ARl &R Vwve # xRt & A & wde & ARyl anft foeeft &
Fe-geal # aIRY g8 3R afel AR €1 3ft uepR IR uew # afen gfe & Wt due & i 7 &R forar qqfe &
M &l BHg IR A FaeT w1 @ fF S oew & fo W o o fFa & &9 9 &9 sd a1 b
T H| W & WY 91¢ 3R G & AR A e & forg & ua Wit & Ao aar anfey fs i@ ot a1
MY a1 AfE & fFIR a8 @Rl BT dehld TSN &1 S 991 Ud | 391 UHR Sl JEORG $olldh &, Sfel ani T8l
g9, 8l fha a8l B HIR W g, S 4l AGg B Bl JaWHA gl A0 D5 TWHR B & A S
IS ST AT 6 ¥ g @t <t JiueT G IR W B oS 9| F ¥l § Y USR] gars ol §
f 3= 31 dier &1 rawr e
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#ft drarm R (Rrees) - wvla w8igy, wefie suer W |ed # @4l 8 &1 8| AT Jfede Heled | 39
a7 W Tdf & fog Wi &, swa fag § S99t gw=are < gl

HEIG, WIphid 3MUQT UR Fdi 81 W& &1 30 & & WFN # §ie Wdhd § - UP Ut e o ufer af ot ®, R
I B TRRT ARy [AfFad g ofk S ot & 2 ofR g Uit et Rt wwa FefRa 78 2 S s
AT &, S AT 3T g g @t WISd BH! ST B Y 7 AR g # 9w W Sl Saav gl #
WRA TRDPR A Pedl dredl g b ST 37aT 3@d 3l & il 3MUal 9 <9 ¥ 3faM® 3719 dlell &, S9d oy
WA WRBR B T FaRAT 87 IR FaRAT T8 & 3R AS SN W WRBR & 8, Al 9T a1 A ARDR 9 Fcladn
H 9 € 6 qer sy, fqufy smee ar suer e, SIS qre IEH 9 SR W S BT A B A
A6 Hel © b agal O 3R A St geedT 39 Q¥ & 3R g8 | ARPR P 39 a1d & oy g=are © &
WRBR < BB A& AR Ao 7 A BT AHAT a1 SR @l DI Wergdl ggar 1 &F fharl odfed te
qTd TSt | 7181 oS b R R < H Ul WiEw e € Sl 39 SISl /M @ o UK € Ul | adr o fib Ut
aufy, T AT B I B GHTEAT 2] WA g TE & Wh1l H WRHR Bl g¥dIe &d §Y RY® g1 Bl e
g & e 1wl wa fRaT| sHe forg waiad WRen, 59 SRR IR qHM ARl 9 &M fharl § gema &
arear g 5 O o arelt fyuftr & forg, ome areft snueett @ fow smumt dATd A1 @ # 8 ofp Swa
SHHR TEet 8, THWR AT 31fF &9 D 2

Tt 91d § Beer aEdl § 5 o nue Uit € S ufy af et fSad €1 2 A wexat 3 g9t Tat @)
g1 # P aedl € 5 39 P B A9 W & ore ufa af arg o [f¥ed g N fAER s otea o A
3T &1 39H TR Yo AR 3 H o1 fow Wt &, o faeR &1 Bl W@ a1t 21 smeial 9 ugel @ gan,
&l B8 Al b MG & I SR dTe 3Nl & Ugell a1 & [ 916 Bl APb- & 7 HR IRBR & I
il I BIE TP el o P iy AN Y, AT DI FSATdT TIT| TS qiE YR B MY § Al ITH! WA
T & F B AR F e W W gHT B, AR BT HE WH & T ¥ Afh SHB wwrg A8 & W@ 2| Al |
afedt 1 SireT @1 wM TEl 8l I8 vl 944 991 91d ¥g & o ufd af o afd it 8, Su W e 3k sRal v
d B B foau IR fear oyl feft ft IRER T 39Dt HeuT B Bl iR s fov @i e fear s @
THHT W e Fea Sran 3R aRIst Al & el Bt afd T8 kit 8, 98 v il fER 7 @ s
fAgr # S Rragy damdl, wrcfien, afdar, aeim, wga iR I [Aer &1 qu fewar ufa af &g @ wwifaa
grar € | frsar af oft ot &t aat 39 wRgg oft | § I9 AW # 9w e 9t § 5w afd gg ot afed
99 W T4 & U ofar 999 T8 <

TR A WHR DI g4 BU H Jd <A1 9 g b 98 818 9 a1 | GRbR Bl Jfedl 31 Sirer @ifed, 9t &1
U ORI H o SN B YA BT M. | AT §29YT W VAT TR I3 ol db1d!] FAedR ® 7aq A A
T AR | feR § R 91g oY 8, SdhT BRI AUTd & AT 81 WRd IRER Bl 9Tl TRER A d1d B
Y Ry AR &1 Wi feF 81 9 | Ul arR gaat & SR A1 947 Sff ¥ er of 6 39 7 # g9
P BYAT W B HHAl 8, b SHPT WAl A UIolde g9I1hR HRAT aAifed| oval & fh WRbR &1 | §
FHH Bl H 3 3aUR W FHEAT IRl § b IRBR AN B a1 R STHRGFAR @ 81 SR | fperi &t @t
Td IR B, BRI S dell Sl &, AR aREHRl @ 81 St o) a-gierdn e & S &l St afagfa &8
gl 21 U1 fRAfQ 4, § IR @ Hel e § [ a8 ™iRagds s e &1 e #) WweR 7 e
T @1 forar g oifh Wamel &1 ‘Be BR 9o ° I1 99 e Aren 3 of Al 2| s0@ famar Afasn,
dfcRrr # qRadt g% & AgEH, SO BT W AL ' 2. (WAgE) |HEfd o, mud HE qu &, il ar 4
qrerT o B fhar 81 g1 el aad AR

14/82



10/29/2018

FTIfer Sft, A WRAR W e ® 5 fUws Rl @1 ‘e wR 9@ # forar 9 @1 9w e Ao # form s
fI8R I A e a=aE 8 gH1 o) g8l ufodl G@T Bl € dfh AR 7 99D o By W SU T A
gl YR WHR & A3l Had © b T8 W TaHe BT Al & dfb 9T WHR S UG Hls AAET 81| b
GG €, Al 9T WBR Y PR Gb B A § gfl| W Ta-de e & aaawn T8 R ahdl| 4Rd
WHR BT 39 W AR ST Ffed | mpfad smuer & iamar mehiis fagwaan €t 21 figr o xard & awardt g8
gl

aafer off, F - a1 HEHR U AT WA BT Whfad uar # Sferafe § Wt Sie-ae @t avardt @it
21 IR RBR BT AR QurT &t qd d 39 3mery &1 1o 81 wxan fF, siargfe 8 arelt 81 Mifsan & Aregw
A I g =Ry b Bedl-Bell gaid H 3 TS B GHEA gl H 3 D Yol AT § AT ARHR g4
A7l # YdheH AT & TE 2| WReR @ 39 Wdg § S A & T8 a9l 81 519 Wi 3 SIRAT, I9d a1
Ed © A R PO B YO Nl | TR WHR DI G ¢ [P 98 T=IRar ¥ 59 ddy 7 R x| afe &fan
gfe &1 qd a1 fira S a1 foaml &1 wraar aem|

3T H, I DI UES S BRO H TET PO el dredl AT AfbT WD MMIal F Fal FH & 37l U TTEe
g A1 & {6 o g8 ardl & el e & o WeR o1 Iury @io =i |

#ft #E=s yare AT (BdYR) @ WEHE Quafd wEiey, <9 9 urdhiad sruereli & far ) ogEl e & forg
3MU Hel AT T Al QA 8, 39 g # Myl g=are sfd dwal g | 37191, AR <9 § AT el 3 S
e SR O @) & gF ¥ SR S a9 g8 §, SO fAuey & fo Ar wermE o 7 ok A T W o
SN Ayl HeH 9o € Iud forg § @ gwrarg St @war g | Ot St emuerd i @mud 9HM W) e
IR SF @ T wA € ST U & oy by WER & U JgEHAT TEd BT & STl BIs G el
T8 8 | Bg B UTH UAT pls [AUTT A8 & Ol YR WRPR gRT S ST dTell o1 WerIal &1 AIfeRT &) 9P Al
HERIT BRIDA Bl Fel &1 4 fhanf=a &r da iR §ifsa AN & 8T I el AR AT AT AS Al Ugd T
| 3BT e B B AT P WRAR & IR 0T P 90 e 8 & | 8d HrAt F B AT Bl Ao o
JEd PR Teld & | AT DT RAHT T & 1Y Ty B B usal € | S R 99T A1 R
HHAN QT BT FSANT T8l < U ©, GerIdl o & Ufd daiRdl del a¥d U @ 9T BEN 991 @ ol uaii erHdn
B0 gu ff, Fured B gu o Sfia M W g9e a e @ R emar 8 98 Q9 9l T B @ SR
FE WS A A & PR TE B UK © | H AD A A P dredl g b gHD] U QU B 3SR B
arefl 9 @l 3Ursil 3R Urepfaes smuerel ¥ fued & iy e Werd el @1 e a1 Sy St 39 werdr &
B B W | AT Wpfad muersit @t 7 @ ws Y ffged ¥ etk 9 & we ffYaa ¥ 1 a8 & of s 5
A 7y, fosft off W w8 dhdt € | 590 forv e WM ) WId ¥ & fovar g1 anfke aife a8 |
R P H el wEl W DIg Muer "fed B, 9 W A M & forg 98 @ Wi shE & 9 fid R b
B AD |

FHTafer #EIGY, B Wihldw MUV B¢ Ga WR Bl € e & Biel 81 € 3R YeR WA Sie W) 8 g,
IfShe 98 UBR IST JMhE BT & 3R 399 Hl i 3R &9 &) g1 81 § | =g 3gfe &1 Fex &), e siel
gfc &1 wex B, 9% 91¢ B IT AHAB ST 9 M o B geqd] &, 39 R H 70 &1 & fog &9 s9
WA T F FH o Fhd & | TAR < F AR ORI H YHU &1, A BT HeX IT TH-HHR § ghary a1
YA Ol 4t 3erd @1, &S e woafed g8 € |

FHTafer Sfl, oiféh BAR T ST 91 QAT i a0 el & ural, S 84 gRd &R 9o & fow e w a9 At
JMuer gfed 8 arell ®, ROy I8d ok 9a1d B BT Ul 9 HIAGH ad fBar o b, SHB! JaR &I off
qD |
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S, ol BT #, X SR USY W, WINdR 9 §eods IR qarad A Sl Sadfe g8 ik faRn WU ¥ WY aF
HUEYR STMUS H e 3iTegfe & 200 Tal W 3rfdes & Rl @ Bad T8 TR W qdT8 3R 94ig &1 T3 S
30+ Wl ¥ 3~ BT b ST W IS Bl Al &l ATl B_1 B Hel Wl Bl B G- PR IR T & T
TR P qETE g | TAT 1 3Gl <l 8, 98 AT 78l 2| § WPHR & &9 § o arsar g b adt ot 4
ST TRaRl BT St Jamas A ST 8 SUST UsId X 984 o $A ol 7 9T g ok 7 A oxan g &
sad! e 2R ARy ofk I 71w # w' 9w A @R fe R e 9 61 8k @re 7q = forn g afe
IDB! HUS AAgic W Falq 8 Il ©, Al I g1 J3raon Fae oA S Afey, e w9 @ BH SHD
IHA DI WRUTg B Y|

weIgy, ool R 7' & 6 afe fvam @ waa siiengfe & dare 81 9y, v& oFr A oe @d 9 e &
IO &1 IAWR el fHel, I SHD FHA FEHWT Wl 8l Wil 2 & 98 @i vd d9 g fau U %o @ 9
GHTYI, YA dS-d<t Bl MG DY HEM R IR b ATl db T IRAR HT SHa1-I199 b S| T SR
fo aremafe ywifaa feam ff emor snergan & W faae &1 @1 8 wife 9@ i igerea & ST 2|

HEIed, # MU AeH W WHR W AT BT ITedl g 6 Y egawen et a1fey s &t smuer & difed aRari
P! S e e W, qardg 3R TEd BRI Ao A Tl Wep| 9 o I8 AAWD © [P U UGN HawE
SRt ST B S| H SHBT AT BT § R SHANG Bl g b GBI Toq a1 Sean iR el gadie
<1 =redT g b 31y g dlel Dl AW Yl fdhar

SHRI A K.S. VIJAYAN (NAGAPATTINAM): Hon. Chairman, this august House is now discussing
under rule 193 about the natural calamities that affect our country. I would like to express my thanks
to the Chair for providing me with an opportunity to take part in the discussion to record my views
on behalf of Dravida Munnetra Kazhagam. After the formation of our UPA Government efforts are
on to set up a Natural Disaster Management Authority. I thank the Government on behalf of our

party DMK.

When it comes to natural disasters, we witness as a continuous tale floods on one part of the country
and severe drought in another part of the country. But recently we witnessed a shocking devastation
in the form of tsunami. It might have caused great destruction in many parts of the world time and
again but the one we witnessed recently in Tamil Nadu was a great calamitous havoc in the recent
history especially in the sub-continent. Coastal areas of Tamil Nadu had to bear the brunt and
Nagapattinam district in my constituency was the worst hit coastal district in the southern peninsula.
In and around my constituency alone more than 8000 people have died due to inundating tsunami
that hit with swallowing waves. In our Nagapattinam district alone about 6000 people have died. In
all about 6500 people have lost their lives due to this devastation that hit the sea shores of my
constituency.

From Kodiakarai to Kollidam the writ of tsunami ran large leaving people high and dry. The
enormity of the casualty and the extent of destruction and devastation were huge in these coastal
belts of Tamil Nadu. The pilgrimage towns likeVehankanni and Nagore were the worst hit in the
sense that more than a thousand people have died in each of these religious shrine towns. When
such a vast destruction took place there was no immediate response from the State Administration
to ensure that those who  were still alive under the debris were

*Translation  of

the Speech originally delivered in Tamil.
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saved. Some were even caught alive under mud and died due to delayed rescue operations. At this
juncture I heartily thank our hon. Prime Minister, hon. Chairperson of the Advisory Council to the
UPA Government Smt. Sonia Gandhi who had deputed Central Ministers to rush to the tsunami
havoc hit areas. Union Ministers Thiru Dayanidhi Maran, Thiru T.R. Balu, Thri Mani Shankar
Aiyar, Thiru Raja were all there immediately to console the people affected by that sudden and
shocking national calamity. In fact the relief measures gained momentum only after the visit of
Central Ministers to the affected areas. If waves come like a mountain it 1s tsunami, i1f mountainous
force comes like wave after wave it is Jayalalitha’s corruption tsunami. A sizeable amount of funds
meant for tsunami relief work were cobbled up by Jayalalitha’s ATADMK men and ruling party
people that is those who are in power there in Tamil Nadu. Our party DMK’s leader and our alliance
leader in Tamil Nadu Dr Kalaignar Karunanidhi has enlisted all such mishandlings and
misappropriations with documentary proof and evidence. I feel it is my duty to record some of them
here. In Vedaranyam area the relief assistance was taken away in the name of God. In Nalu
Vethaapathy in Vedaranyan Taluk, as relief assistance a sum of Rs 4000 was given away to one
Pethannasamy s/o Servarayan. On enquiry it was found out that the address given was that of a
temple. A granite statue has received Rs 4000 as tsunami relief. The money in fact has been
pocketed by an AIADMK worker in the name of God. Similarly, tsunami relief assistance was given
away in the name of a CRPF constable Shri Saravanam s/o Saminathan who was actually on duty
away in Punjab and was not at all there when tsunami hit the coasts of Tamil Nadu. In fact
Government of Tamil Nadu has not given tsunami relief allowance to any of the Government
employees in the worst hit Nagapattinam district. In a village called Pushpavanam, in the name of
tsunami relief help there were corrupt distribution of money as ‘ageless’ wonders. Because,
Veerapandian s/o Balasubramanian, Manikandan s/o Dhanapalan, Satish Kumar s/o Chandra
Sekharan and Vasantha Kumar s/o Chelladurai are shown as eligible beneficiaries. But they are all
tiny children aged 2, 3, 4 and 4 respectively. Hundreds of such cases are there.

Even landless farmers have been extended with relief assistance as if they were compensated for
crop loss. This is continuing even now. In Aru Kaatu Thurai, Kodiakkarai and Pushpavanam the
total number of boats are not more than 200. But the Government there in Tamil Nadu claims to
have given relief assistance for 1500 boats there. In Nagapattinam district alone lakhs of rupees
have been taken away by AIADMK which is a greater swallow than even that of tsunami. Even in
contracts that have been given for relief and developmental work, only the local ruling party men
have an upper hand. There also the completion of such work is far from being satisfactory. Crores of
rupees mobilised by NGOs that reach those affected areas are also not spared from these grabbing
hands. Corruption-free approach is a rare commodity now. Even in humanitarian work inhuman
greed is rampant. I wish to draw the attention of the Union Government to look into this in order to
ensure that really needy are not deprived of much needed help and assistance at this juncture.

In Nalu Vethapathy village the total number of family ration cards is 709. But the assistance is
extended to 1161 families. Similarly in Peria Kuthagai village the existing cards are 667 but 685 are
shown as beneficiary families. Likewise, Aru Naatu Thurai is another village with 667 family ration
cards but it is recorded that thousand families are the beneficiaries. In Kovilpathu existing number
of family cards 670 but the beneficiaries are 717. In Vella Pallam 1321 family card members are
there. But the beneficiaries are shown to be 1415 in number. In Kodia Karai it is no different.
Instead of 426 it is inflated as 667. In Vetta Karan Iruppu total family cards of 1949 is increased as
2622. In Cuddalore, the affected fishermen have gone on road blockade agitation yesterday because
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they could not get any meaningful and lasting relief assistance so far. They were all lathi charged

and brutal attacks on them were let loose by the Government of Tamil Nadu. I urge upon the Union
Government to safeguard the interests of those worst hit fishermen.

When it comes to construction of dwelling units, Union Government has proposed to extend an
assistance of Rs 40,000 each. ...(Interruptions)...

I would like to point out that this is not sufficient. Normally, even for changing the roof of
crematoriums Rs 35,000 is given from MPLADS funds. Hence I urge upon the Union Government
to enhance the amount of this assistance from Rs 40000 to Rs 50000. When they are provided with
well constructed houses care must be taken to ensure their safety and security. Construction and
building materials must be of standard quality. Because the rehabilitation must be a lasting one.

Sir, the vast extent of damage and destruction we witness in places like Mayiladuthurai,
Chidambaram, Cuddalore, Chengleput, Chennai, Sriperumbudur and Kanyakumari have shattered
the lives of many. Hence I urge upon the Government to provide boats, fishing nets and needed help
to carry on with their traditional livelihood.

Our leader Dr Kalaignar had appealed for providing permanent residential complexes for fishermen
and their families and they must get their occupational tools and vehicles as their losses are
insurmountable.

Urging upon the Government to provide relief to the families of missing persons and salt
manufacturers also, let me impress upon the Government to take effective steps to seek recourse to
salinated cultivable lands at the earliest.

With this, I conclude.

SHRI B. MAHTAB (CUTTACK): Thank you, Sir.

I am standing today to take part in the discussion under rule 193 which has been raised by Shri
Rupchand Murmu regarding natural calamities in the country.

Of course, Tsunami is a point for discussion today but at the same time the other natural calamities
of high intensity also need to be discussed as a part of this discussion.

It is gratifying to note that the Twelfth Finance Commission, in its Report, has recommended
specifically the inclusion of pest attacks, landslides, avalanches and cloudbursts as natural disasters
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in addition to cyclones, droughts, earthquakes, fires, floods and hailstorms as natural calamities.
These are the natural calamities identified in the Report of the Twelfth Finance Commission. All
natural calamities other than drought are supposed to be dealt with by the Ministry of Home Affairs.

As has been rightly pointed out by some hon. Members here in this House, drought is slow death
and drought affects large parts of our country but the system of identifying areas affected by
droughts take quite a lot of time. By the time the Government or the administration wakes up to the
situation, a lot of damage is already done. No relief or rescue measure is taken up instantly as it
happens in the case of cyclones, earthquakes, floods or any other types of natural calamities.
Therefore, I urge upon the Government to take this into consideration.

The idea that has been put forth by the Twelfth Finance Commission in its recommendation, as has
been accepted by the Government, to include all these new items as natural calamities is going to be
operative from April 1, 2005, for the next five years.

This will be a great help to different States which are affected by natural calamities. We heard about
it in the hon. President’s speech and subsequently, of course, in the Budget also. It is proposed that a
Disaster Management Authority is going to be created. Accordingly, a Bill is going to come, to
build a institutional mechanism which will have powers for undertaking prevention and mitigation
measures. These are the two major aspects of that Disaster Management Authority and it will
develop the mechanism for ensuring preparedness, capacity building and co-ordinated response for
various kinds of disasters. This will be a Central legislation which will provide for constitution of a
National Disaster Management Authority under the Chairmanship of the hon. Prime Minister. We
expected that the Disaster Management Bill, 2005, as has been proposed, would be coming up
during this first part of the current Budget Session. As this is the second-last day of the first part of
the Budget Session, we hope that it will be brought in the second part of the Budget Session. Of
course, when that Bill comes up for discussion in this House, we will be discussing it in detail. But I
would like to draw the attention of the hon. Minister because the calamity which struck the Indian
Ocean Rim countries, be it Indonesia, Maldives, Sri Lanka, Thailand or Andaman and Nicobar
Islands and our mainland , it is of a very large magnitude. There is no doubt about it. But there are
certain issues which need elaboration to be discussed at this level.

Here I would like to draw the attention of this House, through you, on the deadliest tsunami. The
recorded history of our human civilisation of deadliest tsunami is of 1883 which struck Indonesia’s
Krakatoa volcano which killed an estimated population of around 36,000 people. The speed at
which tsunami travelled varies. Deep Ocean tsunami travels fast. The Chilean tsunami hit Japan
without affecting any other islands in the Pacific. It travelled for about 22 hours and it killed
thousands of people in Japan. The earliest tsunami in our eastern coast, in fact, at Car Nicobar
Islands, was on 315! December, 1881 and the recent one, other than the one which we faced on 26th
December, 2004, was on 26" June of 1941. Indian Ocean’s plate movement has rendered India’s
coastal areas vulnerable to tidal service for the next 100 years. As a result, the Central and the State
Governments need strong policies to regulate these high value economic zones.

Recently Shri S. Ramchandra, the Director of the Institute of Ocean Management, based at
Tiruvananthapuram, has said one thing. This is a very serious issue and I hope that the Government
will respond to this.
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He has mentioned the oil and gas explorations may be one of the reasons for the changes in the
earth’s core. I think the Ministries of Ocean Development and Science and Technology, which are
involved, are looking into this matter. They should come out with some statement on this. The
Indian Ocean rim countries should become aware of this. India incurred relatively lesser damage, no
doubt, than its neighbours along the Indian Ocean Rim because we find that from the Gangetic
basin a deep gorge runs through the Bay of Bengal from the Bengal coast to Maldives and that has
protected the mainland to a certain extent.

But, at the same time, I would like to draw the attention to the magnitude of this incident which has
affected us. This tsunami has obliterated the air and naval bases at Campbell Bay at Car Nicobar; it
has endangered nuclear safety at Kalpakkam; it has induced interruptions at the Interim Test Range
at Balasore in Orissa and it has affected the operations of the Eastern Naval Command. This was the
magnitude other than the loss of life and property. These are some major issues which also should
be taken note of. I think there is a need for the military preparedness as well as there is a necessity
to build a disaster management by the civil administration.

I, now, come to another important aspect. From Orissa’s super cyclone of 1999 to the earthquake in
Bhuj in Gujarat in 2001, the flow of information was identified as the single most important system
that needs to be made more effective in practice. The super cyclone and the earthquake exposed the
serious limitations of our country, in India’s system of preparedness. India has no national disaster
management policy. During the crisis, the State is in charge and Centre offers financial and material
support. Different Ministries dealing with disaster rather create administrative crisis during the
calamity. The disasters are treated as one-time crisis and the disaster management is a non-Plan
expenditure. These are the five points which, I think, the Government should address and should
take steps at the earliest to mitigate the problem.

I would like to draw the attention of the Minister of Home Affairs here that there is a need to have a
Secretary-level officer who should look after the disaster mitigation. Unless that is done, you cannot
deal with the problem cohesively.

The earthquake which occurred in the shore of Sumatra has created the tsunami which hit the South-
East Asian countries. It travelled for more than four hours to hit our mainland and Chennai was
witness to the gravest disaster.

If the information could have been supplied to Tamil Nadu and to other affected areas of Kerala and
Andhra Pradesh, I think, the human casualties would have been much less. Therefore, I would insist
that changing the State Department of Relief and Rehabilitation into Department of Disaster
Management will not help unless they take up the responsibility of looking at the whole cycle of
disaster management, that is, prevention, mitigation, preparedness, response, relief and
rehabilitation. If all these six aspects are taken into account, then only we can meet the natural
disasters.

There is also a difference between a natural calamity and a national calamity which is to be treated
as a natural calamity of high intensity. I think, other Members will speak in detail about it. We
expect a good response from the hon. Minister of Home Affairs.
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MR. CHAIRMAN : Please conclude now. There is a good number of Members who want to speak
on this subject. So, there is not much time.

SHRI B. MAHTAB : Sir, I would conclude by saying that Orissa has been affected by all types of
natural calamities. Orissa also falls in the seismic zone. Therefore, Orissa should get proper
attention when a decision is taken on natural calamities and also natural calamities of national
importance to enhance NCCF and CRF.

SHRI M. APPADURAI (TENKASI): Sir, at the outset I would like to thank the Chair for giving me
an opportunity to speak on behalf of my party Communist Party of India. This House is not
discussing about the natural calamities in the country. Sir, there can be several countries in a
continent. But if there is a country that in itself is a continent, it is India. Here we find mountain
ranges covered with snow throughout the year. Vast deserts are there. A long stretch of coast line is
also there. Our country is situated in a tropical region as a meeting point of all the weather
conditions. We have the western ghats that are one of the ancient mountain ranges of the world. We
have youngest mountain terrain of the world and that is our Himalayan ranges. Sir, my constituency
Thenkasi is situated in the western mountain ranges of the country towards its southern tip. I
represent the people of that region which was the cradle of an ancient civilisation, an ancient race
and an ancient language called Tamil culture and civilisation Tamil race and Tamil language.
Podhigai hills from where Tamil was born is around my place. Nature’s plenty and bounty is there.
May be because of that nature’s fury also shows up because ours is a wide and vastly varying
environ. Sir, it is natural that our country is prone to all kinds of natural disasters because of its
geographical location. Cyclonic storms, earthquakes, occasional tsunamis and avalanches, rains and
floods and also drought are the calamities that hit hard the people in so many ways. We have learnt
from history that tidal waves have swallowed Lemuria or Kumari continent of yore that had great
Tamil kingdoms. The tsunami tragedy i1s a shocking disaster that has drawn the attention of the
people not only from our country but from the entire world community. We are discussing at length
its impact and the needed relief mission. Sir, unpredictable devastation and destruction come out of
storms, quakes and tsunamis. But rain and floods and

*Translation  of

the Speech originally delivered in Tamil.

drought can be forewarned. Hence I urge upon the Union and State Governments to take preventive
measures ensuring a well coordinated viable mechanism. Sir, if we had ensured mangrove forests
along the sea coast we could have considerably reduced the impact of tsunami.

Sir floods can be overcome with effective water management. Drought can be overcome by timely
intervention that can be gauged immediately after the failure of monsoon. Sir, tsunami the worst
tragedy that had caused great havoc has affected the coastal areas of Tamil Nadu, Andhra Pradesh,
Kerala and Andaman & Nicobar Islands. Though the governmental agencies failed to rush in
immediately, the general public and NGOs came with help and right humanistic attitude. We could
have contained the loss of lives and property in the tsunami tragedy and managed well the relief
work had we constructed cyclone shelters in the sea coasts already. Similarly had we identified
effectively in advance the earthquake-prone- areas we could have ensured construction of houses in
those fault line areas in an appropriate manner adopting suitable technology and techniques.
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I would like to state that the people of those affected areas were greatly consoled and touched by the
gestures of the Centre both in the form of visits to the devastated sites by the hon. Prime Minister,
Union Ministers and Central teams and by the announcement of relief measures and allocation of
funds.

16.54 hrs (Mr. Deputy-Speaker in the Chair)

There is a proposal under consideration to construct a huge wall on our shores to protect our coastal
areas from the possible tsunami in future. I do not buy this argument. Instead I would like to give a
word of caution. I would like to point out what had happened to walls around Portuguese Fort in
Porto Nova or Parangipettai and the Government constructed wooden wall structure around
Mamallapuram shore temple. After the tsunami, it was found out that the recently constructed wall
structures had been washed away but not the age old structures which had been raised with an
exclusive technology that stood the test of time. The present rulers of Tamil Nadu evince keen
interest to raise a wall on the entire stretch of Tamil Nadu coast. They may be hell bent on this as
their intent is not so clean. They may be thinking in terms of amassing wealth by way of
misappropriation in crores. Our popular poet late Pattukkottai Kalyana Sundaram sang, "The
legislators as when they try to end pilferage by legislating,

The decisive band of looters continue unabashedly."

Hence I urge upon the Union Government to see through the game and never give scope for those
who are adept in misappropriation and never give in to their demands to construct a long coastal
wall.

We face recurrent disasters in the form of both floods and drought. They devastate the country one
and the same time when one part of the country suffers floods another part of the country is gored
by the grip of drought. According to Mahakavi Subramania Bharathi, ever flowing perennial rivers
are there in this country called Bharath. Every year we spend in lakhs and crores to mitigate the
sufferings of the flood affected people both on the banks of Ganges and Brahmaputra. At the same
time there is a strong plea for Rs 1000 crore from the southern States of Tamil Nadu to overcome
drought and near famine situation. If we had efficient water management and water engineering
with amicable water sharing formula much of our flood havoc could have been averted. That is why
our national poet Bharathi as a visionary said that we can make our country fertile by way of linking
the mighty river Ganges with Cauvery. I am not going to urge upon you to link immediately Ganga
with Cauvery. But you can immediately go in for linking rivers of the south. That would help the
people of southern States especially those who live in drought prone areas in a big way. I urge upon
the Union Government to take concerted and coordinated efforts in this regard. Sir, both floods and
drought can be fore warned and assessed in advance. Once monsoon fails we presume the
impending danger in the form of drought in months to follow. Timely interventions are still lacking
to overcome the evil effects of drought. Do we act immediately? It is only after the time has run out,
our drought relief work starts. But in the meantime the farmers and agricultural workers meet with
huge loss to the tune of lakhs and crores of rupees. We need to have preventive strategies in place.
The Government must remain a safeguarding one before the disaster could occur. Improving water
resources, channelising water canals, ensuring effective water management could help overcome the
impact of drought on our economy and the economic activity of the poor. Mega water reservoir
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projects have helped us to remove drought in certain areas. Hence I urge upon the Centre to pursue
them. Hon. Chairman Sir, the recent tsunami has taught us a lesson.

Sir, give me few more minutes to complete my speech.

The lesson that the tsunami has taught us is that there is no system in place called preparedness to
meet any kind of natural disaster. Tsunami has shown that our country is not at all prepared. Sir,
before governmental schemes are implemented I would like to impress upon you a particular point
based on my observation. I live in Tuticorin, the coastal town. I have seen the impact of tsunami
personally myself. Before the Governments could come with help, people across the country came
forward to extend help and relief cutting across caste, creed and community. Humanitarianism was
flooding in. Sir, our Minister of State for Finance has stated in this House that the extent of damage
in the country caused by tsunami has been estimated to be about Rs 11000 crore. On first of March
in a reply to a question the Home Minister has stated that Rs 8000 crore would be extended to
affected regions under various schemes in the form of loans, subsidies and assistance. I believe that
the tsunami damages can be much more than Rs 11000 crore. I urge upon the Government to ensure
that none of these schemes remain merely on paper. It must be translated into action reaching the
needy in time. Most of the people affected are poor fishermen. We are here to provide them with
help to rehabilitate themselves. Rehabilitation is possible with long term plans to carve out lasting
solution.

Sth 6th

Sir, December 25" was Christmas. The next day the 26™ of December was a Sunday. That is why
many of our fishermen did not go to the seas for fishing. Otherwise the death toll could have
increased manifold and it might have even crossed a lakh and above.

People who have lost everything they had may not be able to take loans or subsidies and hence they
must have assistance fully to rebuild their lives.

I would like to point out at this juncture that some people are trying to keep in cold storage the
Sethu Samudram project pointing a finger at tsunami. I understand that such views have emanated
from the office of our Prime Minister. I would like to express a strong protest to any such move to
delay the Sethu Samudram project any further. It must be noted that tsunami destruction was less in
places where the sea depth was more. so the digging for Sethu Samudram project could only deepen
the sea bed that can only help reduce tsunami impact.

Hence I would like to point out that Sethu Samudram project could provide a cover to possible
tsunami impact in future. So I urge upon the Government to implement Sethu Samudram project
immediately. Our Centre must set up an effective body for disaster management to stay in place for
all times to come. As such it calls for coordination among three Ministries. This results in delay in
plan and execution. Hence I urge upon the Government to set up an exclusive Ministry styled as
Natural Disaster Management Ministry. I request the Government to seriously consider and bring
before this House a Bill in this regard. Sir, the victims and affected people must have insurance
cover. Similarly the farmers who have been affected by tsunami must have insurance protection in
the style of crop insurance. Whatever be the disaster, the people affected the most are always the
poor masses and the working class. The tears of crores of such people must be wiped out. Hence 1
urge upon the Government to take effective steps to protect and safeguard the poorer sections of the
society from the onslaught of natural disaster.
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With this, let me conclude Sir.

SHRI ZORA SINGH MANN (FEROZEPUR): Thank you, Deputy Speaker Sir.

Sometime ago, severe hailstorms lashed Punjab. Even now, reports of hailstorms are pouring in. It
has wreaked havoc on farmers. The standing crop of wheat has been totally damaged. The farmers
of Punjab are already in a miserable condition. They are neck-deep in debt and are committing
suicides. There was a time when farmers were called the ‘provider of food’ but now they are finding
it difficult to make both ends meet. Hailstorms have snatched away their means of livelihood and
their families are suffering. My Lok Sabha constituency Ferozepur has suffered irreparable damage.
The standing crops have been destroyed and farmers are in a state of shock. They have no money.
They cannot buy seeds. They cannot purchase fertilizers. Farmers are in a miserable condition.
Keeping in view their plight, I appeal to the Central Government to provide a special package to
Punjab so that adequate compensation is granted to the farmers for the damages suffered by them.
This will bail out the farmers and they will be able to get a good crop in future.

*Translation of Speech originally delivered in Punjabi.
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Next speaker is Shri R. Prabhu.

SHRI R. PRABHU (NILGIRIS): Mr. Deputy-Speaker, Sir, we are discussing natural calamities in
the country in the backdrop of one of the major national calamities in this country in recent times ,
namely, Tsunami. My friends have very aptly discussed the effects of the Tsunami and other natural
calamities.

On December 26, a gigantic tidal wave, which 1s higher than the Empire State Building, taller than
the Petronas Tower, travelling at a velocity of an aeroplane, came and hit the coast of India and, of
course, Sri Lanka and other coast lines. This left a trail of destruction, devastation, death, people
homeless, people losing their beloved ones, husbands losing their wives, children losing their
parents. This is the kind of destruction, devastation that has taken place because of this holocaust of
a great magnitude.

As soon as Tsunami hit, immediately the Central Government got into action. The Congress
President Shrimati Sonia Gandhi, who is the Chairperson of the National Advisory Council of the
UPA, hon. Prime Minister, hon. Home Minister, hon. Agriculture Minister and various Ministers
visited the site personally. The respective Chief Ministers also visited the sites. Leaders of most
political parties went to the site. The visit of the VVIPs and VIPs focuses attention on the magnitude
of the calamity and focuses attention of the officers to see that rehabilitation and relief work is done
on a war footing. I also compliment the citizens of this country who have suo motu and voluntarily
donated a lot of money for the Tsunami relief. People have donated Rs. 2, Rs.5 also. If you see the
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newspapers, you can see pages and pages of small print that you cannot even read, of people who
have donated money. I would like to express my gratitude, through you, to these people who have
donated money for the Tsunami relief. I am sure, the other Members of the House will also join me
in this.

Unfortunately, when we travel to the districts of Tamil Nadu, after three months since the Tsunami
hit and see that still relief measures have not taken off. People are still living in temporary quarters.
Their houses have not started being constructed. Here, there is higgling-haggling whether Rs.35,000
is enough or Rs.40,000 is enough or Rs.50,000 is enough. I request the hon. Minister to see —
because two-room houses have to be built — that proper evaluation on the cost of building should be
made and if it is Rs.50,000 or Rs.60,000, please see that that money is available to build for these
people.

Sir, [ am from the State of Tamil Nadu, and so, [ am restricting my speech to the Tsunami hit people
of Tamil Nadu and the problems there. Basically, people affected in the coastal districts are
fishermen. So, if we have to provide relief to them, we have to give them boats. There are three
kinds of classifications of fishermen. First is, people with big mechanised boats; second is, people
with small catamarans; and third is, secondary people, who sell the fish. All these three types of
people have been affected. Now, they are just living in temporary quarters, getting the food, which
is dolled out to them, and some relief.

Sir, there is also another problem. These fishermen used to go into the sea, whenever it was rough or
even when the weather was bad, without any fear. But today, whenever they see the sea, they have a
fear complex. So, together with relief and rehabilitation also, there should be counselling for them.
Counselling for them is a very important aspect. Those people cannot even sell their produce or
whatever they catch because people think that they are going to get sick if they eat the fish.

Now, houses have to be provided for these people. They are afraid to go and live near the sea. They
also cannot go and live too far away from the sea, because then they cannot go into the sea to catch
fish. So, you would have to find an optimum site for them to construct houses. One suggestion is
that the Salt Board of India has a lot of land in the seacoasts and whether they could donate some
land for construction of houses. I would like the hon. Minister to pursue this idea.

Then, Sir, there is another constituency which has been affected. A lot of people are Scheduled
Castes and Dalits who live along the coastline there. They have also been affected. So, their
rehabilitation and relief also should take place quickly.

Then, there is the problem of students, young men and women, boys and girls who are going to
schools and colleges. Of course, the Tamil Nadu Government has postponed their examinations for
one month, but still they have to be counselled and taken care of, to see that they pursue their
studies further.

Sir, my friend Mr. Vijayan gave a nice example as to how a temple deity was one of the
beneficiaries and one of the people identified for relief, and a Two-year old boy, a Three-year old
boy, a Four-year old boy were the beneficiaries. But my friend forgot to mention somebody who has
been dead for the past 25 years was also named as one of the beneficiaries for relief. So, this kind of
haphazard relief is taking place. I do not blame anybody. My friend from Tenkasi also said that there
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is massive corruption. All I can say is that here, in Tamil Nadu, there is an ego clash between the
Centre and the State. We have a Chief Minister who speaks in the Assembly blaming the Central
Government, blaming the Prime Minister, saying that enough relief is not coming. Then, relief is
being doled out to people like this, to their party members.

Sir, the only way to do this and to see that relief reaches proper people, to have a proper delivery
system and reache the people, would be to have a special purpose vehicle to see that relief and
rehabilitation work is done.

We talk about money allocation. Thousands of crores of rupees are allocated. But do we know
whether these thousands of crores of rupees do reach the proper people, to those who need
rehabilitation. These people should be properly identified. So, if we have a special purpose vehicle,
which is chaired by a person or a retired bureaucrat who is not an employee of the Central
Government or the State Government today, then I am sure, this kind of a proper delivery system
could be done. This would be a model for all disasters in this country.

A lot of our friends were saying about the Orissa cyclone and about the earthquake. Therefore, a
model has to be created. The hon. Home Minister is going to have a Disaster Management
Authority. That is fine. Let that Authority be in place. But when a disaster of this magnitude takes
place, you should have, for every particular State, a special purpose vehicle, which is attached to
this Authority. This should be a model for future.

Sir, I would just conclude by saying one or two more points. There has been a lot of talk that this
Tsunami did not affect places which have natural protection. As our world has evolved, we have
natural protection for everything. The hon. President also was complimenting our cricketers the
other day, for winning the Kolkata Test Match in Eden Gardens. We won that match because of
Kumble.

Who was playing in that match. Now, Kumble was there in one of the resorts in the coastline near
Madras when Tsunami hit. He would have been swept away by Tsunami. But the only thing that
saved him was that, in that beach resort, there is a small creek running alongside. So, the intensity of
the Tsunami, the magnitude of the wave, was reduced and dampened. That is how he was saved.
People think that our temple towns of Rameswaram and Velankanni were not affected probably
because of spiritual reasons. But, there are scientific reasons also why they were not affected. It is
because natural protections are there, coral reefs are there; coconut groves are there. That is the
reason why they were not affected. So, my humble request is that we should not go and try to alter
nature. We should not go and try to create a separate thing and try to protect where natural
protection is there. We have a Chief Minister who is talking about building a wall along 1700 km
coastline of Tamil Nadu. Sir, this is, as our friend said, to have a Tsunami of corruption only. This is
not to protect the people of Tamil Nadu. In certain places, where there is Ocean indirect erosion , I
can understand the need to have a protecting wall or retaining wall. That is fine. But a China-wall
like thing along the coastline of Tamil Nadu is only going to spoil the whole ecology and beauty of
the coastline.

Lastly, there is a folklore in the South. I do not know whether it is fairy tale or is true. But, it is said
that whenever small red fish in large numbers are caught, then something is happening at the bottom
of the Ocean. So, the fishermen would never go out into the sea. This time, even though a large
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mumber of these red fish were caught, the fishermen went out into the sea and they were standing
there when the Tsunami hit them. We should have some warning system. We should join the South-
Eastern Asian countries and see that proper warning systems are in place. Whatever is the cost, we
should share that cost and have this warning system in place, at the earliest

MR. DEPUTY-SPEAKER: Next speaker is Shri Varkala Radhakrishnan. If it is possible, please
conclude within five minutes.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, it is with a high degree of mental
agony that I am participating in this discussion. Immediately after the occurrence, I had the
experience of visiting the places like coastal areas of Kerala State and the coastal areas of
Kanyakumari District. We had heard about natural calamities. We do read about them even in
Papers everyday. But, this is a calamity which is unheard of in human history. The tragedy was so
unbelievable that we could see several human beings suffering. 1 had the bitter experience of
attending the cremation ceremony of 48 dead bodies on a single day. I had the bitter experience of
witnessing the burial of dozens of people in a church and a mosque. I never expected to see such a
thing in my life. How it happens, we do not know. But it was said that all of a sudden the sea rose
and the entire seacoast was washed off. The poor fishermen living in the coastal areas had to suffer
a lot. Immediately prior to the occurrence, the sea naturally withdrew. Then the fishes came out,
people rose together immediately, waters came in and everything was washed away. In Alleppey
district, there is a panchayat, which is 30 kms. or 40 kms. in length. On the eastern side, they were
faced with backwaters and on the western side there is Arabian Sea. People were really between the
deep sea and the devil. If they run to the east, they would fall in backwaters, if they run to the west,
they would be in the sea. Such a situation arose in Aratupuzha of Alleppey District. The loss was
horrible, which cannot be explained. We cannot narrate it. Such was the experience all around at all
these places. I went around all these places. Most of the people do not know what happened.
Members of the families are even today missing. No amount of words or no amount of relief work
will be a substitute for the mental agony and the suffering of the poor fishermen who have been
living for centuries on the seacoast of Kerala and Kanyakumari districts. [ had the occasion to see
all these things. We must realise one fact. We have heard of miseries in human lives. But this is a
tragedy which we cannot describe in words. Such was the experience.

As far as the loss is concerned, it is estimated that in Alleppey District, the loss was about Rs.2,253
crores. | myself had seen it. The District Collector was with us. It is a very very rare thing that
people came together to do rescue work. This must be commented upon. Relief measures came in
abundance. The reputed newspapers, institutions, etc. started relief work and started collecting fund
for relief measures. The Hindu collected a magnificent amount towards this fund; Malayala
Manorama collected a magnificent amount towards this fund; Desha Abhimani also collected a
magnificent fund towards this. All these funds were diverted towards relief measures in the coastal
areas. But still it is not complete. Houses could not be built in Kanyakumari district. The loss near
Kulachal, Suchindram, Karunagapalli, Alleppey and other places, is immeasurable. We cannot
substitute or compensate that by describing in words or giving money. But people came in large
numbers to help with all their humanitarian feelings. Lakhs and lakhs of people came to help these
poor people, but that is not sufficient. They have lost their dwellings, which must be replaced now. I
request the Government of India to consider this.
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In Quillon District, 137 people died; in Alleppey District, 141 people died. There is one thing that I
would like to point out. Anti-sea erosion or sea wall has more or less saved them a lot. If that was
not there, the entire area would have been submerged. Sea wall is a safe measure, but that is not a
sure measure. To some extent, with our experience we saw that the sea wall saved a lot. Lot of
people had been saved because of this. I request the Central Government to prepare a package for
constructing a sea wall along the coastal area so that such occurrences may not take place in future
and people could be saved.

Living by the seaside has become a challenge now. People even now are fearing about it. I would
also like to mention one more thing. The fishing industry is also heavily or adversely affected.
There is no fishing activity now. Half of the fish could not be caught from these places and the
fishermen say that the ground beneath the water is more or less damaged and no fishing is possible
in those seacoast areas. After Tsunami, fishing has been adversely affected in those areas and that is
a big problem so far as fishing community is concerned.

We should draw lesson from it and we should explore the possibility of restoring the fishing
facilities that were there before Tsunami. Now, a wonderful situation has come about. The
Government should take a serious view of the matter. I would like to mention this that Kerala is a
well-reputed place for catching prawns; we call it chakara. People earn a lot of money from this.
Thousands of fishermen flock together in Alleppey coast and catch it. Chakara is a very well-known
name there and prawns are harvested there. But this time, it is adversely affected because of
Tsunami.

I have even seen the sea rising above a certain level. It is a very bitter experience. I request the
Central Government as well as all others concerned to do all that is possible. I have mentioned
about Mata Amritanandamayi, the divine woman, who also belongs to the fishing community. She
has collected crores of rupees through her followers. She has collected a huge fund, which is being
utilised for the construction of houses for these poor people. I request the Central Government to
amass all that is possible, give courage and give a feeling of safety to these people. I request the
hon. Home Minister to consider these aspects. Funds should not be diverted for other purposes.
There is diversion of fund by the State Governments, which should not be allowed. The entire
amount allotted should be spent for the rehabilitation of the people who are affected by Tsunami.
With these words I thank you.

MR. DEPUTY-SPEAKER: Shri Devendra Prasad Yadav, please be brief. You have got only five
minutes to speak. I have got a long list of more than 30 speakers. Otherwise, we may have to sit up
to 1100 o'clock.

30/82



10/29/2018

$ft IV TN AT (STSTRYR) ¢ SuTenet Helqd, § 3Ud I BT SIUTS DY Bl DI B, . (aUr)
3T | # WIPfad MIer W Sl =@t 8 W8 8, I8 Waedied wern 21 g fary € 9gd dagadhd 2. (@)

IuTEE WEIRY ¢ H mua ard J Y wear g

#fl a5 UG AGd : Aelqd, 26 feWRR, 2004 PI 5 TR Y Td aR ST H MY Jwa & Wy @i 3
W TS YHH D DHRU Sl FAM! FER §s &, SUD doid 99 &F @ A FADI H HER @ AT AR Iq Hex A
A iR FaEl BT AOR AFE &l IRA A e g TR A SS9 99 BRI AN @Td D e H Al Y
SSHRET & g sfidid & Ua YA fgdi g o SiEh S-Ata B ded it aifd g8 | Aieldla, 7ol Wi
durette, |rtferan, =, donfean, deed anfe @t SE gl & RO STl (T g3l Afbd wRa & qdf @i
JTHR ARMICTH 3R fSAF-HEAR & gl # siftman faemerediar g81 oxd, o1y yew, dfarg, wifead ok
IS T & H -1 DI BB T gg | 3 IB S IGAE 7, Voide IR TE FHel S Ahdl, fhad
TGN AR Y, G & d¢ UR a9 gU Al &l A & g H S gl | oA 2 & &9 9R arll &1 9 T8 8
3R ardl dr fawenfid gy & o SurerR M9 AgeiR &1 SHET Jdbad Aal T8l 8l Ahdl| IgAH I S s
qA Y, VAT HET AT ¢ 6 69 R B vud B Ty & &fd g8 §l < H 377 §Y SMaYd Teid Hdhe
® qrasE N AR A JEIE TSN S B 37 WBT HT W WRT 7 fHAT| T8 UF WRET b 2| AT & i
Fyaqd fRfa #, fauer 3R smuer @1 fRfq & gait o€t urpfae auer 4 foed & fog wra = faqeh deraan
oI iR fopan | & wwsrar € b oo < & ¥ &1 31 s wifid e 81 7 g9 9 @ fag gdie
ARBR DI qE SATET TR HRAT gl AT < & WA D 3s DI Fdl (BT &, AT (AT &

FifH 39 <2 § O gond g, S MU WG NS el a9 Q| o <@ A S W € NS wtaar @t dan
PR DI GG, S W I BB Foige! F BT fHAT| TP 9% & <= A Fal 741 6 0 wpfas e
q fues & fog S ot werar ar€, 98 e o iyl dfed wRd @R 1, dygaa wfadiar Tedgd @t S
WRBR &, G a9 fa7ar & W a1 fb gai a1 urepfarep amyar & fued & foy g9 e werrar @1 ol
ARBR DI

3R A I8 A Hal T 6 fhererel S Ferddm SR gard & forg faceft #ag &1 SR 8l &l a8 ol arq 8

# 39 a/d P Hel aedl g b FORT ave A <9 7 371Ul ydEd ATSHe g B Bk B 8, § e dedr
TAT HASHC B T, TATR JATIST HT ST 81 TAT Afh MUl § BF 37 <= DI W /o $i | g9R
QU T AT H HHd g Al SIS & <R DI Sl GAH! el b dord Gifed o, Ib! i HERIAT B Bl
&1 fHar| 98 v Weg & gl § wear g 6 gd g & o fft <w @1 wa & @ a1 w, Rew
B8 M DI a1 B, AT 98 SU WIHR DD DHAE! AT 81 ofh el WRA 7 S W fodl &, Mg wu
A T8 W e 2 fF o <u # Rat A 3, R ff Imem & S9! a&iord oq qaard & qre-wr
TR <91 BT ST FErAdT &1 off, I HERICT B AT 3H & &1 B fbal

WTpicres JTIET 1 SMRaR IS @m & 2 39 aR A s qoierd A1 96l & 3| oifdhd S9a [y &g
il U T gl 7 e wan arear g 6 uwEe dieEe 891 d1ffy] (e BRSIRST Jead, adra-! Juret
P! I8l fawfad o3 e 6 S afa 81 @ 2, S9 afa § F0 DA M, s gd I o4 w8 ol
TS, WISA CATGrol 98 sacy dR T 8 sufely gd HikdRE Jedd wRIfid 8- arey|

# 39 |99 H PB gIa o daredl § | 4fe S dRE B ge 48R H & A1d ol & f[IER 7 % 7E a1¢ 3R
T HEM gaTS WEdl ol SN fIER @ 21 7ol q7 Ok ¥ 916 H $d S & < H TP STUel MMl © Al St
PIS YA & Bl 973 ¥ TedY < W g, R IOl Od § A1 HASI I Bl B qdig Bl 2] g8
HAAETA, B!, arEmHdl nfe Afcal qarEr wardt €1 98 Sure ¥ Ui emar B A% Aaes 6 9gf wweEe
WA GHIE BT Uh ] AoclURUT &S oldel SH g1 &1 Siboll U1 59! S8R a9 & iU RN 3 9gd
P Bl 3P Ted fRETR § Sage WMoae ST @ia & g1d B T 81 AT iR YR & ArHmadt gofrd |

31/82




10/29/2018

S el SIfeTE & € ST 1A SATdhl § SATSc Wiolde Hrafad @i @t 9 gs At et 17 TRd &1 99 I8
WRBR AT A I P BT Wil @ dfh 3 N v drfer dia a2l 59 bt # e ueiae
RO a7 qifes a1 &1 W@r e Fdd @ | 0 Jurar § b 39 Afedi I 3300 #MEE 8189l golfded
Uer Brfl| SU9 <9 A WiHa) 91g IfSd 91d 99 © °rg 39| B, Ufvew due 8, ISl 8, fagR iR o Hm
SR ISA B &, S 9l Bl BEY golfded Ol ® W I 17 T e W e wadt 2l

# Ud gIa oA arean g 6 SOReR Ao @ W W & 91d U 9¥ H 10 B9R SIS o0 ¥ Gl & @9
BT o FAFN B AR W 500 HRIS SUA WIHIIH IMIGT I AT MBS MMIaT S 7 derr T &1 F a8 7
de BT el § [ 30 W AR faan S iR @il b1 Refle A7se 781 a=ran S| 3l ga &1 99y Bl

5@ B WHT B, S ol Ak Mo & fag, e & oy, I wn difaei= onfe sr-a=n afer oer §, 39 W
QT SR T8 PR, AP QI THEH FHe & foy SR 1 afeg| I9e oy AreEn a918 ST =1ty anfes
UIPfAD JUET & H W <% B Gl & BUR BRIS WY @d 8d 8, Wel Bl § o¥ 9| eIy, oid blg Afek
T A GEBR WX O @ A1 I8 9 © fF 99 50,000 WY &7 gSd © 3R OTR WX 94fq @ Wl @ df 9% WX
T & g 31 3 gsar 21 39 AfRE S B | [ wwifad 11 It § S B BR 98 W gor S
g, 3 UBR W@ yHifad Idl & fAQ Feg M arel BrEiwH @ fg ff 8 tHve & gsar gl gafay #
e € 6 39 W e 9R SR oar @1 Rells A1gves T8 a9 S arfey| b WReR &1 Al &
T H S QAT @l B, 98 Plfdel AN 8, offh SIal bl Reflth ATSUSS &1 a1d1 ST a8y 30T I8 <
TENE 81 SIQIT| I8 Q¥ 71 didhd W 370+ IR W @l &l 8 Q| 39fery amuer & wwg 39 <9 &l
Refl® Arguee TE a9 W1 a1y | S BRI B 3R ITh! A1 afd g8 & DT Rl qae™ Adbrem &
Fraver B a@ifRy, Td dgax wEEE 2nnl gaferg § faee o aredr § 5 daradt womelt @ fawfia fean
ST AR | 5@ Y@, JART SRt JIPfad JMucrell &1 86 qagAT 81 DI, TSl o SUdl YUHT 8 SITg
1 SIH-ATA B &l Bl T B ST Wbl 3R 1 S-S gOR Al AR S €, 9 &fa e 8 gl sS o
ATET U CaTairol sa-l Sdofd & Tt &, 84 Uit Idra=i wormedt &1 faera oear anrferl giifet § oy fAaes
HRAT AT g 6 WThfae smuarsil &1 Wt T e &1 HIT ST d1fe 3R o¥1 & 9 &l qdfg 78l fhar
ST ARy | B IS aIa] 39 U @ el I W Fod §U @I HAl Ayl SR R b Wy H Uy o
ag <l g

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE & TECHNOLOGY AND
MINISTER OF STATE OF THE DEPARTMENT OF OCEAN DEVELOPMENT (SHRI KAPIL
SIBAL): Mr. Deputy-Speaker, Sir, thank you for giving me this opportunity. I consider it a privilege
to participate in this very important debate.

Sir, I want to preface my remarks by stating that I do not want to talk only about Tsunami today.
The fact of the matter is that that natural disasters are of many kinds. There are also manmade
disasters. We, as a nation, must be cognisant of all possible kinds of disasters and be prepared to, the
extent we can, reduce the impact of the calamity.

Sir, I wish to invite your attention to what is called, the Himalayan Alpine Fault Range. The
Himalayan Alpine Fault Range starts from Java and Sumatra and goes right up across the
Himalayas into the Alpine Range. A very small portion of this Himalayan Alpine Fault Range is
contiguous to the ocean. The rest of it is along the land, along the Himalayas. The reason for this
Fault Line is that the East Coast of India was at one time a part of the Eastern part of the Antarctica.
They were joined together billions of years ago. Over the years, the plate broke and after millions of
years the Indian sub-continent was formed.
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Sir, the fact is that the Indian sub-continent is constantly pushing against the Burmese plate and this
constant friction ultimately is the cause for the frequent earthquakes. The movement of the plates is
to the extent of five centimetres a year. This is something that we have, in fact, calculated from the
Antarctica. One of the things that we are doing in the Antarctica is seeing the distance between the
Antarctica and the Fault Line and seeing whether annually that distance is increasing and by how
much. That will give us the speed at which the plate is moving against the Burmese plate.

This movement and pressure cause earthquakes. As I said, earthquakes are a constant phenomenon.
They happen everyday because the plate is constantly moving and putting pressure. Now, at what
point in time and at what place along the Himalayan Alpine range the pressure will result in a
gigantic earthquake is something which is impossible to predict. Therefore, civilisation has not
found a scientific method of determining as to when and at what place an earthquake will occur. The
result of all this is that we are all always caught unawares.

There is a connection between an earthquake and a Tsunami. I want to explain that to the hon.
Members of this House. The connection is the following,.

Not every earthquake results in a Tsunami. There are earthquakes which are more than seven on the
Richter scale which may result in a Tsunami but not every earthquake more than seven on Richter
scale results in a Tsunami. The cause for the Tsunami can be an earthquake. It can be a volcanic
eruption under the sea. It can be the fall of a meteorite or it can be any other natural phenomenon
which we have not yet understood. But when that happens, there is a vertical displacement of
billions of tonnes of water. Hundreds of kilometres of the ocean structure goes down a few meters
displacing water vertically. The water when displaced ultimately has to find it equilibrium. That is
the law of nature. And when the water has to find its equilibrium, the wave starts. So, we could
predict the earthquake which resulted in the Tsunami. We do not know and we did not know the
extent of water displacement that took place which ultimately resulted in a Tsunami.

Now, the Tsunami can be predicted. Luckily for science, it can be predicted. But I have to tell you
that in the Pacific Ocean there is a conglomeration of countries under UNESCO which have set up
the Tsunami warning in the Pacific system. But 60 per cent of all Tsunami warnings in the Pacific
turned out to be false alarms in the Pacific. Confronted with this problem, the Government of India
decided that we must set up a system which is more effective than the Pacific Tsunami warning
system. We must set up a system which, in fact, in real time tells us as to when the Tsunami has
taken place, how it is moving, at what speed it is moving, when it is going to hit different parts of
the country and what kind of damage will it cause when it hits. For that, we need a few
technologies. Firstly, we need what are called bottom pressure recorders.

SHRI TATHAGATA SATPATHY (DHENKANAL): Sir, I want a clarification The Minister’s
speech is very interesting and enlightening. We are learning many things from his speech.....
(Interruptions)
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MR. DEPUTY-SPEAKER: You can ask clarifications when the concerned Minister speaks. Nothing
will go on record.

(Interruptions) ™ ...

SHRI TATHAGATA SATPATHY : There were news reports that the Meteorological Department
had heard about the Tsunami and the earthquake two hours prior to when it hit the coast of India.
But they sent the fax to some former Minister instead of sending it to the Minister concerned. Is that
correct? This is a very loaded speech. If we err at that level, then we can imagine where we are.

SHRI KAPIL SIBAL: I think the hon. Member, in one sentence, has lowered the level at which we
are debating the issue. So, I choose not to answer him. I think we should deal with the issue at a
much higher level because this is a national issue and I am not just going to talk about the Tsunami
alone. | am going to talk about all natural disasters. Let us not reduce the level of debate as to who
sent the fax to whom. I do not think that is the issue that we are discussing today. The learned
Member can ask a question and I will be happy to answer him in the Question Hour. Now, let me
continue. ... (/nterruptions)

MR. DEPUTY-SPEAKER: The Minister concerned will reply. He will clarify.

... (Interruptions)

* Not Recorded.

SHRI KAPIL SIBAL: I will be more than happy to enlighten him outside the House. ...
(Interruptions)

MR. DEPUTY-SPEAKER: That should not be recorded.
(Interruptions)™ ...

SHRI KAPIL SIBAL: Mr. Deputy-Speaker, the point that I was making was that we do have
science today to actually set up a Tsunami Warning System. It will be more effective than the
Pacific Tsunami Warning System. We have what are called Bottom Pressure Recorders. They are
only devices which are set at the bottom of the sea which send sound waves to what are called data
buoys at the surface of the ocean. Whenever there is a change in the pressure at the bottom of the
sea, these sound waves will communicate that change to data buoys on the surface of the ocean.
That, in turn, will communicate with a sattelite which will send the relevant data to earth station so
that we will know real time, almost real time, the extent of change in the pressure at the bottom of
the ocean, around six kilometres below the ocean. So, whenever a tsunami occurs and the crust of
the earth has a vertical default resulting in vertical displacement of billions of tonnes of water, we
will immediately know. Now, this Tsunami Warning System or these Bottom Pressure Recorders are
available in the market. They are called DART. We can purchase them. That technology is available.
That 1s not a problem. The problem is a little more complicated. You may know that the Tsunami is
coming. You may also know the speed of the Tsunami. But at what point in time is it going to hit
which part of the coast and how it is going to impact which part of the coast is very difficult to
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know because the tsunami may occur in different parts of the faultline starting from Java till the
Himalayas, till, in fact, Myanmar, because that is the coastline which is adjacent to the ocean. We
will have to calculate assuming

that if a Tsunami takes place at one point, what would be the result if the speed of

* Not Recorded.
the Tsunami is assumed, how long will it take to reach different parts of the coast.

Now, the coastline is not uniform. You have creaks somewhere; you have open coastline
somewhere; you have marshlands somewhere; you have construction somewhere. So, we will then
have to see which is the weakest part of the coastline it will hit and cause destruction and the extent
of destruction. What we need today is what is called bathymetric survey. It is nothing but
determining the shallowness or the depth of the ocean along the coast, both East Coast and the West
Coast. Once you do the bathymetric survey, once you know the depth of the ocean and the depth of
the coastline, then you will have to prepare a software programme. It will programme at what time
the tsunami might occur at a given point in time along the faultline, how it will impact, assuming it
is travelling at a speed of 600 kms. per hour, how long it will take to reach a particular part of the
coast. This software we will have to prepare all along the faultline. That would take a period of
time. Once we have the Bottom Pressure Recorders, the Bathymetric Survey and the software, we
will have to marry all these and then tell real time as to when the tsunami will occur and at what
point in time it will hit which part of the coast. That is the process which we have already started.
That is the project that we have already prepared. In fact, we prepared the outline of the project two
days after the tsunami occurred. This whole process will be completed in two and half years and we
will have a system in place.

Now, there has been a lot of criticism saying that India is not collaborating with the other parts of
the world because we do not want to have an integrated tsunami system. The point that we made
was that basically it is the Indian coast which is exposed. It is because anybody sitting in Indonesia
and the tsunami occurring in Indonesia does not have the kind of time to save himself. It is because
it occurs there and then. But it impacts India two hours or two and half hours later, or six hours later
along the East Coast of Africa, namely Somalia and even Cape Town, South Africa. So, we have
sufficient lead time to be able to give that information. What we have said is that we will set up a
Tsunami Warning System and we will also collaborate with all the neighbouring countries including
Thailand, Indonesia, Myanmar, Sri Lanka, Somalia, Maldives, and South Africa. We will do it with
anybody who wants to collaborate with us. We will do networking with them. In other words,
information that we generate will be networked with Bottom Pressure Recorders installed along
their coastline.

It will be networked with the bathymetric survey that they have done and all this will then be
centralised at a station in Hyderabad in Andhra Pradesh. This will be the real-time Tsunami
Warning System. This is what we are planning and I wanted to inform the House about it.
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The second aspect that I want to point out to you is that Tsunami happens once in a lifetime. In the
last one hundred years, the known Tsunami happened only in 1941. So, it may be that the Tsunami
may never take place in the next 50 years. Therefore, this particular system that we are devising
will, in fact, be destroyed through fatigue because nobody will work for the System. So, what we
are doing is that we are integrating the Tsunami Warning System with the Storm Surges System. We
have already a Storm Surges System. We integrate that Tsunami with a storm surge so that the
system will be worked every year. Why? It is because storm surges occur every year. So, the system
will not suffer from any fatigue. That is one thing, and the cyclone is not involved here. This is what
we are planning. But, let us look at it. Just forget the Tsunami for a moment and look at the fault
line along the Himalayas. Let us ask the question whether, as a nation, we are prepared for the
consequences of an earthquake of a Richter Scale of 8 and above, if it occurs along the Himalayan
fault line. What is it? Is the nation prepared for it? The answer to that question candidly is ‘No, we
are not prepared for it’. [, in my department, have already started the process. The reason why they
are not prepared for it is because Zone-VI is the dangerous Zone — 200 kilometres along the
Himalayas — where the maximum impact of an earthquake of this magnitude will occur. Then,
Zone-V where Delhi falls and other parts of India fall - this is again a hundred kilometres this side —
is the next most dangerous and affected Zone. Now, in order to know the impact of an earthquake of
that magnitude, we will have to do what is called micro-zonation. In other words, we will have to
divide the entire area along the Himalayan fault line into different zones. That we can do. After
dividing into zones, we will find out what is the quality of clay, soil and the structure that is
available in the ground. For example, the land rocky or filled with clay or are we dealing with a land
fill. The danger to a particular area will depend on the nature of the soil. That micro-zonation has
not started. I have, in my department, told my officers to, at least, start that process in Delhi. This is
because of the fact that due to an earthquake it is the poorest people who are most affected. Why? It
is because the poorest people live in Jhuggi-jhonpris, it is the poorest people who live in landfill
areas; it is the poorest people who live away from the big colonies, and it is the poorest people who
have no protection from earthquake. So, we must identify which are those areas — through the
process of micro-zonation — that are going to be impacted the most. Take for example, the
constructions that take place in India. Most of the constructions that take place in India, [ am afraid
to say, are without the kind of structural protection that is needed from an earthquake of this
magnitude. It is very simple. Instead of putting columns in the ceiling, if you put columns and cross
them at the bottom of the building, it will be earthquake-proof. But, nobody has taken care to look
into this aspect. Therefore, before we do all that, before we change the bye-laws, we must do micro-
zonation. | have ordered that this should be done and this process we will try to finish as quickly as
possible. Then, you will have to determine different zones and we will have to have different
strategies for different zones because one type of strategy will not help all the zones. Now, this is
the prevention part. In other words, if you assume that an earthquake were to occur, it will help. We
know that an earthquake will happen and there is, of course, a fault line in the Western area also.
That is why, earthquakes have occurred in Latur, occurred in other parts of Western India, like
Koyana.

18.00 hrs.

That it is because of some fault line there as well. The hon. Home Minister knows very much about
that aspect of the matter. That is also coming under the Himalayan fault line.... (Interruptions)
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MR. DEPUTY-SPEAKER: Sibal ji, please take your seat for a minute. I have with me a list of 28
Members to speak on this discussion. If the House agrees, the time can be extended for one hour.

... (Interruptions)
SEVERAL HON. MEMBERS: Yes.
MR. DEPUTY-SPEAKER: All right, we extend the time by onhour.

SHRI KAPIL SIBAL: Sir, I am prepared to finish now. Since there are so many Members to speak,
I can have a dialogue with the House another day. I have no problem.... (Interruptions)

MR. DEPUTY-SPEAKER: You should continue. Please try to conclude.
... (Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record except the speech of Shri Kapil Sibal.
(Interruptions)™ ...

SHRI KAPIL SIBAL: Sir, I thank you. I appreciate it.

The point that [ was making was that this process must start lest we are caught unawares tomorrow,
lest people ask what was the Government doing. I am very happy to state — the hon. Home Minister
will talk about it at length — that we have decided to set up a Disaster Management Authority....
(Interruptions)

MR. DEPUTY-SPEAKER: Lal Singh ji, the Minister from your party is speaking. Please keep
quiet. Mr. Minister, please continue.

SHRI KAPIL SIBAL: The point is that the Disaster Management Authority should be an Authority
of experts. It should have professionals who understand the

*Not Recorded.

seismology. It should have professionals who understand the climate change. In Japan, for example,
today, there are buildings which are structured in such a way that even if an earthquake with a
magnitude of 7 and above on the Richter’s scale occurs, nothing happens to the buildings because
the foundation of the buildings automatically shifts. But we have no such bye-laws in place. This is
also something that the States must take care of because ultimately the construction activity is, as
you know, a State subject. So, the States must be extremely concerned — especially Uttar Pradesh -
as to what are the kinds of bye-laws which must be put in place to protect people from an
earthquake of this magnitude.

Now, assuming an earthquake does take place, the first thing that happens in an earthquake is that
all the electricity connections are broken. There is no communication. The first problem, as a
nation, we face is that we must be able to communicate with our people. So, I think one of the
things we ought to do 1s to have a dedicated frequency which will be a dedicated earthquake
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frequency so that it takes over all other frequencies in all channels on radio frequencies. The
moment an earthquake occurs, even if you do not have electricity, our poor people in the villages
have transistors which work through batteries and they will be able to get information about the
earthquake immediately. So, these are the kinds of things that, as a nation, we must anticipate. A
dedication of radio frequency must be there.

We know that when there is no electricity, people do not know what to do. We must have in place
thousands of sets, simple sets to generate electricity by only cycling. I know that in the Ministry of
Science and Technology, we can procure such sets. We have a process through which a person only
by by-cycling, is able to generate electricity. We should be prepared for that so that electricity, water
and information are immediately available.

Having done that, the next issue is food. There also, my Department, the CFTRI, has already
supplied food during the course of the Tsunami. We have packets of food that are immediately
available. But, Sir, this is limited to the immediate needs of the people. You know what a disaster
does to the people.

I went to Antarctica. I have to share this with you. When I went there, I interacted with people who
have stayed for about 12 to 13 months without any communication with the outside world. There
situation emanates neither from a man-made disaster nor a natural disaster. But it still has disastrous
consequences on their psyche. Please imagine yourself in the Antarctica where there is night for 24
hours a day for 8 or 9 months, where you cannot move out, when there is a snow-storm. If you
move out, you cannot see what is beyond your nose.

In the Antarctica, when the temperature comes down to minus 40 degree Celsius, it is very difficult
for you to expose your eyes. Your eyes turn into stone. Suppose you go out and try to repair
something, but you cannot find your way back because you cannot even see where the building is. |
would say that this is not a natural disaster or a man-made disaster. Yet conditons of isolation have
has tremendous consequences on the psyche of human beings. Most of them lose their sense of
balance. You can imagine the situation of a family in which young children had lost their lives due
to the Tsunami. Before it occurred, the sea waves receded one kilometre. In many parts of Tamil
Nadu, children ran out wondering at the natural phenomenon. Mothers ran after them. Some family
members lost everything. What is the impact on their psyche. The question before us is how we can
rehabilitate them and help them lead a normal life. It is a task, which we have to deal with. We must
deal with it. This be done by the Government alone; it must be a united effort on the part of civil
society.

When a Tsunami or an earthquake occurs, it is not only the people who are directly affected, who
have to be rehabilitated but also others who are indirectly affected, as their everyday life depends on
the people who are directly affected. Do we have any system in place for that? [ say ‘No’. I think we
in this House must together pledge that we should be cognizant of what we have to do when a
tragedy of this magnitude occurs — whether it is a Tsunami or an earthquake or something like Sars
or a man-made disaster. I shudder to think what will happen to my people in Chandani Chowk who
have built houses are on top of another, ignoring all the building bye-laws. Most of the houses are
fire hazards. Sir, wherever fire occurs, that, in itself, is a disaster. Is there any plan to deal with that
situation? I say ‘No’. Does the local administration have plans in place?

38/82



10/29/2018

Sir, [ am very happy to say that the Government, through the Home Minister — he will tell you more
about it — 1s looking at the entire concept of disasters, and the management of disasters in a very
comprehensive fashion. We should have plans in place at the national level, at the State level or at
the district level so that we can meet various kinds of contingency as and when they happen —
whether it is a man-made or a natural disaster. I think, we, in civil society, have to rise together
without asking any question, which my good friend asked, because we cannot reduce the tragedy of
human beings to a political debate. We should not do that. I think the time has come for us to be
united, walk together and work together for a solution to the problems and consequence of disaster.
Thank you very much.

SHRI KHARABELA SWAIN : Sir, [ would like to put one question before the hon. Minister. Sir,
you have said about Japan where even if any earthquake takes place, nothing will happen to the
buildings. In India, whenever somebody plans to build a building, he goes to the Town Planner who
generally gives the permission. But, Sir, there are no structural designers. ... (Interruptions)

SHRI KAPIL SIBAL: I will give you an answer.

SHRI KHARABELA SWAIN : I would like to know whether you want to continue this thing. I
would also like to know whether it is not essential that the structural designers are available.

SHRI KAPIL SIBAL: I will answer you. As a young boy, I went to the United States and worked
there for several years as a lawyer in Wall Street. One of the things that I experienced as a young
man when I used to work on the 42" floor of a building, near the World Trade Centre, was my
office door closing, as the building used to move from our side to another. I realised that the
building was structurally so designed, there existed such elasticity of steel that the building stood
firm despite the swaying of the structure. Now, we have those structures. We have that kind of steel.
We have that kind of technology. We have the human resource to build such structures. We also

have the technology to ensure their safety.
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SHRI P.S. GADHAVI (KUTCH): Sir, I would like to lay my speech on the Table of the House.

MR. DEPUTY-SPEAKER: Yes please.

SHRI A. KRISHNASWAMY (SRIPERUMBUDUR): Mr. Deputy-Speaker, Sir, whenever we have
a natural calamity, we used to discuss about floods, cyclone and drought in this august House.

It is unfortunate that we are discussing about tsunami, which has affected most of the coastal areas
of Tamil Nadu and Andaman and Nicobar Islands. Each and every citizen of India, cutting across
caste and creed, has expressed their grief towards the people who have lost their lives and property
due to tsunami in all parts of India and Andaman and Nicobar Islands.

I would like to thank the people who have contributed funds for the people who have lost their lives
and property. I would also like to thank those who have counselled us, particularly our hon. Prime
Minister, our UPA Chairman Shrimati Sonia Gandhi, our hon. Home Minister Shri Shivraj V. Patil
and other Ministers, by visiting the tsunami-affected places in Tamil Nadu.
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My colleague, Shri Vijayan has spoken in detail. He has given the facts and figures about the
tsunami corruption. I would like to speak very briefly regarding my personal experience which had
happened in my constituency. My constituency is Sriperumbudur. We have a very small part of
coastal area, pulicat lake. In that lake, 20 persons died due to tsunami attack. The tidal wave comes
at the height of 10 metres. As we have a shallow water river, the speed of the waves decreased and
the waves went to the river bed, and with the result there was a less loss of life.

The State Government of Tamil Nadu has not taken any serious relief measures for the people who
have been affected by tsunami. I had seen personally that the police people, firemen and revenue
people had not taken immediate relief measures. Even the Chief Minister of Tamil Nadu has not
instructed them to take speedy action. But our party leader and former Mayor, Thiru M.K. Stalin
visited all the places immediately and undertook relief measures.

18.23 hrs. (Shri Devendra Prasad Yadav in the Chair)

Mr. Chairman, Sir, not only that, the Chief Minister of Tamil Nadu had accused the Central
Government on the floor of the Assembly and she said that the armed forces, the military and para-
military forces have not taken any serious steps for the people who have suffered from tsunami.
This is false, Mr. Deputy-Speaker, Sir. We had directly seen the working of the defence people,
military and para-military people. They had done major tsunami relief work. Even our President and
our Prime Minister thanked the para-military forces, CRPF and praised them, and mentioned as to
how they had acted in the tsunami-affected areas. But the Chief Minister of Tamil Nadu had accused
the para-military forces on the floor of the State Assembly and said that they had not worked very
seriously in the tsunami relief work. When our DMK and UPA Members opposed her at that time,
they were shifted from the Assembly, they were thrown out of the Assembly and even they were
arrested for that. We had witnessed this scene in the State Assembly. Not only that, the Chief
Minister of Tamil Nadu has accused the hon. Finance Minister, Shri P. Chidambaram and said that
he is a pauper. She also said that he has not allotted any money for Tamil Nadu. We know that the
Finance Minister has allotted thousands of crores of rupees to the State of Tamil Nadu. We want to
know how far the Tamil Nadu Government has handled that amount and also as to how they
distributed it.

Sir, at the time of tsunami attack, no one knows how to take care of the deceased people and the
people who are suffering. My humble suggestion is that those who are serving in the coastal areas —
revenue people, police people, firemen, doctors, nurses and everybody — should be trained because
tsunami is unpredicted.

This is a new thing for India. So, we have to give them training so that in future they can easily
handle the tsunami attack.

In the tsunami-affected areas, the fund meant for relief measures has not been distributed properly.
The fishermen are getting only 50 per cent of the amount and the remaining 50 per cent of the
amount has been taken by the ruling Government as bribe. Those fishermen who live in the shallow
and backward riverbeds, particularly in my constituency from Pasiyavaram to Arambakkam, do not
get the relief fund because they have been denied that they are fishermen. Those who live in the
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shallow riverbeds are not treated as fishermen. Also, those Adidravida people and the Scheduled
Caste people who are living there and are doing the profession of fishing, have not been treated as
fishermen. So they are also denied of the relief fund. They should also be taken into consideration
and they should also be paid the tsunami relief fund. Not only the fishermen but also those who
depend on fishing should also be treated as fishermen and they should also be given the relief fund.

I want to say in this august House that prevention is better than cure. Last year I had submitted my
memorandum to the Minister of Science and Technology. I had asked him to take steps to grow
mangrove trees in the coastal areas, which will be fruitful to us, which will protect us from tsunami
like tidal waves. Now that we have experienced tsunami, the Government has to plant mangrove
trees in the entire coastal areas. It will be helpful to the fishermen and the people who are living in
the coastal areas.

The Natural Disaster Management Authority is one of the very good visions. I welcome this. This
should be monitored properly. This should be implemented very seriously. It can prevent tsunamis.
The warning system is also a welcome one.

The Rajiv Gandhi rehabilitation package for the tsunami-affected areas is a very good scheme. You
have allocated more than Rs.3,644 crore. Rs.2,347 crore was allotted to Tamil Nadu.

MR. CHAIRMAN : Please conclude.

SHRI A. KRISHNASWAMY : [ want to say here that more than Rs.5,000 crore is needed to meet
the rehabilitation and relief measures in Tamil Nadu. Also, the Government has announced 50 per
cent subsidies for the replacement of catamarans, machine boats, motor boats, fishing nets and for
repairing of the boats. That should be given immediately.

Also, whatever the amount which you give to the State of Tamil Nadu should be seriously
monitored by the Central Government. Whenever you give the relief measure funds to those who
lost their lives, at that time you have to invite the MPs. In the presence of the MPs, you have to hand
over the amount to the relatives of the deceased persons, those who lost their lives. Why [ am saying
this is because the Government of Tamil Nadu issued Rs.1 lakh from the Chief Minister’s Relief
Fund without inviting us. They personally issued the amount in the presence of the MLAs. So, I
plead with this Government that in the presence of the MPs you have to give whichever amount
from the Prime Minister’s Relief Fund.
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SHRI P.S. GADHAVI (KUTCH): Sir, I may be allowed to lay on the Table of the House, a few
suggestions and my views in short on the discussion under Rule 193 on National Calamities.

Sir, in our country, we have faced a number of calamities during the period of last fifty eight years
like droughts, famines, floods, cyclones, earthquakes, Tsunami etc. We have lost precious lives of
lakhs of people and movable and immovable properties worth billions of rupees have also been lost.

My constituency Kutch (Gujarat) has also witnessed many disastrous calamities during the last
seven or eight years. In 1998, a cyclone hit coastal areas of my constituency and we lost more than
three thousand precious human lives of poor labourers working in salt-manufacturing units. We also
lost more than three lakh fruit bearing trees of farmers.

Again in 1999, western part of my constituency suffered heavy losses due to cyclone. We lost
precious cattle wealth. More than fifty thousand cattle herds died in this calamity.

In January, 2001, world’s worst earthquake caused loss of more than eighteen thousand precious
lives and incalculable loss to moveable and immovable properties only in my constituency.

Sir, I would like to submit that if proper system of prior timely warning of natural calamity is given
to people then loss of human lives could definitely be saved.

Similarly, after natural calamity if rescue relief and rehabilitation operations are carried out by
properly trained disaster management staff, then further loss and damages could be saved to a great
extent.

After calamity, a master plan should be chalked out immediately for rescue, relief and rehabilitation
operation work so that effective measures can be taken.

*Speech was laid on the Table.

I can say that, after the earthquake in 2001, many teams of experts in disaster management from
foreign countries visited my constituency. With all their equipment they did a very commendable
rescue and operation work. They saved lives of hundreds of victims of disastrous earthquake.
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Sir, I would like to submit a few suggestions. There should be regular courses for disaster
management in all our universities.

Proper prior warning system of natural calamities should be improved.

At the Centre, as well as, in all the states, there should be regular duly qualified and trained staff to
take care of all the issues concerned to natural calamities.

Sir, we are facing droughts and famines at some places and havoc of flood at other places in our
country. A solution to this can be inter-river linkage programme. And it should be given top most

priority.

Banks and other financial institutions should provide easy loans with much lower rate of interest to
rehabilitate the people who are affected by natural calamity. For repayment of such loan,
instalments should be spread over the period of more than 20 years.

Calamity affected people and their dependants should be given required help from Government for
the purpose of their resettlement.

Thank you for giving me this opportunity, Sir.

SHRIMATI K. RANI (RASIPURAM): Mr. Deputy Speaker, Sir, huge seismic sea waves were
triggered by a massive earthquake of Sumatra under the sea with 8.9 magnitude. These hit the
coastal areas of Andhra Pradesh, Tamil Nadu, Kerala, Pondicherry and Andaman and Nicobar

Islands on 26 December, 2004 causing a heavy loss of human lives, animal lives and of property
worth crores of rupees. The Tsunami waves caused maximum loss of lives and property in Chennai,
Nagappattinam and Kanniyakumari areas of Tamil Nadu. The coast guard is undertaking a search
for fishermen and has reported a damage to twenty seven thousand fishing boats along the Tamil
Nadu coast.

The central team, which visited these areas to assess the damage caused by Tsunami has declared a
large number of people as dead or missing. The affected families of missing persons are facing lot
of difficulties in showing their relatives as missing for getting compensation. And, it is feared that it
will take more than five to seven years under the existing rules to get their compensations settled. If
the affected families do not get compensation in time, I am afraid, their plight will become double in
size.

Our charismatic leader Shrimati Sonia Gandhi visited and met the injured in the Government
hospitals and displaced fishermen at the two relief centres and told "This is where we have to
absolutely concentrate and ensure that they are rehabilitated as soon as possible and this is what the
Government will definitely do."

Our Government had allotted Rs.8,000 crore for the Tsunami affected people. The Reserve Bank
had asked the banks and other financial institutions to provide loans on easy terms to the survivors.
The loans are in addition to the assistance that is provided by the States from Rs.500 crores Central
Package.
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*Speech was laid on the Table.

The insurance companies had been directed to accelerate the claims for damage, particularly, for
boats and other equipment of fishermen. Even though, it is understood that they are not getting the
compensation and they are made to run from pillar to post to get their loans allotted, as their family
members are missing.

Therefore, 1 would like to request the Government that the families, whose members are missing,
may be paid compensation without any further loss of time. Their cases may be decided as soon as
possible.

SHRI E. PONNUSWAMI (CHIDAMBARAM): Hon. Chairman Sir, I thank the Chair for giving me
an opportunity to speak in my mother tongue Tamil. Sir, we are sharing our views on the natural
calamities and disasters that have affected our country. Natural disasters could be in any form like
cyclones and storms, drought, floods and even the recent unexpected tsunami tragedy. When the
Indian subcontinent remained unprepared, rather unexpectedly on 26.12.04 the great havoc called
tsunami hit our southern coasts and caused huge devastation and destruction within 5 to 10 minutes.
It was a great shock and havoc that will be indelible in our living memories. The shores of Andhra
Pradesh, Kerala, Andaman & Nicobar and Tamil Nadu are the tsunami hit areas in our country.
Chennai, Chingleput, Kanyakumari, Ramanathapuram, Tirunelveli, Cuddalore, Nagapattinam and
also Karaikal are the heavily hit districts as far as Tamil Nadu i1s concerned. Sir, Nagapattinam
district suffered the most due to the tsunami and Chidambaram taluk in Cuddalore district that
comes under my constituency is the next heavily affected area in Tamil Nadu. It was a great puzzle
in the beginning and a lasting horror in the end to the public who witnessed personally this natural
disaster. Thousands of people were killed instantaneously. Lakhs of people were put to great
hardship and insurmountable suffering due to the fury of nature. In my constituency in Cuddalore
district the death toll rose to 614. The persons still missing are 48. The number of boats missing are
516. About 1600 hectares of cultivable land have become salinated due to inundated sea waves that
hit the coast as part of the furious tsunami. 1068 cattle heads have perished in this tragedy. 51
villages have been either washed out or devastated. More than 20,800 families have become victims
losing lives and properties that belonged to these families. At least for 2 days that followed the
tsunami, the Government of Tamil Nadu did not rush any help to 12,800 villages that bore the brunt
of death and destruction of this magnitude.

*Translation of the Speech originally delivered in Tamil.

Even when the Government agencies failed, the local public, people from neighbouring districts and
States, NGOs from across the country rushed humanitarian aid in time. The Government of Tamil
Nadu woke up from its deep slumber only after two days. But the Union Government was way
ahead. Right from the hon. Prime Minister, our UPA Chairperson hon. Mrs Sonia Gandhi and our
hon. Home Minister all of them rushed to the affected areas in Tamil Nadu along with the Union
Ministers from Tamil Nadu to express their sympathy to the people affected by the tsunami. In our
recent history, we have not seen a calamity of this kind. The Chief Minister of Tamil Nadu was not
forth coming during the first two days that followed this calamitous deluge. So far Rs 1760 crore
have been allocated by the Union Government to Tamil Nadu. About Rs 217 crore have been
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released to Tamil Nadu already. It is only from these funds from the Centre that Rs 1 lakh each to
the next of kin of the deceased have been distributed. We must ensure that boats, nets and houses
are provided with adequate funds to give them all a long term relief. But so far only Rs 75000 per
catamaran, Rs 32000 per net, just Rs 5 lakh instead of Rs 15 lakh per mechanised boat have been
distributed. When we asked about this inadequate assistance the stock reply from the State
Administration was that the Central funds have not reached them as yet. Recently in the Tamil Nadu
Legislative Assembly this allegation was made against the Centre by the Chief Minister of Tamil
Nadu. The Government of Tamil Nadu is enacting a play by way of making politics out of relief and
assistance that has got to reach the victims at this hour of need. My esteemed colleagues from Tamil
Nadu Shri A.K.S. Vijayan, Shri Krishnasami and Shri R. Prabhu have all dwelt at length on these
commissions and omissions by the Government of Tamil Nadu. Not only our hon. Prime Minister
but also His Excellency the President of India have stated that enough safeguard must be in place
and adequate social security must be provided to overcome a havoc of this extent. Forewarning
systems, precautionary measures must be there to face such challenges of this nature in the future.
Hon. Minister for Science & Technology had explained in detail the system that could be in place
soon to give us warning in time about tsunamis and earthquakes. But what is needed more at this
hour of need is a non partisan approach by all concerned. There must not be any politicalisation of
issues at this tragic hour. It must be there either from the Centre or from the State. Timely help must
be forthcoming in an appropriate manner at a time when it is sought more eagerly. As far as
fishermen are concerned the need for boats, nets and shelter in the coastal areas are immediate and
essential. Not only fishermen, there are labourers and unorganised sector workers in these areas who
are from the downtrodden classes who belong to the poor masses who live below the poverty line
and they have all lost their property and livelihood in this disaster. Their lives have been shattered
and we must rush help to rebuild their lives. Immediately houses must be constructed for them.
They must be helped to carry on with their traditional occupation after being provided with boats
and nets. As far as the State Government in Tamil Nadu, nothing of this is forthcoming in an
evolved manner with a well laid out plan. Simply they put the blame on the Centre saying that funds
have not been received. Sir, several crores of rupees have been received by the Government there
through the efforts of several philanthropic organisations, even media organisations and NGOs.
Even small farmers have not got any help much needed at this hour.

Sir, few days back I saw in newspapers about the contributions made by the MPs towards tsunami
relief. Only 161 out of 541 members from this august House have apportioned funds from the
MPLADS funds. This was initiated by the hon. Speaker who even evolved a way out to divert funds
for tsunami relief as a special case. I appeal to my esteemed colleagues that they must come forward
to donate liberally from MPLADS funds because the extent of damage caused by tsunami is much
more than what has been enumerated. Sir, as far as I am concerned from the MPLADS fund account
I oversee, | have donated already Rs 50 lakh to the fund set up by hon. Speaker. I intend to spend
the remaining Rs 1.50 on tsunami relief work this year. We need to react to this natural disaster
taking it as a national disaster as people from several parts of the country have lost their lives and
property and they need to compensated and rehabilitated. I appeal to Government of Tamil Nadu
through this august House that politicking must stop and earnest action must start at least from now
on. So I urge upon the Union Government through our hon. Home Minister to provide shelter and
professional equipment and implements like boats and get to start rebuilding their lives at the
carliest.
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With this I conclude my speech on our response to natural calamities.

SHRIMATI TEJASWINI SEERAMESH (KANAKAPURA): Respected Chairman, in this age of
great civilization, modernisation, globalisation with wonderful achievements and adventures,
disasters like tsunami proved once again Nature is very very superior power in the universe opposite
mankind.

Whenever the mankind abused the principles and laws of Nature for its selfish, principles and laws
of nature for its selfish life style, nature widely retaliated throughout the history, by floods,
avalanches, volcanoes, draughts, cyclone storms and diseases like AIDS.

In spite of our scientific advancement and weather forecast, we were unable to trace the warning of
Tsunami. This once again proves that mankind cannot conquer or dictate the Nature.
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My State, Karnataka, along with States like Andhra Pradesh drastically suffered by 4’2 years of
worst draught, which pushed the poor farmers into the suicide death traps, caused greater migration
of this locals and also threat to the underground water level and drinking water.

It is alarming situation to realise our national responsibilities, to protect our nature, like air, forest,
oceans and, of course, the harmony between the religions, races, borders which were causing
manmade disasters like 9/11 attack on USA.

According to the Tsunami lab at Novosibirsk in Siberia. In the pacific ocean region, during the last
century, there were 796 tsunami occurred, out of these only 117 caused human causalities and
property damage.

Before 26 December tsunami earlier there were 5 such tragedies occurred during 1797, 1843, 1861
and 1883. In 1797, 300 fatalities. In 1883, 36000, but in 1861 too thousands of fatalities recorded.

Since 1883 from this Sumatra — Andaman region till 26h December, 2004, there have been no
tsunami originated. Sumatra — Andaman region had seen the earthquake with a magnitude of 8.4 in

*Speech was laid on the Table.

1797, 8.7 in 1843, 8.5 in 1861, 7.9 in 2000. But the later earthquake which caused havoc across the
South East and South Asia has been estimated 9 on the Richter scale.

India has a long built expertise in National Disaster Management. But Bhopal gas tragedy of 1984
brought out serious inadequacies in our expertise and capability to deal with disasters of the kind we
had not encountered in the past.

It was Shri Rajiv Gandhi, the then PM, openly admitted the lapses instead of covering them up and
initiated the measures to rectify them and acted upon to revamp. I feel it is not improper to mention
in this House that after Congress Government lost power at the Centre in 1989, the succeeding
Government has not given the same importance as Rajiv did.

As far as post tsunami relief is concerned, our Prime Minister, Dr. Manmohan Singhji, a visibly
humble and down to earth leader deserves an appreciation who won the hearts and minds of tsunami
victims.

It will be a sin on our part if we do not recognise the priceless service rendered by our leader and
UPA Chairperson Smt. Sonia Gandhi who personally visited to console the tsunami victims across
the country, and monitored the relief measures.

Sir, nothing can compensate the loss of dear ones from the life forever, Mrs. Sonia Gandhiji, who
laid down her life for his nation. As a proud widow of Rajivji, who became martyr to protect the
national integration. As a painful mother of two who lost their dearest father Rajivji, as a
grandmother of little two, today she is a complete woman. We are proud experience her dedication.
In this hour, post tsunami crisis, let us face together any disaster.
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According to the Tsunami Laboratory at Novosibirsk in Siberia, there were 796 tsunamis in the
Pacific Ocean region during the last century. Of these, only 117 cause human casualties and
property damage. In the case of a majority of them, the human casualties and the property damage
were near the source of the tsunami only. Only nine of them caused widespread destruction through
the pacific. The largest number of tsunamis in a single year was 19 in 1938, but they were all minor
and caused no damage. During the last century, there was not a single year when there was no
tsunami in the Pacific region.

According to the same source, 17 per cent of the total tsunamis of the last century were generated in
or near Japan. This was followed by : South America, 15 per cent; New Guinea Solomon Islands, 13
per cent; Indonesia, 11 per cent; Kuril Islands and Kamchatka, 10 per cent; Mexico and Central
America, 10 per cent; the Philippines, 9 per cent; New Zealand and Tonga, 7 per cent; Alaska and
West Coast of Canada and the United States, 7 per cent; and Hawai, 3 per cent. Thus, Indonesia
figured fourth in the list of countries/areas most prone to tsunami in this region.

Tsunami in the Pacific region are categorised as purely local, regional and Pacific wide. Local
tsunamis are usually caused by submarine landslides or volcanic explosions. A local tsunami, which
occurred off Alaska on July 9, 1958, generated waves, which were reportedly much higher and
more forceful than the waves witnessed during the recent tsunami havoc in the Sough East Asian
and South Asian regions, but the damage caused was limited to the area where it occurred. There
was no spread effect. The last tsunami, which caused widespread damage across the Pacific region,
occurred on May 22, 1960. Among the affected countries were Chile, the USA (Hawaii), Japan and
the Philippines. A tsunami of lesser spread, but considerable damage was the 1964 great Alaska
earthquake tsunami, which reportedly produced a wave of 67 metres at Shoup Bay, Valdez Inlet.
There were 106 deaths in Alaska, 13 in California and four in Oregon. There was property damage,
but not less of human lives in the British Columbia area of Canada.

Before the December 26, 2004 tragedy, there have been five destructive tsunamis, which had
originated in the Sumartran region — on February 10, 1797, November 24, 1833, January 5, 1843,
February 16, 1861 and 1883 (months and date not available). There were about 300 fatalities in
1797 and 36,000 fatalities in 1883. The details of the fatalities in the remaining incidents are not
recorded, but it was reported that there were thousands of fatalities in 1861 too. Since 1883, there
have been no tsunami originating from the Sumatran region causing thousands of fatalities till
December 26, 2004.

The Sumatran-Andaman region had seen the earthquake with a magnitude of 8.4 on the Richter
scale in 1797, a magnitude of 8.7 in 1843, a magnitude of 8.5 in 1861 and a magnitude of 7.9 in
2000. The magnitude of the latest one, which caused havoc across South East and South Asia, has
been estimated at 9. It has been reported that there was some delay in the estimation of the
magnitude of the latest earthquakes by experts in many countries, including the U.S.A.

Explaining this delay, the US Geological survey says : "While earthquake location can be
determined fairly rapidly, earthquake size is somewhat more problematic. This is because location is
mainly based upon measurements of the time that seismic waves arrive at a station. Magnitude, on
the other hand, is based upon the amplitude of those waves. The amplitude is much more variable
than the arrival times, thus causing greater uncertainty in the magnitude estimate. For larger
earthquake, the problem is compounded by the fact that the larger the earthquake, the lower the
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characteristic frequency of the seismic waves. This means that surface wave arrivals, which contain
lower frequency energy than the body waves, must be used to determine the magnitude. For a great
earthquake, several hours of data must be recorded in order to accurately determine the magnitude.
Thus, accurate estimates of the magnitude can follow an accurate estimate of the location by several
hours. In the case of 9.0 Sumatra Andaman Islands earthquake, the standard methods were
inadequate for measuring the very low frequency energy produced and had to be modified. This
delayed the final determination of the magnitude until the next day.

Since the beginning of the 20t Century, whenever an earthquake of large magnitude (7.5 plus) had
caused a tsunami wave, the direction of spread have been towards the Pacific. This is the first time
that the direction was towards the Bay of Bengal/Indian Ocean Region.

In view of the frequent occurrence of tsunami waves in the Pacific region, the Pacific Tsunami
Warning Centre (PTWC) was established in 1949 in Ewa Beach, Hawaii, to provide advance
warnings of likely tsunamis to most countries in the pacific basin as well as to Hawaii and all other
US interests in the Pacific outside of Alaska and the US West Coast areas are served by the West
Coast / Alaska Tsunami Warning Centre (WC/ATWC) in Palmer, Alaska. The PTWC is also the
warning centre for Hawaii’s local and regional tsunamis.

An international Tsunami Information Centre (ITIC) was established in 1965 by the 10C
(Intergovernmental Oceanographic Commission) of the UNESCO (United Nations Educational,
Scientific and Cultural Organization) to create tsunami awareness and to improve tsunami
preparedness through networking with scientific research and academic organizations, civil defence
agencies, and the general public in the areas which are prone to tsunamis. It performs, inter alia, the
following tasks : To monitor international tsunami warning activities in the Pacific; to assist
member-states in establishing national warning systems, and disseminate information on current
technologies for tsunami warning systems. It is located in Honolulu, Hawai.

An International Coordination Group for the Tsunami Warning System in the Pacific (ICG) was set
up in 1968 to ensure that tsunami watches, warning and advisory bulletins are disseminated
throughout the Pacific to member states in accordance with the procedure outlined in a
communication plan for the tsunami warning system. The ICG is a subsidiary body of the UNESCO
and the Intergovernmental Oceangraphic Commission (I0C).

The Tsunami Warning System in the Pacific (TWSP) presently has the following 26 member-states :
Australia, Canada, Chile, China, Colombia, Cook Islands, Costa Rica, Democratic People’s
Republic of Korea, Ecuador, El Salvador, Fiji, France, Guatemala, Indonesia, Japan, Mexico, New
Zealand, Nicaragua, Peru, Philippines, Republic of Korea, Samoa, Singapore, Thailand, the Russian
Federation and the USA. It is reported that all these countries have also their national warning
systems.

Despite this, not only Indonesia and Thailand, but also Western countries such as the US, France,
Canada, Australia and New Zealand and Japan from where thousands of tourists spend their
Christmas-New Year holidays in Thailand, Sri Lanka and the Maldives seem to have been taken by
surprise by the tsunami waves, which caused the death of over 1,20,000 people of this region and
2,000 plus foreign, mainly Western tourists. The deaths of Western tourists have been reported
mainly from Thailand and Sri Lanka.
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The Western countries, particularly the USA, issue advisories to their nationals travelling abroad
about the likelihood of any danger to their lives, whether from terrorism or natural disasters. How
come no advisory seems to have been issued to their nationals holidaying in their thousands
(estimate 40,000) in this region, particularly in Thailand, Sri Lanka and the Maldives, after the
occurrence of the seaquake off Aceh in Indonesia?

How did the Pacific warning system in general and the national warning systems of Indonesia and
Thailand in particular fail to forewarn their nationals and foreign tourists of the impending tsunami
disaster? How did the Western countries and the sophisticated systems set up by them since 1949
apparently fail to provide advance warnings when the direction of spread was towards the Bay of
Bengal/Indian Ocean region? No satisfactory explanation has so far been forthcoming.

An unnamed member of the Thai meteorological department has quoted as alleging that a tsunami
alert was not issued for fear of hurting the country’s important tourism industry in case it turned out
to be a false alarm. Prime Minister Thaksin Shinawatra has promised an investigation into the
matter.

India has not been a member of any of the tsunami warning systems. Past proposals for India to set
up is own national warning system and to join the international (mainly Pacific) network was given
low priority apparently due to the high financial implications (Rs.1,000 million — Rs. 45 equal to
one US dollar) and the fact that India had not been a victim of tsunami waves for a little over 100
years.

India’s vulnerability to tsunami caused destruction was estimated as very low, if not non-existent.
As a result, not only was there no effort to set up an advance warning and international networking
system, but tsunami-vulnerability was not one of the factors taken into account in the determination
of the location of our nuclear and space launching establishments and in designining their safety
features. Similarly, this vulnerability was not taken into consideration while determining the
location of our military establishments in the Andaman and Nicobar Islands and their safety
features.

According to Indian officials, our nuclear establishments, including the power station at Kalpakam
near Chennai, the new Russian-aided power station under construction at Koodankulam on the
southern coast in Tamil Nadu and the space complex at Srihari Kota in Andhra Pradesh have
escaped any damage. Five members of the staff at Kalpakam were tragically killed along with
members of their families when the waves entered the residential township located near the sea.

Factoring in the tsunami-vulnerability aspect in all our future planning of sensitive establishments
of national security value and upgrading the safety measures of the establishments set up in the past
is a task needing urgent attention, whatever be the cost.

The Government of India has also announced its decision to set up an advance warning system and
join the international warning network. This would definitely increase our capability to anticipate
future disasters and minimise the loss of human lives and material damage provided we pay equal
attention to the human factor. Gadgets, technologies and international networking definitely help us
by providing better technological inputs, better quality of information, etc. but ultimately how
effective we are in the prevention or mitigation of a disaster or a crisis would depend on the quality
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of the human mind that analyse, assesses and makes use of the data and how well-prepared it is and
how fast it reacts. An alert, observant, analytical, proactive, far-seeing human mind is a thousand
times more valuable than gadgets and technologies in the prevention and mitigation of disasters and
crises.

This is as true of the crises created by threats to national security as it is of natural and men-made
disasters. We saw it during the sequel to the Bhopal gas tragedy of 1984, before the Kargil conflict
with Pakistan in 1999 and before 9/11 terrorist strikes in the USA. For weeks before the Kargil
conflict in India and the 9/11 catastrophe in the USA, there were enough indicators of the
impending conflict/disaster. The human mind, which was expected to analyse the available data
correctly and in time and act to prevent it, failed to do so.

In retrospect, one could see that even in the case of the tsunami tragedy of epic proportions, which
overtook us on December 26, 2004, there were enough tell-tale indicators such as the power
magnitude of the seaquake not only off Sumarta, but also off Andaman and Nicobar, which 1s our
own territory, the striking of the tsunami waves against Car Nicobar much before they struck
Thailand and their striking Thailand before they struck Southern India and Sri Lanka. One would
have expected that a professional and alert mind would have immediately taken notice, rang the
alarm bell and activated the crisis management machinery at New Delhi. According to media
reports, the crisis management machinery got going only around 2 PM, above five hours after the
monster waves struck the coast of Tamil Nadu.

As the cliché goes, it is easy to be wise after the event. True. But it is important to be wise at least
after the event, even if we were not before. Otherwise, we will re-live similar disasters time and
again. To be able to be wise at least after the event, one needs a clinically objective critical analysis
of our inadequacies. According to the media, sources in the Ministry of Science and Technology
have claimed that an immediate alert of the Sumatra seaquake was not issued because it had
occurred in foreign territory and not in or in the vicinity on India territory. According to these
sources, the present procedures call for such an alert only if a powerful quake takes place in Indian
territory or in its vicinity. It is surprising and shocking that these officials seem to have overlooked
the fact that the Andaman and Nicobar is our territory and that the seaquake had struck in the
vicinity of our territory and our nationals in Car Nicobar were the first to be struck by this tragedy.

India has a long built expertise in National Disaster Management. But Bhopal gas tragedy of 1984
brought out serious inadequacies in our expertise and capability to deal with disasters of the kind we
had not encountered in the past. A comprehensive and constantly-updated disaster management
system was found lacking.

It goes to the credit of Rajiv Gandhi, the then Prime Minister, that he openly admitted the lapses
instead of covering them up and initiated the measures to rectify them. He attached a senior officer,
with expertise in this matter, to the Ministry of Home Affairs of the Government of India at New
Delhi to revamp our natural disaster management system. After the tsunami struck the southern
region of India and Andaman and Nicobar on December 26,2004, the local administrations down to
the lowest level rose to the occasion in organising rescue and relief work. Considerable credit for
the excellent reflexes exhibited by them should go to the ground work done by Rajiv Gandhi. But,
unfortunately, as it often happens, after his exist from the Government in 1989 due to the defeat of
his Congress Party in elections, this subject did not receive the same attention from the succeeding
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Governments as it did under Rajiv Gandhi. It is to be hoped that at least now greater priority would
be given to the urgent task of revamping our disaster management system, whether natural or man-
made.

The aftermath of the tsunami havoc must have brought home to the policy-makers that natural
disasters can have enormous consequences not only for the lives and welfare of the human beings
and the economy, but also for national security as seen in the Andaman and Nicobar. The joint
service headquarters set-up in the islands forms an important component of our naval defence set-up
and our capability to go to the assistance of the South East Asian countries in matters such as joint
patrolling and surveillance of the Malacca Straits and the protection of the ships and oil tankers
from pirates and terrorists. Repair of the damage suffered by our military capabilities in the islands
1s another aspect needing immediate attention, irrespective of the cost.

The delay in Indian joining the advance tsunami warning system and setting up its own national
capability due to financial reasons underlines once again the difficulties faced by our national
security and disaster managers due to short-sighted approach of our financial experts, who reject
such proposals on the ground that those are based on the likelihood of vulnerabilities and not on the
possibility or certainty of actual threats. They are often reluctant to approve proposals, which are
sought to be justified on the ground that we have to forearm ourselves against a danger which could
arise. Such a negative attitude could prove counter-productive. The fact that what could arise did not
arise does not mean that those who drew attention to what could happen were fools or that the
expenditure incurred on preventing it or mitigating its effect was a waste or the tax-payers’ money.
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SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Mr. Chairman, Sir, Tsunami has caused
great loss to Andaman and Nicobar Islands, Tamil Nadu, Kerala, Andhra Pradesh, and Pondicherry.
The Tsunami has affected a total of 2,220 kilometres of coastline, besides Andaman and Nicobar
Islands.

In Andhra Pradesh, due to the Tsunami, we lost 105 human lives, 481 dwelling units, 89 cattle, 596
hectares of cropped area, and 12,189 boats. For the last six years, Andhra Pradesh is consecutively
facing severe droughts. In Andhra Pradesh, out of 1,104 mandals, we had declared drought in 689
mandals in the year 1999-2000; 142 mandals in 2000-2001; 995 mandals in 2001-2002; 1,087
mandals in 2002-2003; 453 mandals in the last year, 2003-2004; and 802 mandals in the current
year, 2004-2005.

The Government of Andhra Pradesh had request the Union Government to provide Rs. 1,200 crore
and 25 lakh metric tonnes of rice. So far, the Government of India has released only Rs. 117.88
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crore from the National Calamity Relief Fund and sanctioned only 2.2 lakh metric tonnes of rice to
Andhra Pradesh.

In the previous NDA Government, when the Telugu Desam Government was in power, in the State
we had sanctioned 55 lakh metric tonnes of rice. We had implemented Food for Work Programme
throughout the State of Andhra Pradesh. However, this UPA Government has sanctioned Food for
Work Programme for only eight districts. The hon. Prime Minister has launched this Programme.
Till yesterday, about 82 lakh agricultural workers and about 18 lakh small and medium farmers have
migrated from Andhra Pradesh to various parts of the country.

The Eleventh Finance Commission has fixed the Calamity Relief Fund for each State as to how
much money we have to provide under the Calamity Relief Fund. Secondly, the Government of
India, based on the team’s recommendations, decides the National Calamity Relief Fund. So, in the
present scenario, even the affected States are not getting more money under the National Calamity
Relief Fund. Now, my request, through you, to the hon. Minister of Home Affairs is that the Budget
allocations under the Calamity Relief fund and also the National Calamity Relief Fund should be
increased; otherwise no State will get more money.

The Twelfth Finance Commission will start working from 2005-06 to 2010. As per the
recommendations of the Twelfth Finance Commission, the Government should increase the Budget
under the National Calamity Relief Fund and also under the Calamity Relief Fund to the States.

As regards the tsunami warning centre, Hyderabad or Vishakhapatnam is the proper place to
establish a tsunami-warning centre. We have a Meteorological Department. We have a cyclone
warning centre and a seismic warning Centre. But there is no tsunami-warning centre. So, in the
All-Party meeting also the Government of India has decided to create a Disaster Management
Authority. They have already issued orders to create the Disaster Management Authority and also
instructed the State Governments to convert their Relief and Rehabilitation Department to the
Disaster Management Centre. They have also decided to enact a law in the current Budget Session.
So, I am appreciating the Government of India in this regard.

Now, they have given Rs. 70 crore out of Rs. 3,666 crore as a grant to the State of Andhra Pradesh.
They have also given a total sum of Rs. 70 crore to the State of Andhra Pradesh from various
Heads, from the Ministry dealing with Fisheries and other Ministries, and from the National
Calamity Relief Fund. But so far the activity has not started in Andhra Pradesh. We have given the
money, but the fishermen are also approaching various political parties. They are homeless, but we
have given the relief. We have also done the rehabilitation work and also the reconstruction work is
going on in Andhra Pradesh. So, all the fishermen are homeless. That is why, I am requesting the
Government of India to ask the State Government. We have given the money for this purpose. They
have to start construction of the houses for the fishermen without any delay.

As far as drought is concerned, there is a severe drought in Andhra Pradesh throughout the State.
We have a scarcity of drinking water and we have a scarcity of fodder. There 1s a lack of Food for
Work Programme. People are migrating to various parts of the country. According to the media
reports also, whatever rice is given by the Government of India to the State of Andhra Pradesh, it is
exhausted. So, this is the situation prevailing in Andhra Pradesh. That is why, the Government of
India should honour the request of the State Government. They have asked for Rs. 1,200 crore
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money and 20 lakh metric tonnes of rice. So, I am requesting, through you, to the hon. Minister of
Home Affairs to sanction more money under the National Calamity Relief Fund as well as rice
under the Food for Work Programme. This is my simple request.

Sir, with these few words, I conclude.

MR. CHAIRMAN : Shri Yerrannaidu, thank you very much. You have completed your speech
within the stipulated time.

... (Interruptions)

#ft ISR gEiferan (FHRYR, 9.9.) : #8Iqy, <9 H 9qad HIGH & HRU Sy I H ufrat siedfe, srfe
i Ud O W Y D TG ST W9 SATET AR FI gl FHIfad Bl ©l Bl JEH W BM B BRI fHAH
Wal 7 3R aRATE IRMME 4, Yol Hal 4 Bd & SR Al 8§ Fad TGl JWIAd 81 &1 sfamd e
gfc 8 | el g9 &1 A& H Al B A BRil 8 AT ARPR DI AR A FH W DIg &AM el o S
gl fopaml &1 WSl Bl 39 dvE B <dl IMUST & BRI - & ol gl

G Rl A Q¥ AR fASw # 1t A A afd gg 2 39 aR A Wed H wrol fwaRr § ==t gg g1 # o s
@ FE B §U 3T P AFI AGWAUN & Yeai ¥ Tag Bl gl o it g & # geaars &5 &
BARYR, welal, faigpe, Sirell, dier, s, aferdyr sk saryRr anfe forell @ affargfe & o arfd g8 8, S9! iR
STTYEHT AT TP HAT ATedl &l Pl & Wqul TSl Buel 76 81 T, 3FF [HArl B AHTel A 8 T
IR uge & W 4R & g8 2| T, f@gd, REER W 9l " 3 gwiida gy 8 TWNe-SasiR @l &
SRl @ Hb quia: afRa & 7y 81 gt wnfad & § anfe-anfy wd g8 @1 ey 2, 3, 4, 8, 10, 11 3R
12 AT @ dRIE W S AT g8, § IUD! 91 R @ T/ 3 aXE DI <dl 3Muer ¥ il st Jed @
ST 21 3T W B WPR A A ¢ fF UP VA1 A5 I g o1y K gnfad @l B gRe deran & S
a5 | g & wry # St a1 qHE wRar g
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GRS qeftA (PADT-9TR Yd) : Aled, Wa¥ el # oy Wil 37 Wudws {4 @1 g=@ig ol § b I
9 far W =@l &1 3R™T BT SR H I BT W gEg <1 dredn § R 89 U8 Jf<w o [P a8 Aeayu -
T YR-3R1E H Hal @l A MY 3R 849 370 faaR w@= &1 dier faan|

gH fasiH, SaTeion, awrr anfe & fadr & IR & fod f 71d @i 7 B, Afh 94 39 TRE B BIg Whidsd
3MUeT et & Fra g A el St € o 89 o ¥ drad € b anft o g fobae sraerd € ik ag |a ol
anféfpfRraer Ao €, SN &, wifd, W, S A § &4 Ud 99d, Ue Rem et 81 o9 Y suer sl § a
Iua RHR 89 J1 810 ¢ 3R R I S &1 &1 H 89 99 Aadx. gHeal BldR &d ol A DI HIw!
A Wed g8 21 # 99 W U Ugel A HATHAT Sl SR qEHA SN Pl e=yag o Aredl § o drl
U SRE-HYHR ST BT Wit e o1l 98t g <xar 6 g8t e ave & Frdt ong o, @reex vradt & we |
5 A @ @ 9 & 7 siFifas<s off, fee 30-35 ATall # VAT B4l 81 gaTl AT| 9d &9 AT IR A off <& o
1 IR USR & U UP Aol AT AT AT T SIHN 1 9% Bt 916 I @bt gs off, AfhT S fasen & @ 9,
I forume § & € % F d¢ gY 1 T I9HT 19 TE WIS U1 8 ¥ iR 99 &W A Rere gRars | g
agl ur & faorel @ gwrs ow, cforeRyaed ow, 4 & e & wer, fASiel T 8 & $Ru aified
fafre & werf & @ oftl wifRgd wenss ot g8 off R o S € R SRk s R Ersae ok
ST 45 81 TS M| 3Ub BRI A Pl Rabdl BT AHAT BAT TS @ ATl 98 Bl e R, UR-fAferd)
BRS, We TawHe, dd e, tifdfedd Ui, AM-tifafedd ATTHIgoei, 99 dn fidas, Hes eax

A B e B o @ 9

# U a1d 3R HE ATg | SR-HHIR BT 98d Hew =] T8 89 @l FAd 6 & b TSI oF AN lls g
HIeT @TEdl &, B Akt @1 ard enll § 3k B g1 wR Mefard gt 81 Uil Rafa # o9 i st €
A T g B IS SR Ride 81 ol 21 safae e gel Ry @ fued & far iR 58 @1 e,
IR Tgd BT Widh [@AT A2y | $9 R O ahard g8 I GO TWEr g8, M7 ¥aq Wt Sl W <@
BN {6 Y a8 e Bd 8 €, Wi 1 T8 21 oPR $al & Wl A IS s Bl Saud T8l 2| I WRBR
& o it 78 Wt fY, =P fod 30 wre 7 5w ave A WA fuar &1 g off| f5r ot Su R @ e
b1 BIRY BT AR faeell § M H=rg Aeraar uga™ &1 IR B 7|

Il gAR fedred yewr & |l 9 arn {6 98 e qharR) g8 2l U8 SR 7 fb o 98 fiaal, @iRRr
A Al T WIS DI IMMIAHT €1 8F ART S Aild I8d &, AT M &1 €, g8l ol % fusertl a fHa-m urt I
A B GEAT B, SUY T WA 1 B ol DI 3 Fhd! 8, 3ad1 W IRFHES BT AR

GAH! BT Sl e g3l, SAA BH ¥e Heil wifd uRkfad €1 U9 R & fued o forg wikd wver o 514 aoit 4
Rt foan, 98 SEg € ok # I AT dxal gl SO drdl a9 | 91d Bi | # uf¥aw de | ora
g A ® P B 7 T T AR F 91 B, Fifh JUSAF-FHER R IR ¥ gAY g9 98 B T
TR ¥ dTd 1 3R ST W) 89 @l A gal, @8 fhal| S, o8 WRBR, g AvBR, rgde HURe el 3R
Ufeciep Jaed Wl 7T -0 d¥D Sl B b1, 98 e Hare g

|UTITT AEIEY ¢ B Gord W1 | 37T Yeb d9dhR FR 8

HIgHE Fefld @ 3l a’e A SMRST 3fy St Qo €, S WA SMuereil & g U BR AU HaG D I T,
ISP W B GRIETT DY 2| oifp 89 g9 A1 Bt W) AUl PG © b WRd WXBR | U Wiaael, s
3R 7lka B AT BbE BR 9g1AT1 fh B4 4 Heg Aoy B1f, &H SATUD! Heil| gad 21, I ¥ u8 fFrares i &l
g Bel 6 BT il Refi® ofk Rery 9% &1 A/9a €, 89 Ga R Tbd &l 30D 3felral g Aelgy, i,
SSHRRIT ®I Heg Uga Bl B a1, a8 M WREy 81 S YAard b1 A1l €, MU Sl PR Yo a91¢ &, 4
wuel § {6 a8 ysele s Tel el A1l $B Refi & fan, &8 20,000 $Uy 3R HE 50,000 IUY

57/82



10/29/2018

feu Car =@ 8 @) Rre el an safem gficw & 78 drea tRar 81 a1 svea-feeR 8, a8 &
S fheRdd € S9a WY AT &1 A™a €1 Ui Sif ®ad & o WarsfeT ada hufed! 39 & wel gRarsr|
TE UH HAibl 84 e & 81 T Wfas &) Gdhd & fb ofel R SHd sihiifes saauic &1 daeavd 8, 89 Udh
frrer wrm Y| R 916 #§ g T SRR @ foY 9TR 916 #, Yo 81 a1 iR uNE 3y, 9 W Reflw &ik
qaTd BT I SR U T8 (O S FHd o

gl I feanex Hvrie SRS & 91d 8 SUd! 89 OIS BRd ] 39 G H o NleF o @Y 9Td g8
T B et 3@ 8 98 STeg W Toq AT A1RY| VAT @ H o7l ® 6 519 gdhew § PIg &M B R A
amg I g uRfRIf 81, ot g9 Redfa oa 21 R div-efivy amen <91 &1 &1 81 i 21 B # 9% 9 g,
&9 #1d H 9] R 38 &l Ig N & a1y

# SR 5@ Wi QAT Dl MU ARI &, dTe A 81 AT Wl 81, S FRAT H TR We 9, a8l §iM &l
T AT &) H SR Y T A1l Ut SR W S 9HET SR d 8l ¢l 981 B8 @l AR Y A
Tg 1 ST g3 W FAT, AT S AN T8 B W, SABI WA A B, T& Bl BRIADIA BT Tead B
a1fey| g <1 & e I8l & < fhafia & o # dafferrg iR srveam-fear 1y 9| g8 viq a8 el
Mg A1 BN Asl ARN ®I oM B 9 1 1Y, 9 A1 [oR Y| g@ieny gHer @l [T § Hd Rt a1, w0
derEd BT A1RY] ¥ ARE A 3MUD ARDNI ABIR ol ¥l g Y&l © Al 9 I8 ol ghedl & W d Bls
el T8 o 3R e WH 99 & T Sl Bl DU R BT 8, THHl Q@ B AU PV AT A
IO €, <fth ITdT Wl 39 GRE & Bl B o7 841 a1fey| nft A Y Saraiton & a1d gs &, dl
S W A BRI &I ST @12y | SR A8 916, YErS, Asda A & A4l § Hed B &, WIdid STIETy AT
gl IR < H Yo AFH B N BeE W 8 T 2l SOReR @1 dao srguife B @iyl g R IE a9 @
PR T F9d 21 JfY WRAR & S BT H 99T w1 € S 39 UIPfad Auel & forg ey w2l e
IS ¥ HR ISP g9 R § B BT aley| 89 B & T b1 LpR Y S W T8 (U arey| g9
TE @ WId [Aqd™ & Gghd ST 8F a8l A & AT IS & FHY, BIC-BIC BRIG A $HIX SGHY B Bl
TRy

SHRIMATI V. RADHIKA SELVI (TIRUCHENDUR): Sir, I thank you very much for giving me an
opportunity to lay my speech. In this natural calamity discussion . My thanks also go to our beloved
leader Shri Kalignar M. Karunanidhi and Jupiter of Tamils Talla Pathi M. K. Stalin.

Sir, my Tiruchendur constituency has land, sea and mountains. Water, which starts its journey from
the mountain with millions of cubic water, enters into the sea. During the course of its journey,
many people are blessed whereas millions of cubic water enters into the sea without any utilisation.
River Thamirabarani in my constituency enters into the sea in the village named Punnakayal.
During flood many villages are damaged and millions of cubic water gets into the sea without any
help to mankind. Whereas places like Radhapuram and Sathankulam in my constituency are worst
affected for lack of water. Now, it is high time that the flow of River Thamirabarani is channelised
to help people living in Radhapuram and Sathankulam. Central Government should put in suitable
projects to implement this.

Government would not have forgotten the tragedy of Tsunami that occurred in the Andaman and
Tamil Nadu. In my constituency, many fishermen have lost their lives and livelihood. Many of their
boats were damaged. Some are irreparable and some are repairable. They have lost their shelters
also. In Punnankayal and Chinnamuttam sand dunes are formed thereby preventing the fishermen’s
entry into the sea. They have to remove the sand dunes before entering into the sea. Government
should take proper steps to remove the sand dunes and also find solution to prevent formation of
sand dunes. This will provide much help for the people of Punnakayal and Chinnamuttam.
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There is a small harbour in Chinnamuttam for the past 20 years. It has the capacity to hold 150 fibre
boats. But now 350 boats are there. Due to over-crowding boats get damaged quite often. During
Tsunami many boats were

*Speech was laid on the Table.

damaged and the loss is around Rs.75 crore. Even though the Central Government has sanctioned
the amount, it has not reached the affected fishermen properly. They are worried about their future.
Shelters provided to them are in damaged condition. The Central Government should see that
fishermen community should get what they have lost during Tsunami. My brothers Shri A.K.S.
Vijayan and Shri A. Krishnaswamy have already explained about Ms. Jayalalitha Government’s
corruption in detail. So, I do not want to touch that subject again.

Central Government should take steps to provide mini harbours in various fishing villages to
minimise damages that may occur during natural calamities in future. Recently, during new moon
day, water entered about 100 meters in my constituency. To prevent these calamities, Government
should bring in mini harbours at the earliest.

sft wrorer f&E (=) - wufy Sft, a7 A@rfad & T ® 6 R S enuemell &7 9¥ Bl B R <% H BIg 9 PIs U
M 3MMUel &R AT al 377l 8, frad wier qardl <9 # il 81 g9R fhar gden wed & 6 &« a1 g
e A gHfa W R € iR garr a1 wirar & wifere 21 Pfdaa & gar <o 7 7@ Rfa 21 wofa &1 dge
feifeT fars <@ 2 3R 37 SmusRl @& BRI @ S sraw B AT ofhT WeR 7@ 9k @ R T2 2
AR Q¥ ¥ el A= wui # ot B 91, g@rS, W@, dshard, Jlendfe, Urell, YRacH, feAwded, diEd
Hedl, 3 MR Bl ¥ fFam B BAel b1 A€ A1l Dol GIH & dad 6 <¥ 4 q%e W darE 8 T AR
ST 67 &Y 3T | TG & HRrel D91 Bl S-8F DI B 8 ol WHIURT HBIGd ¥+ 684 I ol 1940 dH
84 IR A &N IOi | Fucelt § U BEHT 1960 H TR ATl 3D A1 26 IR 2004 B TS W FARN AR
31| Siifes faza & Faw gt MUl 2| APl AR <A H YHW F 1985 W oIy 3fd db 1 oG 36 BOIR 973
SN AR Y E| GAE ofe 9§ 10,273 QN 3MiY, Do, dfferrg Uifddd iR sieHm-feeRr # AR W 3R
ST 22750 BaedR YA H IR Bodl A 81 M| B 2 i 39 BWR 24 YRAR QX1 @8 A a8 gl Hid 83
BIR 788 d 3R I URAR & SNT Ta18 gUI HNT 40 P Sl ofexl 1 aifad R faar 6 upfa @1 diea
fpe o <o § e axuT Aha1 21 AR, 3w, weayeyl, STR USY UiTHH i, SREUS H 416 W 9gd a9l &
guTfad gaTT| S HY A1 IX1 S¥ Al Pl G-ae A Sile Bl B dl BT & oAb SHDT TS GHIET 8 e
frrar g, afe Ve & RAfY & @ 39 w9 R ok @we B areft B

19.00 hrs.

P T TNRI9 3TeH! Fad SATET 39 WHiad IMUal & RIGR 81 &l 379 S¥ & $s Iod d1¢ ¥ yHifad 8d &
3R P37 [ W ywifad B gl anft gt @ difsa dArii @1 weraan < @ fog A Wiy /i i gaq
I Upol & 9 A Agg &I T3 | S9(P <¥, WX B AN A Aeg T, U fad & A &l ARSI HAT Ifad
& €l

AT FEIGY @ 3nft 20 AT Wew 3R dra aret €1 gafery wew &) wenfa & o1 e &1 U Hel iR any
ga1 fean sl

st orer s ¢ onft 9 e /3 S 3 =ron &t [ &5 <o § g @) AqE gorTelt B 125 TS Y
Gd HRD, g Al B AR GAM B AqTEa & IR H U BT g1 [ | A DI 1 g SSnferdi off - SR
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a1, JMRf, 2, deiell, T JfSAT, S SIfedi & AN BT g 81 AT o7 {6 gAY S arel © $ufely 98 S9
STE P Bl Y| Id! RREd &1 ve @fd gwifdd &1 gonl i 349 Ay 9 79 o oo 78 A |da? |
S R fAferl @1 dsfe W T8 T G 7

3Tl ¥ W & H3 G B AT A48 B &1 U HT g&T M arell ARRIIT 4 ATl qierar & a1 qia 7 BT 3irel
Tl ARAT 21 330 ORe @ Y& M & Ugol UY-Uferi &l udl & 9ial 21 MRaR BIg 7 BIs Wipfas fafy & 7l
g9 39 fafd &1 g3 ot 9 ol T8 B U? R ST WHdd Suerstl A AN Dl GG B B T8 B UT?
g TP TR 0T 2 |

oTpTre maeRll ¥ e & forg fRras & gy € # e g 9 i T8 €1 onit wem wew & 22 e,
Fa, B, fafden, e S frell # ok QU & H3 Al d g A gs fod dIsl vuY B B
e B Mg | # ArEdl g 6 Bs WOR HH U B S aw)] B 6 I NS fFAH B B BT AT TR
T 39D oIt B Gl DI NAT B &g Wl o1+ a1y |

ARHR ® TIPS IS TSRV a1 & Bl BT [fTad dR W &9 @ S| TTeIY IR 7 H aidhfad
amuer wde |Rfa TRl ot < & FHiT A= 4f gar S Sw Afifa & sreme 91 59 @R A SRR @Y o, #
g 6 gw wiftreRer fadae § AfTad S & IqSHT FHIAY BT gF 9 qi€] DI 91 B d1¢ DI Ab Ahd ol
Afedi @1 S # Sires b1 b W EH T BR Whd & R g faufrl @ i & i @1 qran S webdr €

5 fPamT &1 89 S B T AT B 3= Sied ©, 18T BT &9 dedid W) a9 1 8, S99 fharE
I T8l 81 R 21 AT Ueard Bohl B YR WX BT B a1 AIoHT J1F forar Sv @R el e 3
fRAT A N B T Bt ¥ SW B fi9r Ao 7 e wx forn s @ fifgea IR w feaEt B geg
U™ &1 HM fHAT 51 Fbdl 2l

#ft 7T AT T (SH]) AIgaRA AIRAT Wied, d SMUdhT HYPR g b MU g3 dle & Wy faan| § wad ugd
A< Y, S B gaE ol g [ I gRT AT @l YH DI Tg| H TP G NG 8 AR BT gyae
<ar 1 # ST ff ARgR g H AR WR aled W9 3R 8l RGeS Sl adl Jvad AR df Wi A
PR FHI Bg © Al A W FEl ard s | H wEean g 6 Sru oyl At wifiel HRanl S g Y. [RBR A AN
g & sieR ruET A HHTT 21 Sid W BN o W Paxd! J1Muel Y g, Su¥ fued & ford 9gd 9t A,
9gd 9N Q¥ Heg & o W oid 21 off e Ul Ugell IR 8o © fh a9 WaR 7 &g foan {6 g9 gaw fAuen
& PIAA & AR 31 AWGA © b SAR Hob D AN 39 UG BT JHIEA D D [ 3D g o IR &
el TR ob B G $AH ol dreil| THY BN U B IHR 91 ©, SADT A al gAT 8l 8 7 % o
M B ASE @ afcd A F e W gopl B W A WO, S YA F @ gY I 39 WER B
e @ a1t 8 afet e T ofieiy, gamr & qamw At & ford fhed Sew @ @ Wt e e,
IXAR At 31T a1 3R <« B AT ot 3 M|

FaTafay o, # 1962 @I A9 & WA g8 ST DI IS AT | BAR S DY g8, WIS T AT TR TIDR I
TEIR BTl & fordl & 1| 39T <9 & T & ford $B W 1 08, 89 9| IqD 18 1965 BT
gS| IU WHY AR o¥ A1 UsAi T o, fhR W Q@ & Al 7w Ushdr @R <u @ qfEhard &
Hepraen ATl ¥ 1971 1 S g% 3R 1999 ¥ BRAE Ig B3N W 9T BRI < q¥hel H TSl o7 g9
3TTaT et Jmuar i ans g3 Mt ok TB Al 7 a1 @ Afdhd ST muerst ¥ fues & foy & A A
Trét-gifdfer & SR Sod) T8 B fhy &1 F wwsmr g 5 e <9 ame-ae aredt €1 59 VO § F gy
Bl TIRAT AIGARAT [T e, SAad @ qid Aigaid o1 J99ieT g 3R ArgaiRd RS aifed it &1
YARGATE <l &1 T AN HRead # GAr! TR Al & U U SR S 7Y, UT| 3@ A WHR @I IRIER!
Tt © fb a8 S |

JUITT HBIGT : Sl HE- FS (YT HT0T of HeAT a8, d B Ghd ol
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ft WG ATt TAI : 3G H U Y T HER D 19 FOM H U IR B F AgalRar Qi T o gvras
a1 g {6 o FR F q0ar] usH & IR & T 9 g8 gl AR I g =R A B g2 ot | SiaeR e
¥, g 18-18 P g% Ul ofl, BAR w1 d8i Ugd| BN WFRR wa1 3R fww AR Sme yorg gasi ft g8
| I a1 fRaa wrgd fAfer wree iR arivad B fifier 98t e of | o R § fUed 15
AT A Ao oft 3k 1999 # HRATE IR goll, SUA T HYHR & axarat gs| Ud oRE Pavd Bl Hax Qul
f& 35 ATell & d1& S8l g+ W dHaN g <ifb BAR wlled & Uga+ & d1G d8l @ o7l b1 Al Far galll

IT VAT UEa gofl fh a1 R ok <% 1 SRR g9R A1 2| Hid W) AR S=iH Sl Jed & Had 63,
99 WEd @ fIg # 3ol Raredd Se-hediR & 3Ma™ &l )b § HINS VaH &1, 30 AU, WSHR, Jer
1 oft, 89 fafieer wree, Sov=w fAfiwer wEa oik @i St &1 g=1are o r 6y 9@k T8 @ wahar gl 59
FRU gE B AR T 7™ fEHar f6 aR1 9w R 6o 2

FHIfT AEed, G A1 & H $B I <1 IEd g # AR g S fSoReR Avrie iR a9 o %@ E,
N 3SR BT FT B BN Haxall 3MH o MMt &, AftrT el art Bt 8 FEl Ters amcht € 3R arat 391 & g9
aerelt & JETE 3R awErdl B B | Afh U BRI & a1, g RAd SRE-deiR #, qrafors o @ € fF Q@
AT Fom iR fome € S eik 7 e sarer el aw feerht ik aRawsit & v w aw a
R <8 € 9 J918 81k SRaTg B B S IS STErEl aTet <@ iR GiidedRd oS ©, 98 Jdig ekl o

HHTITT HEIGY @ 379 AT el DY

S A& et A WR A G drem AT AUDT SRR A H AU TINR FUR-SER T8 Hooll| WAfp g
AT BT UEANd &l A Bel © b 98 & ol te S @i\ g9+ =@ifey, arfeh i Ao @t ddrer iR axare
Bt & Suw foma @ifia 81 9@ ok Al &1 Ied e w1 § S $5 T died gy onmRe] § g iy, @
WXDBR P, qG HAT S b, Wi we St B, 2 AfeR wred @1, e fAfiver |ge o1 g=gare aRan g
e 39 fEhd aad § AR RATAd S-SR Ugd BR a8 & Al @l Jd ol 3R 3] B Aa-3THolrg |
... (coaem)

#ft M pUTA IIeg (TS : FAT AN AW T AT ARG BT YIHAT AGT TSl PN |
#ff #ET AT TAT ¢ ATE WEd B SR A R AN g8f ugd | # iR ATee Ared a1 98 b dArdd Bl

Anita

. TPV HEARAT (TYRIE) : AR, WHfad Mual Sl fh e ot € Sud e @t A 48
BNt fhg S A Ao Bt ® | 9T, gwrs, Nangfe, adhard, qau, JATH S} RO AR SUar e § |
AHT faA HROT WHfas Fder fATS BT § iR IS Tl UFHfa BT TS SUHT W FRUT § | Whfad duar
®1 Qe fhar S k@1 & O BT | BT Wl Age @l famsdt 81 e Fumo ARl 2, fohg sfemgy S
AT 8 | SRl @Y ders, TAERY Bl A¢ R Ud L vd 5o ofR eyt g@ ghRer & wwEl, a9d W
S Hed DI HAGIR IR @l & oI e 93y F sifere amm =1 v 91 fiard ax gorg & R 9ar -
Hhdl & |

Gt & orgd @fy g8 € 1 U B dedd! 3o Uiedyl, dfenH FeNR IS, rdaaysd & Wiy deadi g v
AT §U & S8 @) B g8 © TP Bl JHA g3 & | 3 aRE ushara W SSIT 3fE YS¥ B I dqeadi
geel W qd ¥ AYS MURTY 3 gl & | $U TRE ARR Y4 TEAR H YT B SR S9-99 DI, GYEF DI B
g8 € AN 7 389 8 Y € |
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arfi-enft decrds @ &7 A wAHR AMagfc g3 NN el i & TS € | @M B B & 991 ¥ | S dobld
MR UgAM Bl AMEHA § | AP B B ATeISAT 8 | W & GORE A HAT 100 G AeAgie A g
BU 8 | § ®ad Ush a1 Hedl dredl § b Ued o e 8 @ity dfeT @ & Wi I9dT Baa 41 &1 i
S e arfgy | i S oe S @ 2 | s Uik WRA A qUT WERIAT @) §HTS, Wd Bl AT Y
Fife eMemgfe @d # € arht 7 |

*Speech was laid on the Table.

AR, 91, gurs A fued & fay ey Wer o 40 sed faemt St & Aga@ 3§ Ffeal Bl Seq & Jror
g8 off IW IR I SN B

HIIER, Wi AU Dl A @ oy ATUCT Jag= Bl |l &1 A Jullell § o1 A1y | Wipfad aual 3 aard
& fou wfed S & A1ty | ffST dFl 9% dohlal W8 UgdTs ol 9Tfey iR Wi @ S gHard &l
PR W A YE B 1 @iy | gafad A B g9 &1 SRR S arfey 8fR S9e ’rdl U ARE oA
a1iey |

IRIgT I gde & forg a9 d &1 urga gvie ¥ fear S =@nfer | fAdnsi & s vd fasE, dele 9
AEANT B JMALIDBAT & |

A aMTellep PR Hedl (FARIYR) : GUUTT FBIGd, UTdhfad STUGrel U= 81 W6l gal H A0 oI ara bl Gy
far, swe o # ! SMHR e DT Bl Wi USRI DI Q1 a8 A JHIPpd [haT ST Fehall & - Yo Sl
s & fo ad A FriFor #§ 8 2 iR g R W w9 e seerfa @t adiaa e @) dddr g1 S
IS wrepfaes muerd € S af 1999 H SR H YW WIgEA R, 4T H af 2001 # fRIE 31, I
& fafte Il A Siiargfe g8 an sud el $B SHTel R hdN §gl 57 DRI fHHEFl & Bhel J418 g,
SH-Sita aRaTe g3Tl, SF-ATA 1 &fd 83 iR &Tel H Sfaror WRa # GAr &l ofex 31Tg, S R fawa &1 #raan &
A T A a9 Tl B

[AIRT HBIGd, Uh STRIRIRE] AT o el o [ A1 5@ St R =0 981 &), Al g stue A=
e B el & @ SO W e swft| § eer ded € & A & grRr wiplid dAmeEl & e
YR &1 Ao fAfy= grpfad uersli @& wU H saR 9 a7l el 9 w0 =80 8, S9a1 g
argar @ T8 o wodrl # ol B & H UB SAlRM @ Wi WU 1 ATl a8l W OgHT WIsd U
SFATATS B UH TFoIared ot off R srfeds § Wafea gfdamie a91q o % 9, S9! 9@ fdar o @
o, Afhd Q@A & fog ol 9@ dgi Wt ot ave & Rud ¥ A%oran 781 fira ol 21 safay &9 & ared
g f5 39 <w & S gon ok usr H S gon, g oruar 3E, ! aviE ¥ W d9rel gs, Sud U g
IRBR 7 Ry acrar xarg ik o1 & fr= 9 | S & AT TIoiaie 3R ORAR & IR I Uh Uh Afdd
) 3R ¥ S e R T, Tg W AR 3 A aefE TR o § 3R 39 A @ AU 8 WER B
gRIaTq o1 Aled & WRPR | facet derar & A g9 @< anuer @ Ao o @ fg drepiferd Sura B @
F fhaTl sva oy WReR a=yare &1 uF 2l
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# 39 9dg H $© gIE o Fedl gl A9 AgE @ a3 4 Red s SaarHe B g H DI oeRd ol Jed
PRI R TAFTRATARN BT AieAISS qAT I AT HAT TAT TG Bl IR TRE A o B Bl Srowd o] Ko
RIS 3R U1 Afere] BRiSt & |11 1T UASeid & drcifedsd &l ¥l < B &l oTd &l

JHTIfT HBIGT : AT BT

#ft STelies AR Agdl : g H AAIRTD T whAd! GRS qA1 WRBRI D dra dRaR 81 @] L. (&
TeT)

[T FRBIST : 31T T BT | 3T Il b1 qag ) @ 81 T 2|

ot TeId AR A : A & forg, onmuer wees & fay faen we e e oM &1 SRwa €1 gAnh difedl &
feTy 8000 S BUA P! WerAAl Bl BN B Mg 3R ¥ ave fAfv= &=1 § @ond @ g, AT 99 W
AR 1 3R gowa [ i wiife S ifsa @ &, 99 I I 8l Ugd Ui, SAdl e A8l e urdl
9 &3 H WYSH YR & 3R I W AP Al S Afey| . (@)

FHTITT HBIGY : AT e BT dR-aR 3 B B A PHel o W&l & [ oI AHT &1 &I | 16 Ard
9 B WH BT Bl

#f e PAR AEdl : U dgd Aewdqul A5 © ok 98 aa-ia! fag Wt 21 ... (aum)
AT ARG ¢ XA HuTet ATGd off, M9 af Wifex #rax &1 ! df ded dared # GganT &1 aray|

... \&adr)

#ft TATd PAR HEdT : THfd BT AT Qg B # HH1 AT @ifey| &+ e toremaee it AgRa
RIS W &e &1 afee| St wipfae smyer A9a & v § on |l g, S9H a1 o B .. (auH)

JUTYRT HEIGT : A1 TSR THST -Te] W@ & 319 AT I &) ATUhT I FHIE B fear S|

#ft Tl PAR AT : 91¢ D [AURT A B8R 3R o/ S Usdi § WK qarél Bt 81 ¥ b+ & g qgt
Blg SH DI a1 dell ] S Aol AT 1Y | gars A Fuet & foy Sia ISR S 19 D1 SR-49-1 911 S
Ao g a1 [ffad v & fEr &k (& fss Ioai 4 9fe g usar € a1 9ua forg 39 @ w6 o =nfey
AR Tt o & W a1 . ()

THTIFRT HEIGT @ MBI AT AT fhar Siram 81 Wit Af3d | smuast arq Rers o) =18t =1 @t B

(Interruptions)™ ...

#ft TATD PAR HEdl : H YD G=IAIE Bl g (b MM o dle H GA e |

| 7eied @ o va i dvg uR|
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... \&agr)

I WEGY : 91! Wig of T8 HR Fhd | 39 IRE BT 9 TE ) MY 39 @R W 9393 YIa T <1 A A o
P ABd & AT AT B THd ©

*Not Recorded.

SHRI M.P. VEERENDRA KUMAR (CALICUT): Mr. Chairman, Sir, I only want to make one
point. I had been to places where Tsunami had hit very badly in Kerala. Alappad area in Kollam
district was the area where mineral mining was going on. It was this area which was very badly
affected in Kollam district. In the Aratuppuzha area where it was struck, so many people died and
became victims of this. 14 kilometres between Aratuppuzha and Harippad, the difference between
sea and back water was 15 feet to 50 metres.

Sir, now it is earmarked for mining. If that area is mined, what will happen? The entire sea water
will get converted into bad water, and the saline water will get destroyed. There will be an
ecological disaster in Kuttanad.
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I would make only one more point. The rehabilitation work is going on. But the demonstrations are
taking place because there are complaints that the relief is not reaching them. So, it must be
monitored.

Sir, the Kerala Government has also estimated a loss of Rs. 1,500 crore. But I do not know how
only Rs. 160 crore has been given. Of the total persons affected, two-thirds are the fishermen who
have been affected more. So, they have to be given boats and they have to be rehabilitated. But the
rehabilitation work, which is going on, is not at all satisfactory.

So, I would urge upon the hon. Minister to kindly see that all these things are properly looked into.

SHRIMATI M.S.K. BHAVANI RAJENTHIRAN (RAMANATHAPURAM): Mr. Chairman, Sir,
Vanakkam.

"Kedupathum kettarukkuch charvai matru aange edupathuram ellam mazzhai"

The great poet Iyyan Valluvar clearly states about the main natural calamities -- flood and drought --
in these lines. It means, if we get rain in regular time, people will be happy, but on the other hand, if
it fails, people will be put into great disaster. If the rain is heavy, there also people meet
inconveniences.

Thus, flood and drought are the main calamities. Every country faces these problems now and then.
In our country, the northern part is mainly affected by flood, and the south is by drought. Due to the
huge Himalayan mountain, the holy river Ganges is full of water, and sometimes, if she gets angry,
she will turn as flood, and thus the calamity comes. On the other hand, in most of the southern parts
of India, due to failure of monsoon, the rivers are dry, and so, people face calamity.

Sir, every Member has spoken very well on Tsunami impact. I feel that there are two Tsunamis. One
is unexpected Tsunami, which we experienced in December, 2004, and the other is expected
Tsunami, that is, the natural calamities like flood and drought.

At this juncture, I want to express a few words about the most backward and watershed
constituency, that is Ramanathapuram. Fortunately, it is my constituency. Most of its area is rain-fed
looking at the skies for rain. This constituency is economically very backward with insufficient
rainfall and inadequate irrigation facilities. The agricultural sector is not sustainable. There are no
large industries worth the name. Even the small industries, which are already existing, are on the
decline.

Sir, India has definitely not been shining in my constituency. Considering the under-developed
conditions of the constituency, which has remained so, for many decades since Independence, there
is a compulsive need to think in terms of a special package of assistance from the Government of
India to my constituency.

Sir, we know that when an operation is over, we should give more importance to the post-operative
care. Similarly, Tsunami is over but after that, people should be relieved from the impact of
Tsunami.
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Sir, my constituency has got a very long coastal area from Thondi to Kannirasipuram. There, nearly
3.5 lakh fishermen are living. They have no other work except fishing, for their livelihood.
Recently, Tsunami has affected people’s day-to-day life very much. The prevailing Government in
Tamil Nadu has, under the Tsunami Relief Fund, helped only 20,847 fishermen out of a total of 3.5
lakh. It is very meagre. The Tamil Nadu Government has also failed to provide the relief fund to the
original fishermen. The people are in dire need of the financial assistance. So, in order to protect the
fishing society, people from Tsunami impact and other natural calamities, a barrier wall should be
constructed along the seashore areas under the multi-crore scheme.

Sir, about the wasteland project also, at present, the Government of India has given very negligible
funds for the backward districts like Ramanathapuram. I would request the Government of India to
sanction more funds for watershed projects under DPAP, IWDP and NWDPRA.

MR. CHAIRMAN : Please conclude now.
SHRIMATI M.S.K. BHAVANI RAJENTHIRAN : I am just concluding, Sir.

Besides, the Government should give suitable financial assistance for the construction of concrete
houses for the fishermen in my constituency Most of the children are without parents and most of
the ladies are without their husbands, brothers.

So, the Central Government should take suitable steps to save those orphans. Our pathetic condition
is that our State Government is not interested in issuing the Tsunami funds to the original fishermen.
It is misusing the fund. Other hon. Members from Tamil Nadu have very well spoken about it.

Sir, the Central Government should take special care of the Tsunami- affected areas of Tamil Nadu
and should give more package for the fishermen.

#ft gRurs; WSS (Taadrel)  JWIf A8ied, BRI BN R S YhH IMRAT 3R qs § oeN 9ol, Al @l A
Bl WYs A oitel forar| @R favg # R SarE ¢ 3R &R US F AU WRET Aad B WR 9 Bl ST TS R
W AT ATE IR 3yl vy e [ qon v Shen. [y 7 @Rl T e ane e

HEIGd, WX A9 H Y Ue Il © b Ofd BRI fheiliiey g% 9 I YART ofeN ded! acll TS | I I8l b M |
UG- g o U 3R 39§ BN U Pls U1 9l A1 Yool Tal off fh 89 @ B 39 R | 38 Y
TS | 3R BN HH TR IR g8 8l TWHR ¥ U HH MM ATHY Tgi &Y ST 3 RN dt A7Gg Bl |

BIGY, 3 UHR BT UF Y& SN HERIG & olqe A Mt g7 o1 R &Rl @nT 94iq gU 3R &9RI ol T AR
Y| gai ol I Refaferce @1 o qur 7€l gon 21 sfexviia g w4t 41 Rrevrst fa. urfedr, S & & s 2
# IT e e @ 6 S & SReae § 25 dis U9 &, e defaferee € gen g1 giar &= & &
Qe Td BT |qd Bl T &, <Afb g & AR S diS Bl 8, STbT | &l Bl 9 IR & @ O 2] T8 AR A
W gom 2 f% Al &1 wderor @1 & T, AT SHd W ova dfs Bis Ry Y| st R we g w4 s
JARRIG St & J1 HifET F1 | S=H & wa & a8 @ 7 figae ¥ IR <N, ey fawar #q sy, & &&= g,
Ifept ot dep 25 diel # 1528 Bidel Ul § R Aefafercerm €l gan & S Aediferce & 21 # smevofiy
A St @ A B 6 9 39 AR A AR &Y 3R S IR <9 iR O dfel # wifelsr a1 Jefafercwd @l
BT &, S Aefaferee™ fbam syl

RISy, 39 a9, fUed g werig d, faereR gaR faed-mRicarst #, STerid, gol iR T1Rie # as-as it R
amerr-a3ndT fhell & il N Rt QR &3 & ®od qdi @ 1| 9gf &1 fhare daiq 81 71| 399 ugal W) fahaml
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7 9gd BfeTs sreft oY | iy ATE BN fh g gt wed # a1 Sars ot {6 97 ok g @ we # forarer 4
U WG Y, AP BHA TE g8 SR I AU Wl # AR AR fA@Rr S @ usn, R s sitel AR T,
R A @ dRE 99iq &1 1| Sfery 99 &5 & P sneTeen @) W@ gl ugd fiF IR @S il L (F
qH)

U AEIEGT ¢ HUAT HarefS BINT|

#ft RS WEIS : W, Fage BN W El W A9 R BUd d & 916 a9 R fHaE @ wad q@fe @
TS| TR TS AGTHATA, TYR, TRIel, IHRIE, TRYR iR HSR1 # o iR FRX @ qe1 Axiearst d 18 iR
TV B B qdig & TE| SerTa, ger ok RS F Wt T8 g B ... (cgaur)

HATITT HBIGT : SR Sfl, 3T Hae AT 3R HRU 01 ® 8| TO A W 9a8Y, $© Jgema At g

sfY BRYTE WSts : GuIfa Sft, A% a8 PeT & fh o9 siedt W) SIar € 1 89 ol 99 4D dred §, offdhe ol
TRE ATl 8, Sve ol 99T o Ahdr ol 3ol RAfT a8 & 6 e a=9 o @ € 9k 89 IR-aR 91 W & &
fPaMT 9 9 B a-al 3R TH-a19 g 91$ 2 3R R el T SID! BAA 915 8 TS| AFT A=k o | 2

WRBR BT AT DA 82 ARBR BT U8l & 39 Al DI d¥% &9 <A1 A1V | 8H Al & R4 & 91§ b o0
Igd IS SIA €1 HERIg ¥ e &1 Riafren T8 $H 1l 89 dR-9R Ued § 39 91 &l o &l e
7EM WX fate & § U SITE 3T o g, ORI 25 'R STt | # q9 fefdae dolder & Ut M7 3R I
9 weg Al IR 49 bl S A7 SIS wefae suer T8 2| Uipfde Suer @ kil 82 Sid dre ofdl g d
SN 98X &1 91 €, S9foig 39 | 9 SR # @1 WY 3R 919 WA & Ma O 9 & O 39 W Wdhiad e
HIET ST 912y, . . (ag)

#ft dolvs PAR : W Aide [ @ g9 & g verss @, .. (au)

#ft gRTe; WEls : # swa foy dewa €1 71 e doiaer &1 78 W a1 & 4§ 35 - few e & M
Bl AR gl H 30T B A Rellsl & & {0 dIR §, oifh I ®el b 3R diive aRe 81 ¥ 89 <,
e 8l ¢ Ahd | Wt 91 Y S TfRr, s U WRBR Y SRR #eg et A1fRT| Fd JdT offel 3 el o

"I BRI G fddB, 12 DI W SR STl
SIgS! MU, |a Wg H 9H1 S [

31d VAT & oIl 81 39 WIS 3Mual ®Y b4 & oy & wer a1 @nfgy| oi@ i # f6=ft o1 o9 ugadh @
Al FBT I WRBR DI @ H 7R AN ANMSY| 8 IR-IR 0 I Bl FGT A dleld ©, olfehd dlg & T8l <l
SIRT TR | 4t 39 919 ® SO &, 99 W BIg &= a8l <arl. . . (Faem)

HEIGY, WERIG, ARBR < 1750 HRI$ ¥UY AN | a8 af Adl & 1 G91 &l 89 9 HY 1S &7 wa 8l def
f&m 211 AU WHR 7 $B T 5T, 9 W WHR B &4 <1 A1y |

SHRIMATI D. PURANDESWARI (BAPATLA): Thank you, Sir.

I rise today to take part in the discussion under Rule 193 regarding natural calamities in the country.
I would initially like to thank my colleague Shri Rupchand Murmu for having initiated the
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discussion and I thank you also Sir, for having given me the opportunity to speak.

So many words have been spoken about Tsunami here. I would not want to go into the details of it.
We all know about the tectonic plates; today we are very wise; we know the difference between the
tidal waves and the Tsunami. We know the velocity with which it travels and ultimately we know
the disaster which it can leave behind.

However, | would just like to say here that Tsunami which has always been a stuff of the Japanese
folklore tales, has really swept into our lives today. As the waters eroded, they not only eroded
lands, but they also eroded the self-confidence, the livelihood and even the confidence of millions
of people that it has affected.

After every great tragedy of this magnitude, even before the mind has digested the statistics, the
gory details, and many words of condolences have been exchanged, it is a long and arduous trek
back on to the path of reality. Two areas that should concern us here are: one, how to manage the
recovery and rehabilitation with as minimum fuss as possible and second, how better would we be
prepared if we are faced with such a situation next time.

I would like to reiterate here the words of the Roman Scholar, Pliny who said that the only thing of
certainty is that we are not certain of anything. The killer wave, Tsunami that had originated in the
Indian Ocean triggered by the earthquake clearly emphasises this. Managing this necessarily
requires flexible and adaptable approaches to environmental management and disaster management
also. A High Powered Committee had actually been set up in 1999 and it

submitted its report in 2001. But unfortunately I do not think much importance was given to the
suggestions put forth by this Committee.

One of the few recommendations, which is of very grave importance, is that the Disaster
Management Authority should be under the purview of the Home Ministry and not under the
Ministry of Agriculture. I suppose steps are being taken towards this and I deeply appreciate that.

I would just like to restrict myself to the suggestions that I would like to give here. We always wake
up very late, after the damage has been done, forgetting that to be forewarned is to be forearmed.
Most of us are aware of the fact that Andaman and Nicobar Islands fall in Seismic Zone Five. Just
now, Shri Kapil Sibal was mentioning about the seismic zone six, which falls along the foothills of
the Himalayas. We are all aware that the Andaman and Nicobar come under the Seismic Zone Five
and they are also liable to volcanic eruptions and these two could trigger off the disastrous tsunami.

Here, what is very much required to take into consideration is that even while the entire coast was
reeling under the disastrous effects of tsunami, there were small areas like Aureville in
Pondicheerry, which actually braved these deadly waves. These areas were not as badly affected as
the others. This is stark revelation that if the Coastal Regulatory Zone norms are violated then how
badly we could be affected. CRZ norms of 1991 seek to regulate human activities within 500 metres
of the coast. This also categorises the coast into four zones. Under the first zone, like one of my
colleagues was telling us, which is the most sensitive zone and under this falls the mangroves and
the coral reeves and here no developmental activity is to take place. Under Zone two, we have the
buildings and towns which almost touch the coast. Under Zone three, we have under developed
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areas and tourist places where developmental activities can take place on a case to case basis. Zone
four includes areas like the Andaman and Nicobar Islands. However, these have been violated and
there has not been any proper regulation on this. There have been undue construction activity and
depletion of underground water resources because of industry. Something very stern and strong
should be done about this.

Other than this, I would also like to draw the attention of the House to the Indian Meteorological
Department, IMD. Not very long ago IMD had boasted that it had one of the best infrastructures
compared to the world. But this boast will shatter to dust when the hon. Minister, Shri Kapil Sibal,
himself had accepted that this IMD needed a lot of modernisation and upgradation too. Here, we
need to take a cue from the China Meteorological Administration, which includes a professionally
run TV station, which provides weather information to farmers, fishermen and others.

MR. CHAIRMAN : Please conclude now.
SHRIMATI D. PURANDESWARI : Sir, please give me a minute more.

One suggestion is that the East Coast of India is very prone to these cyclonic activities. I would like
to request the Minister that this East Coast may be declared as cyclone prone area because the
infrastructure required should be much stronger than the regular infrastructure. So, Sir, I would
request the hon. Minister to consider declaring the East Coast of India, especially the Andhra
Pradesh, which falls in that, as the cyclone prone area and give it better infrastructure to that extent.

SHRI CHENGARA SURENDRAN (ADOOR): I thank you very much for giving me this
opportunity to participate in this discussion on natural calamities. I express my deep grief to the
people who lost their dear ones and suffered loss of property due to the devastating killer waves that

hit the coastal areas on 261 December, 2004.

In this shocking event, actually Tsunami originated in the Sumatra islands and hit the coastal
districts of Kerala and Tamil Nadu after five hours or more only. In this most modern world, no
warning system could work in time to help the victims. This has happened when the world is so
interconnected and any event in one end of the world could be known to the people of the other end
within seconds.

In on district, namely, Kollam of my State, Kerala, one of the Panchayats, namely, Allappad, was
totally washed away. About 200 people died in Kerala and the total loss calculated by the State
Government comes to Rs.1500 crore.

I appreciate that the hon. Prime Minister, some Ministers and some national leaders visited the State
and met the people who suffered loss of life and property. They have realised the gravity of the
problem and allotted Rs.160 crore for rehabilitating the affected people. But majority of the
sufferers are still living in the relief camps. The progress of the work being done by the State
Government for constructing permanent houses for the affected-people is very slow. When the
Central Government has given such an aid for rehabilitation, I would suggest that there should be
some committee to monitor the progress of work in which the Members of this House from the
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affected States are the members. This will enable them to see whether the money which has been
given by the Central Government is being utilised for the purpose it is given.

As a result of Tsunami, coastal areas are totally destroyed. Not only this, the income of the poor
people from fisheries has totally come to nil. They are not getting fish. So there should be some
permanent relief schemes for continuing aid to the fishermen.

The fragile eco-system of the Kerala coast would get upset and an ecological disaster would fall in
Kerala, if the mineral sand mining in Kerala coast at Alappad — Arattuppuzha area, as proposed by
the Kerala Government is allowed. That should be stopped.

Moreover, there should be some central schemes for developing mangroves and sea wall on the
coastal areas to prevent damage that may be caused due to Tsunamis in future.

#ft sifgrer I @= @RRRYR) ¢ #Eied, 9 g9 9% e W9l s aR H IR Ww B | B d1g, gl
B, YHr W iR IS 1€ A F Sl shac gy § STd! 9gd fecd H W dR § 99 wiwal 1 s
G BT SO AT ST &, TE D JHAT B AT @ F oGl B, SFDT g fAR | bt 7 | F wmer £
TRAR A TE S AredT g | H AW e & & aR H UF 91d ded d 918 96 SIeAT | W B 91 WY $B g
g forg # <1 =g |

AT & < 9T H el g3 B | URel - Fel, NI - 41 SR AR - 9 | Bt 3R Y B S AT @ PR S
g®1 9 b 3y fba-t siiF @ #ifad € a1 4 dedl & 41 Uebe, A9 U, Tard Uobs & Hlfeid 8, dfb d
qOgY BRd & | RO Ag ® fb Sl S Bl ol el et € | ey 7 @1 a1 9 qar et a1 o § e
I D U 9d & | 3R ST N @1 S @l g frer ST Al @ BH W BH 50-50 FIBR 3T TN BIH TR G
Fad g 3R U SATd B RISHIY P FRAT B 8 B ADd & | GO FATHI 9 BT 2 | a8 =t Sarer g <
UIPHfads $HS & 98 <ae BM & SRV oid NS W qiRer &1 St @ a1 agt &1 e e oot wee dr
Bl ¥, 98 IdI U0 ORE Bl T8l of UKl § | 98 W Ao B HHI & | ST8l el a8 W Ul B SR §
agl uri frd SY | S8t urt @t SR T@l © 98 9 U Fera Qan Sme dt ueie & 99 R ¥ a1g ok gars
A g1 fHar S Fhdr 2 |

TRIGd, 99 GAR 3 1 AN Ut Bl R W ARY g1 fH M 99 $Hes d¥ 2| H g8 &1 euel § 39
I B Rl &1 BRieH #9 w1 H form |

a8 HiHd I8 o1 [ #7 Aarll & qe uifersr exe YA @6l & oy tr goear fran fH-aR a7 d ©: o
B0 B B gbeo vl Y| Remaren Wt Gur <ar ar| e W1 @Y S a1 Sa Adroll GHT dg A T QuEiil @
aear T o1 & ey g3 @ <1, # T STl O A1 989 ¥ SUAR! SMETAY H WA & Y o 3R I
Y B JASTET DY oFSTg TSt I 3MMSTG 3l 1 FgT 37 Dbl B 3Ms | 79 2 Tl q8Igy Il o1 e fopan
fh <21 3 o @ Bt ® A1 B9 U <A WAl BIS &A1 A1y | # omet Hf U B AT o € S 9ard € b g
G Bis fear, a8t 9@ fF 29 iR Bcd W 98 B 2| 39 ¥ H A HURICT 2l ol AR o A g
DR 4 BRA T TS o F 791 Y o wifer g9 fawara o & &9 39 & @ 39 fauer # gaes g 7
HeE B |

T8 WAl Sl fESRer #A-srie 3riiRE @M o @ &1 &R Iy 7 U1 /i ¢ 6 5@ g% eiiRel a9 18R e
AT Y| A8 YA Byl W ATGN? AR 9T U g3d @, i cherity begins from home, # =argm & fraw @
e & B9 W B9 7 u Ao § q, RNia-l ST g207 81, THHC S9 Be # o | v Rieed qqr¢ b
9 oW @ UeH FAfRER @ e} IR 9@ AN 99 s H AUl Sl « difh 9 AN o, gH 9 9HY
Ul ghcol 1 B AR U Ugd A 91 Bl, g9 B dife ¥ H 59 A Qe sy, 99 89 died @R 9d |
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AT B ¢ offhd WX AT A I8 9 © 6 <@ @ fAuar & fou &) afed &1 dgerE 8 Rife o9 fawda
TR ot 2, 519 #I1g giera ot @ 1 $9M S99 9gd o AEdT 21 99 H Y AN, A A1, 913
3, i 7 e fean| # =g 6 3y o t Ag iRl a91Y, IW e H < Bl UAT AR WY, U e
SRR DR

S+l §Td hed gU H dgd-agd gvgare oyl gl

SHRI DHANUSKODI R. ATHITHAN (TIRUNELVELI): Mr. Chairman, Sir, I am grateful to you
for giving me this opportunity to speak on this important subject.

Sir, calamity is a natural disaster that happens frequently and so the States as well the Central
Government should be more concerned about this. India is the largest democracy in the world. Dr.
Bhimrao Babasaheb Ambedkar gave this country a Constitution and leaders of this great country
like Mahatma Gandhi, Pandit Jawahar Lal Nehru, Sardar Patel, Rajaji, Kamraj and others declared
our nation as a Welfare State. So, the Government should do anything and everything for the
welfare of the people of this country. Whenever people are in distress, the Government should come
forward to help them out of their distress. The great Tamil saint and Poet Thiruvalluvar said, "
Udukkai Izhandavan Kaipola aange, I[dukkan Kazhaivadam Natpu" - this means that whenever there
is dust on our body, our hands automatically comes to remove the dust. Likewise, whenever our
people are affected and they are in difficulty, we should come to their rescue immediately.

Sir, natural calamities in a larger sense may be divided into five major heads, namely, earthquake,
cyclone, flood, drought and fire. Of all these, earthquake 1s the most devastating. The origin of
earthquake is also from earthquake which was 8.5 on the Richter scale.

At 6 a.m. on the 26 of December, 2004, the earthquake which was formed in the Sumitra Islands
had hit Indonesia, Malaysia, Sr1 Lanka and India and caused unprecedented havoc in all these

countries. We can say that 26" December, 2004 is a black day for India. The Eastern and Southern
coastal parts of India have been severely affected by the killer waves. Andaman and Nicobar
Islands, particularly Car Nicobar, had been totally devastated and destroyed. Andaman,
Visakapatnam, Guntur, Prakasam in Andhra Pradeseh, Pondicherry and 13 districts of Tamil Nadu
including Chennai have been affected besides Kollam and Allapuzha of Kerala. Tsunami waves are
new to India. Nobody actually knows about the velocity and the magnitude of the waves. Within a
fraction of a second, it had swallowed thousands of people. In Chennai, people who were walking
on the sea shore and the children who were playing were swallowed by the killer waves.

Immediately after the heart-rending disaster, the Chairperson of the UPA and the Congress
President, Shrimati Sonia Gandhi, our hon. Prime Minister, Dr. Manmohan Singh and the Ministers
of the Central Government including all leaders rushed to the affected areas and consoled the people
affected by Tsunami. The UPA Chairperson, Shrimati Sonia Gandhi consoled the people and
discussed about the relief measures. She has shown keen interest and taken utmost care to help the
victims of the Tsunami waves. She has directed the State Chief Ministers ruled by the Congress
Party to act on the relief measures on a war footing. She has directed all the PCC Presidents, MPs
and MLAs to get actively involved in the relief activities physically as well as financially.

The hon. Prime Minister visited Tamil Nadu twice and consoled the affected families. He assured
the people that all their damages whether they are houses, boats, nets, cattle and other things will be
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set right and the Central Government will compensate for all the losses. He announced Rs. 1 lakh
per head as death compensation.

The Tamil Nadu Congress Committee President, Shri G.K. Vasan, under direction and guidance
from the Congress President, has visited all the villages which have been affected by Tsunami. He
has toured and spent most of his valuable time for about 15 days in consoling the affected people.
He distributed goods worth crores of rupees to the affected people from Chennai to Kanyakumari.

I wish to compliment the Chief Ministers of Andhra Pradesh and Karnataka and the PCC Presidents
who have liberally donated money and materials to the Government of Tamil Nadu and PCC, Tamil
Nadu. I wish to appreciate Dr. Kalaignar, the DPA Chairman who has donated Rs. 1.25 crore to
Shrimati Sonia Gandhi and Shri Stalin, MLA who has given Rs. 21 lakhs to the Chief Minister of
Tamil Nadu. Besides that, I wish to compliment Shri Dayanidhi Maran, Mr. Kalanidhi Maran and
the SUN TV which contributed more than Rs. 5 crore through their viewers. The Hindu contributed
Rs. 10 crore through its readers to the Prime Minister Relief Fund and all the State Chief Ministers
also contributed to the affected people.

MR. CHAIRMAN: Please conclude now.

SHRI DHANUSKODI R. ATHITHAN : I also compliment Shri Pranab Mukherjee for directing the
Defence personnel for rescue operations.

MR. CHAIRMAN: Shri Santosh Gangwar may present the BAC Report to the House.

19.54 hrs.

DISCUSSION UNDER RULE 193

Natural Calamities in the Country — Contd.

sft ==smfor Bt (Jran) : 9wl 78y, 9gd-9gd g=gare| FaH 193 & d8d UIdhfad STYal &1 989 U 9Hd
H BRS¢, G g9 GAM DI TATHN A e § IWR TE IR 2| SHP! ARG AP T S Fhal ATl R
BRI WBR A fAST 3R dh-lied! 1 FBRT fordm 811, S -4 2g 8 I8 &, S WSRI forar g al s
Sal g1 d1EE § S-g9 @1 81 7 el

Ifh W w1g A 1 gehgjedt & Wiy GAr! G & GHT Gl A9 W QA d1hd & A1 B AT & 3R 8
NN B AGE DI T, FAS B X A SR W &F © @R A A Bl ©, 98 WA gl AfhT § s asar § &
g Bac G DI U & I A TEI g3 ¢ afch R AW B fHA T A A R o w6 il &
BRU q1¢ H, HEl JAGC B BROT Y& W, Bl el T4 A IR BE AN J BAST B SH-49 Bl g+ &
St 81 Aft # dacr HiS[Er ARBR Bl A T8l BR @ g AOMGl b A5 A AN qD 39 AHidd Y& A
fues & forw o8 SradTels AT 81 9978 T3 | OI9 76 871 Sl &, a9 89 B BRd o drchlferd Jre=mg ar
gt g Afpa Is SePreiT AT T8l g 8 3R i B d8d pRel b S9-99 Bl eI 8 Il 21 399 gdb
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od 8¢ WU B WEHR ¥ # HEA argm {6 o 9 fS9eR Aonie 9 I €, 98 TN AT I8 WHiad NGl
T 3 Uy, 39 fav W B |

# I faHar & FHE ared § & A $ T # AT FH BT HM T DR G D I H & DIy At daal
g ot Y Arafedl # forar &t omT # A& @l Hehell ARyl 9 <A H 7 A I8 DI ¢l A FH H qE
3t @ g 5 afa gon @t fa i a6 a8 WeR gt ? e afe faen & 9 R @1g ed Rl @ren
S, R A8 FE | e &1 dd@e € 2 H 991 Ay § we agan & A g 950 ot ¥8i 90 8 48
o § wret srped) € § @ A 6 afd gon @ IR SOl afd feam & w8, vy @ 9adr §
3R gafer g exa=r =ifey, uférs <&l <waer @rfeul. . . (Saaur)

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): Why does the
Member talk about irrelevant things? We are running against time. ... (Interruptions)

MR. CHAIRMAN : Nothing will go on record except Shri Tripathi's speech.

#ft =rsmfor rardt : onfl IS | =shard A dargl wdl ot ORI IR He Uo¥ H e A darel gs o ok
I fues & fog B Ao T8 81 5 B A€ 81 9l @ o ddad | AT Pl eI o Sl g

| wEIed : Furdt o, 3g A1 WAl We &1 HH THY H AU JIE  Ghd ol AIC AR U 37 379 3
EESIELY

sft Tafr Hordt ¢ one R & ded, SNl & W H Sl & off, o ANl & qW d9gd 98 W
TRl 95at T8 € offh Sl IMRERA & d8d #ag @l off W&l gl § de agm 6 o e 4 feami o
HEE AU Bl &, Dacl 1Y GO BT B BIT &, S D G& H S} b1 B4 a1 S 2. (aer)

U HEIGY @ 31d JATIPHT AHY AT &1 8T 2 AT THY SATET a6l & 3@ 3y JHATE BTy |

A Tr=wfr fHurdt : onft &1 fiee €1 991 gV €1 H U fie # oruel a1d WHIG R Rel g H el argn 6 are
Pl b & oy, ... (FaerE) What are you saying?

20.00 hrs.
(Interruptions)™ ...

MR. CHAIRMAN : No, No. Nothing will go on record.
(Interruptions)™ ...

MR. CHAIRMAN : Nothing will go on record.
(Interruptions)™ ...

|HIITT ABIGY : g I g WRifS™ # enfiar =18 vy o

sft gewfor FHaTdt : A @ SreR &1 v B AR, ... (Interruptions)

*Not Recorded.
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MR. CHAIRMAN : Please take your seat.

#ft T=mfor Bordt ;- T a¢ B dwE B ARy IR AfREl & AR S sifisHur §U €, Sl gern Sl
e | § FHe aedr g 6 3R &3 # Sf@ JHAM el ¢ A Talsdl ¥ Aew frendt 8, S ke g9 ol Ae]
e aTfey | S0 & W1 U q2 drel BT @R 31 39S foy # Ul e=yarg < g

JHTAT RIS : AT G, 3t 313 991 @ €, U8cl 9ad &l 99T UH °ve & oIy qarm 1ar of| § a#srdr
g & anfl uie-8: |SRI B 3R T 21 37d: [T BT AHY F1T ST g

e ot g (SYHYR) @ #EE, AT 3MMUe! AR A ST =@l 8 &l g 3R IWH AFT o Bl q31 M9 Sl
gAY & &, IAD oIy § U Yihar @1 HRA1 gl AEGy, TS R i P B Al & df AW & W © IR
dra-dra # qoHw, A iR S ot Ramad S-d ek # i ara 919 Fimra SR aTRe g8 § 399 984
R BT 2| d18 YA 81 AT STH-HeHR H Taaniel, 39 SR AW 3R RRBRIS &1 il Idl @M &, S folg
# ITHI MU ATIH J TdTE ol gl 3, PRBRIS IR W-Aferd) BRIS 7 Sfdefad 9@ § S & &
3R @R @ o garE, S fore Wt # giear s sear g1 59 el & aR § # $w g S amedn| uge
ga I8 © b v Rl @ fued & fog ve vae a9 Siran =nfey adt oy fSomer #9et ) uied, o
Rt BRI IR A<d Ta-Hc B Raifafaferd fhaa @1 SeEfl | ugel St IReR @1, 9 39 781 of qdl, |
IHfig FRAT § 5 aaae IWHR 39 I8 BT U@ Yae A, e R U& S 8 a9 oY fh 519 9 grera
gd & O RI-aT B fhy O €, 3fexdrgol oid bt BIs 39T A<l & 41 3rad I8 Ara-T gsdl & & 31d 8q
R P, I HE A U, W Bl A AN, A &l ¥ o, o gl 9 &, 91 HA 998, Jaquie Hal | oy,
IH Are dlel Hal A Y, IAT S @l - T8 9 g9 didedhell AT @ H <@l gl I8 IR diol adt &
Al & o9 AT 39 o1 U uRudd gt @roi |

9 9 & § g ) we aredr € 5 wore arel T, e arat T R Wi ®Wed 31 9 € gAR ®e § 0 9
g a8 e v A € 5 R oRas @ s Fe-ut oRan @1 A e ] e evmar 9 Rfgaea @
AT 3T T oM W Tl A 37 RfEaew ¥ e 9a1 8 Hft uor 7, I BiE a<ielt T8 o 71 ey &
e & @ Tar SHiA W e o 81 Heled, # I dedl Agd b oW 3y dwr <d € A s iR da A
FHHC! SR GG A1 @AM T T4T et W& | S ofd fhell & ®R # PIS Aal & o aroil ®l Al e & &
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TAl BT 3N 39D BR A $Ig A 2l gt W F f5ft o # 1S oot 11 @ @ AR G Ban ¥ fF qgd
31eBl B3 DIs BHI, Tl H el g3Nl 21 AX Hed Bl Adod ¢ & AT @I H3 Al B §bH G SR 2
9 Tl ATAT & IT G GI€ 37T & Al s ARl B g Gel Il 8| YA bl Pl Uakh IR TR & PR o Bl
SeRd B

MR. CHAIRMAN : Please take your seat. #I==1d W&®I, 34T FHA QM & AT &, PHYAT THI DI
3MMaeh N 3ner e 9 g

e ot fE : weiey, # 9@ aX @ gl TN SHal & S faifaa wew € S Riomefesn €, S9at e
HiIEgddl # g8 Regifafaferd s @ g fh 9 oo &3 # 89 arel UF Bl Bl <@ dadh | 39D 91 & § I8
FHE FTEAT B 6 T AU Hivergadt # 15 TAR G o1 & oy wd g2 T

# oE aTEdr g 5 &9 20,000 FHE ALY AT HUT Hdb 360 )G &1 <1 $B Refiw ARY, 89R a8t Fs o)
HieR QI B AR 21 # 377 B Felld] b1 Ol BT dledl & SN 39 R DI qHan d H1H! yHifad gy &l
Y golrd fpeadR, #redl, qrsdd, q¥F, $SAd, A HQM, WE, SR, IUR, 3ol UTSY, ol6N, Weldl, e,
<1, afErd, IWeH, e, AL, §g, dhdie, 9NR, UeHie, Jeigull, TR, Hllerd, fddrer,
§, qlel, gHHEMYR, SRS, URGEd, Hgall, AT, 31T, STAR iR ST &l FHR § $v (RIS A ¢
garas gUl 4 Al gy, Aifdh ARl o ST &e oy 3R $R & Fol Y| 3/fAY Il WWHR S &, ITD!
TRE T AT AMY| SRR 89 TR Pl AR g4 A1 9F 89 Ieel B &, ToR Wl el Sl &

SHRI TAPIR GAO (ARUNACHAL EAST): Mr. Chairman, Sir, I thank you very much for giving
me this opportunity.

Sir, we are discussing the natural calamities and about national disaster management in this august
House. This is a kind of shedding crocodile tears. f2= # #wiRA=e & 31 Fed =1 We are simply
discussing the occurrence. We are simply highlighting the problems faced by the victims when such
natural calamities strike. This country needs important attention to this problem. This country needs
a separate Ministry, Budgetary provisions for solving all these issues every year.

We have got natural calamities, earthquakes, snow-fall affected areas, rain and flood affected areas
throughout the country. This country, Bharat, has got different characteristics of geographical
picture. Without taking much time, I will take the august House towards the North-Eastern region.
From Bihar to the entire North-Eastern region, this is a permanent phenomenon every year. After
every six months, we are going to face the problem. We are facing the flood situation in that part of
the country. I am concerned about drought, snow-affected areas also. But a permanent phenomenon
that distorts the eastern part of the country every year is this. Every year, we are simply getting
Rs.40 or Rs.50 crore for the areas from Bihar to the North-Eastern region. I would like to inform the
hon. Minister that the characteristics of the rain and flood in the North-Eastern region is different
from Bihar or Assam also. In the mountainous and hilly areas, once there is a major flood, the entire
geography of the land surface is totally affected. [ will cite one example.

Last time, we had a major flood in Arunachal Pradesh. The major tributaries of the river
Brahmaputra are inside Arunachal Pradesh. Sf@ grRft @I ydsr g @ A1 ¥ gPhsTl S &, 3R B A
gmeil - if we try to catch hold of the elephant by its tail, we are doing nothing. In Arunachal
Pradesh, we have got five major tributaries of the river Brahmaputra. The Tributaries of

Brahmaputra, which regard flood control management, as per your view, I am suggesting the
remedies.
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Inside Arunachal Pradesh, we have got five major tributaries of the river Brahmaputra. All the rain
waters from Tibet and the Himalayan Region flow into Arunachal Pradesh. We face floods for six
months. The flood water accumulates and it affects entire Assam and even the neighbouring
countries. That is why, we need a Budgetary provision for flood control. The country needs a
separate Ministry and separate management at the State level, district level to tackle such situation.

Last time also, the hon. Prime Minister visited. Every year, the hon. Prime Minister and the Minister
concerned hire a helicopter to visit the affected areas of the North-Eastern region.

20.10 hrs. (Mr. Deputy-Speaker in the Chair)

In spite of this management system, in spite of the visits which are made by the hon. Prime Minister
and hon. Ministers concerned, a huge amount is spent in the management of helicopters and all that.
In spite of that management system, Mr. Deputy-Speaker, Sir, the floods and natural calamities have
affected the areas. The Government of India should constitute a special team permamently for such
affected areas. Before the expiry of six months, we should constitute a high-powered Committee. It
should come forward to help the victims. One of my hon. friends from Gujarat has cited about the
Gujarat earthquake. All these problems are due to lack of proper management system. Even the
Tsunami-hit victims are not getting even their due compensation. We should set up separate
committees at the Central level, at the State level or at the District level. It is my humble appeal to
the hon. Minister that we should provide for separate budgetary allocation for such natural
calamity..

SHRI J.M. AARON RASHID (PERIYAKULAM): Mr. Deputy-Speaker, Sir, on

26 December, 2004, the Tsunami killer wave hit the 600 kilometre long coastal areas of Tamil
Nadu. On the very next day, Prime Minister, Dr. Manmohan Singhji, our Chairperson of UPA and
our beloved Congress leader Smt. Sonia Gandhiji and Rahul Gandhiji came to Chennai and visited
the Tsunami-hit areas. Shrimati Sonia Gandhiji consoled the fishermen who have lost their
properties, namely, fishing boats, roving boats, catamarans, houses and their personal belongings.
The thatched houses of poor fishermen have been fully destroyed. The Central Government came
with an immediate helping hand by sending Paramilitary Forces and the Tamil Nadu State Police
personnel helped the victims. Temporary shelters and camps had been put up. Food and medicines
were supplied by the Central Government to the needy people affected by Tsunami. From our UPA
Central Government, Shri Pranab Mukherjee, our Home Minister and Shrimati Ambika Soni along
with Madam Chairperson of UPA, visited the affected areas. Madam Soniaji went to the far-away
places even by road and in helicopter to all the coastal areas. ... (Interruptions)

MR. DEPUTY-SPEAKER: This will not go on record, except the speech of the hon. Member.
(Interruptions)™* ...

SHRI JM. AARON RASHID : After the visit of our Prime Minister and Madam Soniaji, the
Central Government has given an immediate relief package of Rs. 1,400 crore to Tamil Nadu for
which I am very thankful to them. I would like to request the Central Government that the amount
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should go directly to the affected persons. Yesterday also, there was a big protest and road roko in
Cuddalore. The Tamil Nadu Police lathi-charged the crowd and chased them away. The hon.
Minister of State for Law and Justice is also here. Many people were injured and they were admitted
in the hospital.

*Not Recorded.

The affected fishermen are not getting the Government subsidy and help. The local State ruling
party people are

benefited.... (Interruptions) Shri Swain, please do not disturb me.
MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions)™ ...

SHRI J.M. AARON RASHID: I would like to bring to the notice of the Government one important
aspect. ¥R ¥ qgd fAIER € «ifd fRRAER @1 $o 7@l fiear 8, R & #ifes @ W $o e g fovder
I & foIg AT B HDH BR AT 7 3R 1000 FUAT PRI Sa1 g1 IR S hiAferds «ft 8, a8 faRrerRi &1
fI el =ifeul Many people lost all their belongings. At least, they should be given some
compensation.

In Nagore, the minority Muslims, as a goodwill gesture, came forward to help the Government and
removed the dead bodies and buried them in Muslim burial grounds. Kulachal town of
Kanyakumari district is badly affected.

Sir, many places in the constituency of our hon. Minister of State for Home Affairs are also affected
by the Tsunami tragedy. The affected places are, Ammapattinam, Jagadapattinam, Kottaipattinam,
Manamelgudi, Meemisal, Kattumangudi, Mallipattinam and Adhirampattinam. In these places, all
the fishermen have lost their boats and their belongings.

MR. DEPUTY-SPEAKER: Please conclude.
SHRI J.M. AARON RASHID : Sir, I am concluding.

Then, Velankanni and Nagappattinam are the worst affected areas in Tamil Nadu. Whatever has
been promised by the UPA Government has been fulfilled. But we have completely forgotten the
salt industry. We have not done anything to the salt industry. Everybody who spoke here spoke on
behalf of house owners, boat owners, catamaran owners, but not on behalf of the people working in
the salt industry.

*Not Recorded.

Sir, salt was an instrument chosen by Mahatma Gandhi to drive out the mighty British Empire. In

this 75t year of the Salt Satyagraha undertaken by Mahatma Gandhi, known as ‘Dandi March’, it is
being reenacted now. We got freedom due to Dandi March and our BJP people are enjoying the
fruits in Gujarat with their Government over there. Salt is the cheapest product and it is very
sensitive. Salt comes under Central Subject. It is very pathetic that the Government of Tamil Nadu
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has not looked into the plight of the salt industry and its poor workers. So, I would request the
Central Government to step in immediately and give relief to the orphaned salt workers.

Sir, in the Nagappattinam district of Tamil Nadu alone, more than 6,000 people have lost their lives.
Many people have lost their near and dear ones and all their properties. My sincere and humble
request to the UPA Government is to extend further help to the Tsunami-affected people.

MR. DEPUTY-SPEAKER: Please conclude now.
SHRI J.M. AARON RASHID : Sir, I am just concluding.

MR. DEPUTY-SPEAKER: If you do not conclude now, I am going to call the next speaker. Shri
A.V. Bellarmin.

SHRI J.M. AARON RASHID : Sir, I would request the Central Government to send a committee of
experts to monitor and review the relief works being carried out there. It would be a great help to
the affected people there. I, once again, request the Central Government to send a team immediately
to Tamil Nadu to review the relief works which have been done till now and also extend more help
immediately to the affected people.

SHRI A.V. BELLARMIN (NAGERCOIL): Sir, we may have come across several natural disasters.
But the one that has affected us seriously and occupy our minds still is tsunami the tragedy of the
century. Our Nagercoil constituency was hit hard and the second largest loss of lives and property
has taken place there. In Tamil Nadu, the second most affected district is ours. This tsunami that had
caused great havoc in several parts of the world in several States of our country had hit many
districts in our State of Tamil Nadu. Our district suffered the second largest devastation in Tamil
Nadu. I do not find matching words to describe the huge loss of life and property in our fishing
villages and small harbours. Even if I find words I am afraid I may not be able to find time during
this discussion as the time is being restricted or regulated. Hence, I want to record in this august
House certain important things. What followed tsunami the harbour wave was the humanitarian
wave that came as wave after wave. It is only with that humanitarian help that people affected by
tsunami got immediate help and relief above all rescue operations help. It is only with the help from
the public that came forth generously and instantly timely help was extended in digging out corpses
from beneath the debris and muddy beaches. It took at least two to three days for both the
Governments at the Centre and the State to come to the aid of the affected people. We must rise
above politics and must look into the relief and rehabilitation process with all its seriousness it
warrants at this grave moment. I would like to point out that our huge administrative machinery
needs to be geared and tuned to handle disaster management of this magnitude and natural disaster
of any kind. Our men need to be trained in a proper way. We must set up suitable organisational
structure to effectively intervene and manage disaster relief work. We must take care to see that
forewarning mechanisms and systems must be in place as prevention is always better. The people
who were affected need lasting

*Tranlation of the Speech originally delivered in Tamil.
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rehabilitation measures than immediate cosmetic interventions that are short term. Long term
strategies must be evolved to provide lasting solution. Fishermen have been affected mostly and
hence there is an urgent need to provide shelter and tools for their livelihood. Catamarans, vallams,
boats and mechanised boats along with nets and angles are required to rebuild and restart their lives.
Interim relief work has got many lacunae and lapses. Shelters that were raised immediately after
tsunami are not in a livable condition so soon. So, permanent rehabilitation measures must focus on
providing things needed to carry out these occupations that are most often traditional in nature. If
well laid structures are to be raised as shelters as part of permanent and lasting rehabilitation
measure, I would like to suggest certain things to be borne in mind. New housing facilities must be
sufficiently kept apart from the seas. When it comes to housing for the tsunami affected, the funds
claimed to have been apportioned are quite substantial. It is said the Centre is extending Rs 2800
crore. State administration is also expected to spend considerably on shelter. A good amount has
been mobilised as contribution to the Chief Minister’s relief fund. Many agencies have come
forward to construct cluster of houses to rehabilitate people who have been rendered homeless.
Many NGOs have also come to the fore. Even now there is no proper coordinating mechanism to
avoid overlapping of and duplication of work. Hence I urge upon the Government to ensure viable
coordination. Based on that, permanent settlements have to be raised intact in locales that cannot be
hit easily by the waves even during cyclonic storm and even during tsunamis. Even before tsunami
could destroy houses, the State Government-built housing-clusters collapsed. That much for
construction. Sir, when Government goes in for constructing houses they must entrust the job with
professional agencies that can ensure standard and quality of construction. We need to maintain our
coast line also from being affected further. In our coastal areas, rare earth in our sands is being
quarried by several private players. Removal of sands is carried out uninterrupted. This will add to
the vulnerability of our coastal areas in the face of inundating sea waters. There must be a ban on
sand quarrying on our beaches. Enough technical know how must be developed to have more of
mangroves in our sea shores that would avoid both sea erosion and devastating force and impact of
tidal waves. Boulders must not be spread across our sea shores. Instead lasting and conserving
methods must be adopted. As far as Kanyakumari district is concerned more than 2000 fishing boats
were in operation. Already there are proposals to develop four fishing harbours. Kolachal harbour
must be expanded further to improve economic activities and sea transportation. While carrying out
permanent rehabilitation work, AVM canal in that area could be included as part of infrastructure
development for a lasting solution to overcome the problems that are being faced by the people
there now. This can generate employment opportunities. So I urge upon the Government to take up
lasting projects for permanent rehabilitation. When we are putting our heads and hearts together to
bring about lasting relief to those affected by the swallowing tsunami, we must ensure that our
schemes are not swallowed by ‘corruption tsunami’.

At this juncture I would like to thank our hon. Prime Minister, our hon. Chairperson of the Advisory
Council to the Government Mrs Sonia Gandhi and other Union Ministers who have visited the
tsunami ravaged areas. I also thank our hon. Speaker of Lok Sabha who had impressed upon the
hon. Members of Parliament to donate liberally from MPLADS funds towards tsunami relief. I also
thank all the donors who have donated generously to help rebuild the lives of gloom marooned
people hit by tsunami.

With this, I conclude.
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SHRI SURESH PRABHAKAR PRABHU (RAJAPUR): Mr. Deputy-Speaker Sir, since there is a
disaster situation and time management, [ will not make a speech, I will only make points.

Sir, firstly, the Government should prepare a complete Atlas, a mapping of the disaster prone areas
and one should prepare that map using GIS and other technology. You must compulsory insist on
insurance cover for all those who live in high risk disaster prone areas because it is not possible for
any Government to provide funds indefinitely and infinitely for a disaster management operation.

Secondly, you must involve more and more voluntary organisations into disaster management area.
I am happy that yesterday only, the hon. Home Minister has convened a meeting of Home Guards. I
think, we really need to create more such cadres from schools, from colleges, with factories who
can respond to disaster in a very short time because it is not possible that the Government can create
a standing team for disaster management.

Thirdly, we really need to find out, how compulsory insurance will be introduced in a high risk
disaster management area. That will prevent people from settling in that area. Like, when Tsunami
came, in fact, there was a clear violation of Coastal Regulation Zone, CRZ. If the people had not
settled down there, probably many lives could have been saved. The CRZ should also be
implemented in a very strict manner and that also should be done.

Sir, another thing that I would like to say is that in every district there is a team, but it needs a
serious revamp. | remember when I used to go to the school, everyday, at 9 o’clock in the morning,
a siren used to go. It was just to test whether the siren was working or not. I think, for this disaster
team, at the district level, there should be a regular drill that will be conducted so that they do not
wake up only at the time when the disaster comes. So, they should do it on an on-going basis.

Sir, another thing is that we should introduce a new building code. Most of the people died because
the building collapsed and they died under the debris. If we have buildings, like in Japan, which is
an all time earthquake prone area, then the number of casualties would be less.

Every time when the earthquake takes place, neither many people die nor the property loss is more.
So, we really need to change our building code in a big way.

The second point is that rapid response mechanism should now be introduced. We need some core
team all over the country which can really respond rapidly to supplement this informal structure that
would be created, and that should be taken into consideration.

While we talk about natural calamities, there are certain man-made calamities that we are
encountering now. We have seen that in cyclical and regularity, floods come and droughts come. We
really need an action plan which the Home Minister mentioned while he was intervening in the
debate last time. We really need a drought proofing of this area and that we can do.
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The other one is that all these will not fall in place unless we really go to the rootcause, that is, the
rise in population. The density of population in a square kilometre ratio is so high. That is why, the
incidence of death is also very high. We really need massive population control measures. I think,
that is some thing which is really lacking now.

I come to my last point. Climate change is an external factor which is influencing the entire climate
pattern of the country, not just the country but the world also. Therefore, natural disasters unknown
to us so far will happen in the next few years. We are seeing now rains in areas where it never
rained. It snowed in UAE. Therefore, this climate change is a component which should also be
taken into consideration while dealing with the natural calamity.

MR. DEPUTY-SPEAKER: Our last speaker is Dr. K.S. Manoj. Only three minutes please.

DR. K.S. MANOJ (ALLEPPEY): Mr. Deputy-Speaker, Sir, I come from a place which has been
affected by Tsunami. Arattupuza Panchayat of Alapuza district in Kerala is very severely affected in
Tsunami.

Sir, tsunami is a rare phenomenon, occasional phenomenon. But along the sea coast of Kerala, sea
erosion due to high tide waves during the monsoon season is very common. A lot of houses were
lost and also the properties were lost in this sea erosion. But definitive measures are not taken to
safeguard the lives and properties of these poor fishermen who reside along the sea coast.

Sir, the sea coast of Kerala, unlike the sea coast of Andhra Pradesh or some other States, is very
densely populated. Some of my colleagues have already pointed this out. There are narrow strips of
lands between sea coast and backwaters. In this area, there is no transport facility. In Arattupuza and
Alapatt panchayats, many deaths occurred due to lack of transport facilities. Around this 14
kilometres narrow stretch between the lake and the sea, not even a single bridge is there. They were
in a hurry and we cannot save their lives. The people residing along the sea coast should be
protected. The tragic thing is that sea erosion which takes the life of thousands of people is not
considered as a natural calamity.

We are neither getting funds from the Calamity Relief Fuind nor from the Natural Calamity
Contingency Fund. My humble request to the hon. Home Minister is that sea erosion should be
considered as a natural calamity and assistance should be given to the people who are affected.

The coastal line of Kerala, as I mentioned earlier, should be protected. As far as we are concerned,
sea wall has got some amount of protection. All these deaths occurred in area where sea wall was
deficient. Either you consider construction of sea wall or as has been mentioned by my colleagues,
growing of mangroves, which can be tried.

Sir, due to the paucity of time, I conclude my speech now but please allow me to lay the rest of my
speech.

MR. DEPUTY-SPEAKER: No.

The House stands adjourned to meet tomorrow, the 24th March, 2005 at 11.00 a.m.

20.30 hrs.
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The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, March 24, 2005/Chaitra 3, 1927 (Saka).
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